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~ REfQ~T q~ ~ C9~ OF PlUVU,BQFS 
~li'Jli~ LOK SABHA) 

1. Introduction and procedure 

I, the Chairman of the Committee of :privileges, having been authoris-
ed by the Committee to submit the Report on their behalt.present this 
their Ninth Report to the HoUse on the question of priVilege referred1 

to the Committee bytbe Speaker on the 16th May, 1973, regarding alleg-
ed maltre8.tment and obstniction caused to Shri Lalji Bhai. M.P., by some 
Railway officials and others at Ajmer Railway Station on the '23rd March, 
1973, when he was coming to Delhi to attend the Session of Lok Sabha. 

2. The Committee held eight sittings. The relevant minutes of these 
sittings form part of the Report and are appended thereto. 

3. At the first and second sittings held on the 20th June and 9th 
August, 1973, the Committee decided to hear Shri Lalji Bhai, M.P., in 
person, in the first instance. 

4. At the third sitting held on the 29th August, 1973, the Committee 
examined Shri Lalji Bhai, M.P. in person. 

The Committee also decided to examine in person the concerned 
Chief Ticket Inspector, Ajmer Rallway Station.' 

5. At the fourth sitting held on the 13th September, 1973, the Com-
mittee examined in person Shri S. G. Soparlwalla, Chief Ticket inspec-
tor, Ajmer. 

The Committee also decided to examine in person the Assistant 
Security Officer, Western Railway, Ajrner and Shri M. L.Chaurasia. 
Travelling Ticket Examiner, Ajmer. 
, 6. At the fifth sitting held on the 30th October, 1973, the Committee 
examined in person Shri M. L. Chaurasia, Travelling Ticket Examiner, 
Ajmer. 

7. At The sixth sitting held on the 31st October, 1973, the Committee 
examined in person Shri Kalyan Singh, AssistantSecwity OfBcer, 
Westem 'Railway, Ajtttet. 

8. At the seventh sitting held on the 25th March, 1974, the Committee 
deliberated on the matter and: arrived at their conclusions. 

9. At the eighth sitting held on the 30th April, 1974, the Committee 
considered their draft Report and adopted it. 

I L.S. Deb., dt. 16-5-1973, c. 17. 
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II. Facts of the Case 

10. On the 2nd April, 1973, Shri Lalji Bhai, M.P. gave notice2 of a 
question of privilege against certain railway officials and railway police 
for the· alleged maltreatment and obstruction caused to him at Ajmer 
Railway Station on the 23rd March, 1973, when he was coming to Delhi 
to attend the Session of Lok Sabha. The notice read inter alia as 
follows-

"On March 23, 1973, while I was coming from my Udaipur Consti. 
tuency to Delhi. to attend the Lok Sabha Session and when I 
was preparing to leave Khandwa-Ajmer train for the re-
quired train-change, some persons in plain clothes surrounded 
me and asked me to show the ticket. I told them that they 
did not appear to be Railway staff and that I would prefer to 
show my Identity-card to the proper authority. 

At this they got infuriated, snatched-o:ff my suitcase, manhandled 
me and demanded Rs. 201 for letting me go free. I pleaded 
that I was a Member of Parliament and that I had the re-
quisite Identity-card but they dragged me into the T.T.E. room 
there, and called in a police man in uniform. They all again 
threatened ana insulted me. 

When they could not extract money from me, the police man 
opened my suitcase for search. Having found there my Iden-
tityo-eard, he whispered something into their ears and gradual-
ly each of them slipped. away." 

11. On the 3rd April, 1973, when Shri Atal Bihari Vajpayee sought to 
raise8 the matter in the House, the Deputy Minister in the Ministry of 
Railways (Shri Mohd. Shafi Qureshi) stated inter alia as follows:-

"I am very sorry that 'such an incident took place at Ajmer 
Station. I will certainly look into it and get all the details. 
If it is found that the Railway employees, knowing fully well 
that he is a Member of Parliament and he has the Identity 
card with him, did not treat him with proper respect, serious 
action would be taken." 

Thereupon, the Speaker observed" as follows:-

"Two things should be made clear. What was the capacity of 
these people who were not in uniform? How could they check 
tickets? Why should such things happen? Secondly, when 

aSH Appendix-I. 

IL.S.Deb., 3-4-1973, cc 202-03. 

lIbid. 
tOO. 
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he told the Railway officials that he was a Member of Parlia-
ment why did they search his baggage, instead of asking 
him to show his identitY. card? This is tM fourth or fifth 
time that. such things are happening.' I think they take a 
pleasure in doing 'Such things. Incidents of this nature should 
be avoided." 

12. The Ministry of Railways, to whom the matter was referred fox: 
factual comments, in a note dated the 3rd April, 1973, stated6 inter alia 
as follows:-

"On 23rd March, 1973, a special check was organised at Ajmer by 
the Railway with the help of student-volunteers. One of the 
student volunteers requested 8hri Lalji Bhai who had arrived 
from. Udaipur by 70 Down en rcrute to Delhi to show his 
ticket. Shri Lalji Bhai refused to show his ticket. He did not 
disclose his identity either ...... A Railway Magistrate was 
available at Ajmer and: hence a charge-sheet was prepared 
against him for prosecution whereupon Shri Lalji Bhai dis-
closed his identity and said that he must leave for Delhi by 2 
Down train. When his identity was disclosed, Shri Lalji 
Bhai was personally escorted by the Chief Ticket Inspector to 
the train and the charge-sheet was cancelled. 

It is not true that anyone snatched off his suitcase or manhandled 
him or demanded Rs. 201 for Letting him go. No insult was 
offered to him nor was his suitcase opened by a police man or 
anyone else. The identity card was produced by 8hri Lalji 
Bhai himself and not found by anyone elSe by searching his 
suitcase, as alLeged" . 

13. A copy of the aforesaid factual note, received from the Ministry 
of Railways, was given to 8hri Lalji Bhai, M.P. Shri Lalji Bhai, however, 
in his letter' dated the 7th May, 1973,acidressed to the Speaker, stated 
inter alia as follows:-

"The Ministry of Railways letter is contradictory to facts of which 
I am myself an eye witness and which I have suffered myself. 
I will not be able to express my agony in words. The referred 
letter does not mentiOn whether any officers were 'Sent trom 
the Centre for enquiry and how and at which level the en-
quiry was conducted. 

Is it not a fact that there was no uniformed Railway staff member 
with the so called students? 

as" Appen<\ix-II' 

'Sit! Appen~.ix-Irr. 
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1\4r. !t=er, w~ y~ eonc~ ~at an ¥.P. ~ like to be IAaroiblJ 
from the '~way bogie to 'the InspeCtor's room aDd be 

:inSulted but would not disclOse that he was a member Gf Par-
tiament? 

This is a fit case to be enquired into by the Privneges Committee 
for ascertaining the facts and taking action.i , 

14. On the 16th May, ,1973, the Speaker, while referring the ma.tter 
to the Committee of Privileges under rule 227, observed8 as fol1tWvs:-

"Shri Lalji Bhai has raised a question of privilege. We ~d sent 
his complatht to the Railway authorities, and he is not satis-
fied With the report. He Says that he was maltreated, there 
was some misbehaviour. He is not satisfied with the ex-
planation given by the Railway authorities. I send it to the 
Prlvileges 'qoinmittee." 

III. Finding of the Committee 

15. Shri Lalji Bhai, M.P., has alleged that when he got down from 
the Khandwa-Ajmer train at Ajmer Railway Station for taking another 
train for Delhi to attend the Lok Sabha SeSSion, some persons in plain 
-clothes surrounded him and asked him to show his ticket. Thereupon, 
he told them that they did not appear to be Railway Staft that he was a 
Member of Parliament and that he would show his Identity-cum-Rail-
way pass to the proper authority. Those persons in plain clothes, who 
were unaccompanied by any Railway 'Omclal in uniform insulted and 
mal-treated hi.m:, took him to 'the Head 'Ticket Collector's Office where 
a crowd collected and he was threatened With 'prosecution unless he paid 
some Rs. 200 or so. He also stated that his attache case was searched. 

16. The Assistant Security Ofticer, Ajmer, in his enquiry reporte has 
i11lter alia stated that the student volunteiei.rs who were in plain cloths 
were wearing arm badges bearing the words "Student Vol Ticket 
Checker". It has also been stated in that report that when Shri Lalji 
Bhat, M.P., declined to show his identity-card, the stude1.t volunteers 
took him to flle Head Ticket Collector's Offtce, where· Shri Lalji Bhai, 
M.P., asked Shri M. L. Chaurasia, 'lTaveDfng Ticket 'Ex8lniner, Ajmer, 
wh~ was· s:ttttng there and was in plain clothes ana the student volun-
teers,to show their authdrityfor checking' the tickets. On this, Shrl 
M. L. Chauraisa showed his Buckle number and the student volunteers 
displayed their badges. 

17. Shri S. G. Sopariwalla, Chief Tidcet Inspector, Ajmer, in his oral 
-evidence before the Committee 'has stated-that when checking wasorga-

'L.S. Deb., I6-S-I973, c. 17. 

'See Appendix-IV. 



I 
.nised With the help of students, the practice was that the Railway staff 
Breompan'ied them' in plain Cl()thes and the students wore arm-bands and. 
that on the 23rd March, 1973, when the incident involving S~ LalJi Bhai, 
M.P Of took place, 'the students had . their ann bandS. Shri' &pariwa.lla 
also stated that he could not say 'whether anyR1lilway officlal was accom-
panying the student volunteers when they checked. Shri Lalji Bhai, M.P. 
Shri M. L. ChaurBsia, Travelling Ticket Examiner, Ajmer, also stated in 
his' evidence before the Committee that he himself too was in plain clothes 
in the office and that 8hri L81.ji Bhai had complained to him as to wh.o 
were the persons who had asked for his ticket and under what authority 
they were checking the tickets. Shri Sopariwalla also sta1led in his oral 
evidence before the Committee that he too was in plain clothes while 
on duty on that day and that he and some other Railway checking staff 
were authorised to be in plain clothes for purposes of surprise checks. 
Shri S. G.Sopariwalla has added in his oral evidence before the 
Committee that when he came to his office room from platform 
No.3, a group of nearly 30-410 persons was there in the room. He enquired 
from Shri Lalji Bhai his identity, to which the latter replied "you have 
just cOme. You do not lmow how much they have ill-treated me". Shri 
Sopariwa1la further stated that on his pleadings, Shri Lalji Bhai, M.P., 
took out the purse from his pocket and showed the Identity~um-Railway 
Pass to him outside his office room on the platform; he neither ordered 
for search nor was Shri Lalji Bhai's baggage searched in his presence. 
Since he himself was not present at the spot, the people whom he asked 
denied having done anything to harass Shri Lalji Bhai, M.P. Shri S. G. 
Sopariwalla also stated: 

"I felt that students might have committed some wrong ..... You 
lmow the manner in which the students behave these days. I 
also enquired from the students inside the room ..... I apologised 
to 8hri Lalji Bhai·not only on behalf of the students but I apolo-
gised on behalf of the staff also. 

I am sorry, Sir .... I apologise on behalf of the students as well as 
the checking staft for the happening that had occurred on that 
day .... And on my own behalf." 

18. Shrl M. L. Chaurasia Travelling Ticket Examiner, Ajmer 
in his oral evidence before the Committee, stated that when Shri Lalji 
Bhai was brought to the Office of the Chief Ticket Inspector, he enquired 
from Shri LaljiBhai his ticket twice or thrice. When the passenger 
refu8ec1 to dis~ose his identity, he started filling in the charge-sheet, and 
after he had ruled in half 'the charge-sheet . the passenger disclosed 
that he was an M.P. Then he stopped filling in the charge-sheet. 
In the 'meantime, Shri S. G. Sopariwalla, Chief Ticket Inspector, came 
and 'he directed him to complete the charge-sheet afteX' seeking the 
permliMon of the Rafl1vay Magistrate. Thereafter, when Shrl 
Lalji Bhai showed his Identity-cum-Railway Pass to Shri S. G. 
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Sopariwalla outside his office, the partly filled in charge-sheet w.as can-
celled. Shri M. L. Chaurasia also apologised before the Committee and 
said: 

"I want to make this submission. If I have made some mistake, I 
apologise for that .... I have done a serious mistake." 

19. The Committee observe that according to the normal rules and 
practice, aB stated. by Shri S. G. Sopariwa1la, when a special checking 
of the tickets of the Railway passengers is arranged. with the help of the 
student volunteers, not only should they be properly briefed. in advance 
about their dUties, functions and conduct, but they should also be accom-
panied by the Railway ticket checking staff in an adequate number to 
guide and control them, so that no harassment is caused to the passen-
gers. In addition, the student volunteers should also wear suitable arm 
bands displaying them prominently to indicate that they are bona fide 
student Volunteers duly authorised to check the tickets of the Railway 
passengers. In the present case, however, all these precautions and re-
quirements do not appear to have been observed by the concerned autho-
ritii~s who organised the special checking at the Ajmer Railway Station 
on the 23rd March, 1973. 

20. On the basis of the evidence before the Committee, the Committee 
feel that the incident involving Shri Lalji Bhai, M.P., at Ajmer Railway 
Station on the 23rd March, 1973, which did cause harassment to him, 
would not have occurred if the student volunteers had been properly 
trained and briefed in the duties they were expected to perform and were 
duly accompanied by the regular Railway Checking Staff. In fact, the 
Committee would like the Ministry of Railways to re-examine their system 
of organising surprise checks with the aid of groups of students. Even 
if such a system is to continue, the persons detailed for this kind of duty 
should be thoroughly trained and properly briefed in advance so that 
there is no harassment of passengers. 

21. However, in view of the apology tendered before the Committee 
bySarvashri S. G. Sopariwalla, Chifef., Ticket Inspector, and M. L. 
Chaurasia, Travelling Ticket Examiner, the Committee are of the opinion 
that no further action need be taken by the House in the matter and it 
may be closed. 

IV. Recommendation of the Committee 

22. The Committee recommend that no further action to be taken by 
the House in the matter and it may be dropped. 

NIIW Dl!UII; 
The 30th April, 1974. 

HENRY AUSTIN, 
ChairmAn, 

Committee Of Privilege •. 



MINUTES 

I 

First StttfnJ) 

New Delhi, Wednesday, the 20th June, 1973 

The Committee sat from 10.00 to 13.45 hours. 

Dr. Henry Austin-Chairman. 

MEMBERS 
2. 8hrl H. K. L. Bhagat 
3. Shrl Somnath Chatterjee 
4. Shri Darbara Singh 
5. Shri Nihar Laskar 
6. 8hrl H. N. Mukerjee 
7. Dr. Shankar Da.yal Sharma 
8. Shri R. P. Ulaganambi 
9. Shri Atal Bihari Vajpayee. 

SECRETARIAT 

i Shri J. R. Kapur-Under Secretary. 

• • * 
10. The Committee then took up consideration of the question of 

privilege raised by Shri Lalji Bhai, M.P., against some railway sUd! for 
allegedly misbehaving with him at Ajmer Railway Station on the 23rd 
March, 1973, while he was coming to Delhi to attend Lok Sabha Sess1on. 

The Committee decided that Shrl Lalji Bhai, M.P., might be asked 
to appear before the Committee for oral evidence, in the first instance, 
at a sitting to be fixed later. 

The Commit1iee then adjourned. 

··.Paras 2-9 relate to other caSCI and have accordinaJr been omitted. 

7 



D 
Second Sitting 

, t • 'I, ' .' '-' ~. ;.; 

NI/JD Delhi .. Thursday. the 9th: August, 1973 

The Committee sat from 16.00 to 17.10 hours. 

Pm!:sENT 
Dr. Henry Austin-Cha.irman. 

MEMBERS 

2. Shri Somnath Chatterjee 
3. Shri B. P. Maurya 
4. Shri H. N. Mukerjee 
5. Sbri Maddi Sudarsanam 
6. Shri Atal Bihari Vajpayee. 

SECRETARIAT 

Sbri B. K. Mukherjee--:..DeptLty Secretttry. 

\Sbri J. R. Kapur-Under Secretary . 

... ... ... 

5. The Committee then took up~ further consideration of the question 
of privilege ra1sed bySbri Lalji Bhai, M..P., against some railway staff 
for allegedly misbehaving with him at Ajmer Railway Station on the 
23rd March, 1973, while-;he was coming to Delhi to attend Lok Sabbs 
Seaaion. The Committee decided to hear Shri Lalji Bhai, M.P., in person 
on the 29th August, 1973. 

The Committee then adjourned . 

••• Paras 2-4 IIDd 6 IIDd 7 relate to other cases IIDd have accordingly been omittecl. 

8 



In 
Third Sitting 

New Delhi, Wednesday, the 29th August, 1973. 

' ... 

The Committee sat from 16.00 to 17.30 hours. 

PREsENT 

Dr. Henry Austin-Chairman. 

2. 8hri Nihar Laskar 
3. 8hri H. N. Mukerjee 
4. 8hri K. Raghuramaiah 
6. Shri Vasant Sathe 

MEMBERS 

6. Dr. Shankar Dayal Sharma 
7. Shri MaddJ 8udarsanam 
8. Shri Atal Bihari Vajpayee. 

SIlCRETAlUAT 

Shri B. K. Mukherjee-Deputy Secretcry. 

'Shri J. R. Kapur-Under SecrettrrY. 

WITNESS 
Shri Lalji Bhai, M.P. 

"~ 

2. The Committee took up further consideration of the question of 
privilege raised by 8hri Lalji Bhai, M.P., against some railway staff 
tor alll!gedly misbehaving with him at Ajmer RaDway Station on tb. 
28rd March, 1973, while he was coming to Delhi to attend Lok Sabha 
SetJsion. 

3. Shri f...lji Bhai, M.P., was called in and examined by the Committee-
'(verbatim record was kept). 

The witness then withcfrew. 

4:. . The Committee decidedJ that the Chief Ticket Inspector, who was 
~t in his office at Ajmer Railway Station on the 23rd March, 19'13, 
at the time of checking the identity-cum-railway card of 8hri Lalji Bhaf, 
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14.P" be asked to appear before the Committee for oral examination OIl 
the 13th September, 1973. 

• • • • • 
• • • • • 

8. The Committee decided to hold their next sittings on the 12th .nd 
13th September, 1973, to consider the items pending before them. 

Xhe Comw'ttee then· adjourned. 

••• PIraa 5-7 relate to lIIlother caleB and have accordingly been omitted. 
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Fourth Sitting 

New Delhi. Thurs$y. the 13th September. 1973 . 

. The Committee sat from 11.00 to 12.50 hours. 

PRalaNT 
Dr. Henry Austin-Ch4irman. 

MEMBERS 

2. Shrl H. K. L. Bhagat 
3. Shrl Somnath Chatterjee 
4. 8hri Darbara Singh 
5. 8hri Nihar Laskar 
6. 8hri. H. N. Mukerjee 
7. Shri Vasant Sathe 
8. ~. S~ Day& Shanna 

SECRETARIAT 

8hri B. K. Mukherjee-Deputy Secretary. 
I Shri J. R. Kapur-Under Secretary. 

WITNESS 
• 

Shri Sohrabji Godrej Sopariwalla-Chief Ticket Inspector. A;mer 

2. The Committee took up further consideration of the question of 
privilege raised by 8hri Lalji Bhai, M.P., against some railway staff 
for &leged.ly misbehaving with him at Ajmer Railway Station on the 
23Ini March, 1973, while he was coming to Delhi to attend Lok Sabha 
Session. 

3. Shrl Sohrabji Godrej Sopariwalla, Chief Ticket Inspector, Ajmer, 
wis called in and examined by the Committee on oath (verbatim reeorl! 
was kept.) 

(The witness then withdrew.) 

4,. The. Committee decided that the Assistant Security Oftlcer, Wes-
tern RaUway, Ajmer, who had conducted an enquiry in this case be called 
to a.ppear before the Committee for oral examination and also to furnish 
to the Committee a copy of his enquiry report as well as attest.ed copies 

",:'~ ".' 11 ~ . 
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01 the statements made by the witnesses during his enquiry. The Com-
mittee also decided that Shri M. L. Chaurasia, Travelling Ticket EDmi-
ner, Ajmer, who had prepared the charge-sheet against Shri Lalji Bbai, 
M.P., in connection with this incide$ on the 23rd March, 1973, be called 
to appear before the Committee tor oral examination . 

• • • • • 
6. The Committee decided to h.QJ.dYJ.eir next sittings to consider .the-

matters pending bef~re ~m on ~~ Stth. and 31st ~"'" U~73 . 
. l. ' • ) , . ". • ~, ., 

The Committee then udjourned . 

••• Para , rc.t .. to IDOtMt otIC ad .. ICcorlJnCIY been omitted. 



V 
Fifth SittiDI 

~w Delhi, Tuesday, the 30th October, lW13. 

The Committee sat from 15.00 to 17.10 hours. 
PREsENT 

Dr. Henry Austin-Chairman. 
MEMBERS 

2. Shri H. K. L. Bhagat 
'3. 8hri Somnath Chatterjee 
... Shri Darbara Singh 
'5. Shri Nihar Laskar 
6. Shri B. P. Maurya 
'7. Shri H. N. Mukerjee 
8. Shri K. Raghuramaiah 
9. Dr. Shankar Dayal Sharma 

10. Shri Maddi Sudersanam 
11. Shri Atal Bihari Vajpayee 

SECRETARIAT 

Shri B. K. Mukherjee-Deputy Secretary. 

WITNESS 

Shri M. L. Chaurasia-T'ravelling Ticket Examiner, A;mer. 

2; The Committee took up further consideration of the question of 
privilege raised by 8hri Lalji Bhai, M.P., against some Railway staff for 
allegedly misbehaving with him at Ajmer Railway Station on the 23th 
March, 1973, while he was coming to Delhi, to attend Lok Sabha Session. 

3. 8hri M. L. Chaurasia, Travelling Ticket Examiner, Ajmer, was cal-
led in and examined by the Committee on oath (verbatim rer.o'rd was 
'kept). 

t;rhe witness then withdrew) 

4. The Committee desired that a photostat copy of the charge-sheet 
llrepared by Shri M. L. Chauraisa against 8hri Lalji Bhai, M.P., on the 
"23rd March, 1979, might be obtained from the Railway Board. 

13 
"710 LS-2. 
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The Committee decided ~ take oral evidence of Shri Kalyan SinA 

Assistant Security Officer, Western Railway, Ajmer, in the matter at 
their sitting to be held on the 31st October, 1973. 

" • • • • 
, : 

7. The Committee then adjourned to 'meet again on 31st Octobel' .. 
1973, at 11.00 hours. 

, .) 

.·.Paras S ar.d 6 relate to another calc.' and have accorr.ingJ), been omitted. • ;\ 
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VI 

Sixth Sittba, 
New Delhi, Wednesd4y, the 31st October, 1973. 

II .i 

The Committee sat from 11.00 to 13;:10 hours. 
. " I PRESENT 

1 Dr. Henry Austin-Cl'qairman. 

1 ~ MEMBERS 

t 
1 

2. Shri H. K. L. Bhaga.t 
3. Shri Somnath Chatterjee 
4. Shri H. R. Gokhale " , 
5. Shri B. P. Maurya 
6. Shri H. N. Mukerjee 
7. Shri K. Raghuramaiah 
8. Dr. Shankar Dayal Sharma 
9. Shri Maddi Sudarsanam 

10. Shri Atal Bihari Vajpayee 
SECRETARIAT' 

fl .• , .... ' 

'. ,! ...... :.' 

, . 

, 
Shri B. K. Mukherjee-Deputy Secretary . 

. , WITNESS .i 

'. 

• 

Shri Kalyan Singh, Assistant Security OfflCer, Western Rail
. way, Ajmer . 

• • • • • 
4. The Committee then took up consideration Of tbequestionof privl": 

lege raised by Shri Lalji Bhai, M.P. against some RaUwlly'st81f f{)t alleged.;. 
ly misbebaV'lngwith him at Ajmer Ratlway 'Station on 'the 23rd March, 
1973, while He was coming to Delhi to attend Lok Sabha Session. 

5. 8hri Kalyan Singh, Assistant Security OtBeer, Western Railway. 
Ajmer, was called in and examined by the COmmittee on oath (verbatim 
Tecord was kept). 

" (The witness theft tDithdNtD) 
The Co~mittee directed that the verbatjrq iecord of evidence before 

the Committee in this case b~ circu~~ted to t~e Corrlmfttee. , 
• • • • • 
• .' • • 

9. The Committee then adjoumed to 'meet agam &tHUO hours on the 
31st October, 1973. ." . . . I ' 

···Paral 2 and 3 and 6-8 reiate to other caIn and have accordingly been omin«f. 

'h 
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Seventh Sittin, .. , r • . ' 
New Delhi, Monday, the 25th March, 197 .. 

The Committee sat from 16.00 to 17.05 houn. 

PalSENT 

Dr. Henry A1IIIttn-Chainnan. 

MEMBERS 

2. Shri H. K. L. Bhagat 
3. Shri Darba.ra Singh 
4. Shri H. N. Mukherjee 
5. Shri Maddi Sudarsanam 
6. Dr. Sbankar Dayal Sharma 
7. Shri Atal Bihari Vajpayee. 

SECRETARIAT 

8hri J. R. Kapur-Under Secretary. 

• • • 

, 

• 

.. ...... ~:~ •• "f '.7 ' ..... -~.,..l· ... 
,:;,r .. t." , , .. 

~~':':'f~·~:;~:;:~i 
";' ;:?~ 

'~ 

• 
3. The Committee then took up further consideration of the question 

of privilege raised by Shri Lalji Bhai, M.P., regarding alleged maltreat-
ment and obetruction .~ to him by some railway staff and others at 
Ajmer Railway Station on the 23rd March, 1973, while he was .coming to 
Delhi to attend the Lok Sabha Session. 

The Committee were of the ,opinion that there was some harassment 
caused to Shri Lalji Bbai, M.P., at Ajmer Railway Station on the 23rd 
March, 1973. The Committee felt that the system of checking tickets by 
students was faulty. 'l11e.students On ticUt checking duty should have 
been properly briefed beforehand and they should also have been accom-
panied by the c()Ilc~Railway ticket checking staff when they were 
entrusted with the work of checking the tickets of passengers so that there 
was no unnecessary harassment of passengers. However, in view of the 
apology tendered by the concerned Railway Officials, who had appeared 
before the Committee for oral examination, the Committee decided to 
recommend that no further action be taken by the House.in the matter and 
it may be dropped. 

It 
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In order to avoid such incidents in future, the Committee were of the 

view that Members of Parliament should promptly show their identity-
cum-Railway Passes to the ticket checking st8ft while travelling by a rail-
way train. The Committee also felt that a suitable type of badge might 
be devised for display by Members of Parliament on their dress promi-
nently, so that there would be no confusion about the identity of Members 
of Parliament. 

The Committee decided that a draft Report on this case might be pre-
pared and circulated to them for consideration at their next sitting . 

• • • • • 
The Committee then adjourned. 

---------------------------------------------------------• .Paras 2 and .(-6 relate to other CllCI and ha~e accordill.., befn clbittca. 
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Eighth sittiac 

New Delhi, Tuesday, the 3()th April, 197'-

The Committee sat from 15.00 to 15.50 hours. 

PRESENT 

Dr. Henry Austin-Chlairman. 

MEMBERS 

2. Shri Somnath Chatterjee 
3. Shrt Darbara Singh 
4. Shri H. N. Mukerjee 
5. Shri Vasant Sathe 
6. Shri R. P. Ulaganambi 
7. Shri Atal Bihari Vajpayee 

SECRETARIAT 

Shri J. R. Kapur-Under Secretary. 

• • • • 

..... , . !. . . 

: I 

.. 
3. The Committee then considered their draft Ninth Report on the 

question of privilege raised by Shri Lalji Bhai, M.P., against some ra.:lway 
officials and others for allegedly misbehaving with him at Ajmer Railway 
Station on the 23rd March, 1973, wh!le he was coming to Delhi to attend 
the Lok Sabha Session. The Committee adopted the draft Report with 
the deletion of the word "fully" in paragraph 19 of the Report. 

4. The Committee authorised the Chairman and, in his absence, 
Shri H. N. Mukerjee, to present the Report to the House on the 3rd Ma.y. 
1974. 

5. The Committee decided to hold their next s:ttings on Thursaay, the 
16th and Friday, the 17th May, 1974, to consider the matters pending be-
fore them. 

The Committee then ad;ourned . 

.... P.r •. J relates to aaother cise .nd h ••• ccor:liqly been omitted. 
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.MINUTES OF EVIDENCE' TAKEN BEFORE tHE COMMITTEE 
OF PRIVILEGES 

Wednesday, the 29th August, 19'13 

PRESENT 

Dr. Henry Austin-Chairman 

.2. Shri Nihsr Laskar 

.3. Shri H. N. Mujerjee 
-4. 8hri K. Raghuramaiah 
~. Shri Vasant Sathe 

MuoEJlll' 

~. Dr. Shankar Dayal Sharma 
'7. Shri Maddi Sudarsanam 
:8. Shri Atal Bihari Vajpayee. 

SECRETA.RIAT 

Shri B. K. Mukherjee--Deputy Secretary. 
:Shri J. R. Kapur-Under Secretury. 

WITNESS 

'Shri Lalji Bhai, M.P. 

(The Committee met at 16.00 hours). 

EVIDENCE OFSHRI LALJI BHAI, M.P., 

MR. CHAIRMAN: 8hri Lalji Bhai is present. Hon. Members may 
ask him questions. &hri Lalji Bhai you have given a written statement. 
Would you like to add something more? 

SHRI LALJI BHAI: I have nothing to add to what I have already 
given in writing. 

SHRI ATAL BIHARI VAJPAYEE: You might have leen the reply 
given by the Milrlstry of Railways. According 'to them, on tl\at day the 
'Students' were on eheetdng duty and one of them requenect you to 'show 
your ticket. -The Ministry has stated that you rffuMd to show your 
ticket. Nor did you disclose that you are aft M.P. How far t. it correct? 

" 

SHIU LAUI BHAI: It haPpeDeG on lJaren 23' wilen I was cOI;nipg 
. to Deihl by Khaftdwa Expt'_ to attend tI!le Session. The passengers 
br.eto change the trm at Ajaaer Station. The time was 7.00 or 8.00 

--.------------------------~t;;. ~f ~;i.ie'\Ce which were :orilinany In Hirldl have been transtated into BnaU.h. 
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P.M. When the train halted. some boys came to me and one of them 
asked me to show the ticket. ' I told him that as he was in civil dress I 
would not show him the ticket and added that he was not authorised to 
check my ticket. He then insisted on my showing him the ticket and 
said that if I did not show him the ticket it would be construed that 1 
did not possess the ticket. Thereafter. he started speaking in harsh 
voice. I told him that I could show him the ticket through some proper 
authority. The boy then asked me to accompany him. By that time 
three or four more l?oys. one of whom was a Sikh boy, also collected 
there. We all went to the platform across the bridge. There in an 
office room, two persons were sitting who appeared to be railway officers. 
Later on, on enquiry I came to know that of the two, one was called as 
Mr. Supariwala. As regards the other gentleman, I do not know his name 
but I can recognise him by face. Those boys told them that I did not 
seem to possess a ticket. But I told them that I was prepared to produce 
the ticket but as they were in civil dress 1 told them that I would show 
the ticket to some proper authority. Thereafter, I began to open my 
attache case. 

MR. CHAIRMAN: To be more helpful to the Committee could you 
mention the names of those persons? 

SHRI LALJI BHAI: Both of them got up and took the attache case 
from my hand saying that I did not seem to possess the ticket. Then I 
told them. "I am a Member of Parliament and my identity card is in my 
attache case". On this they said, "you do not seem to be an M.P. 
Instead, you took like a smuggler. Pay Rs. 2011-, otherwise a challan 
will be issued in your name". I told them, that my ticket was in the 
attache case any my name is like this and that I was going to Delhi. 
But they did not restore my attache case to me. My identity card was 
in the attache case, how could I show them my identity card without 
getting my attache case back. Even after that I repeatedly told them 
my name, but they would not listen to me and insisted that I must pay 
Rs. 201/-. I told them that I had no money and that I was a Member of 
Parliament and my name was Lalji Bhai. I repeated that my identity 
card was in the attache case and which was in their possession. To this, 
they replied that they would get the attache case searched by police and 
would not hand it over to me. I told them that I could ,how my identity 
card only when I get back the attache case. Getting infuriated at this, 
they ordered for the iSSUe of challan. After asking ~ name, they 
entered in the register "Laiji Bhai, M.P." going from here to Delhi. 
Then they got the attache caSe searched 'by a policeman. They took out 
every thing from the attaeheease and searched.' The door of the room 
was not closed and" asauch many people pthered there and were wit-
nessing the incident. The policeman searched the attache case and when 
my identity card was found in it, thej' relieved the attache case and left 
that place. After a li~t1e while, the train came. They told me that there 
is reservation also in my name. Then I boarded the train. 
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SHRI ATAL BIHARI VAJPAYEE: According to the Ministry of Rail-

ways, a checking staff personnel was also accompanying the students who 
were ,c~ecking the tickets. 

SHRI LALJI BHAI: Nobody was with them at that time. Only the 
students were there and they too were in civil dress. That is why I did 
not show them my identity card. I told them that I could show them 
my identity card only when there was some railway official with them. 
After crossing the bridge, we came to the other platform where two 
officers were present. One of them took the attache caSe from me and 
the second one started interrogating me. Then they refused to give 
my attache case back and asked for Rs. 201/... I told them that if they 
did not believe 'me and did not return my attache case, how could I show 
my identity card to them. To this they said that they would not return 
the attache caSe and again asked for Rs. 201/-. I said, "what for should 
I give the money? I have a ticket with me, I am a Member of 
Parliament and my identity card is there in the attache case which you 
are not returning." But they did not pay any heed to it and got the 
challan prepared; entered my name and address in the register and sent 
for the police and then got my attache case searched. On finding the 
identity card in my attache case, they allowed me to leave. 

SHRI ATAL BIHARI VAJPAYEE: When tbo¥ boys took you to 
the T.T.E's room where railway officers were sitting, did you tell them 
that you were an M.P.? 

SHRI LALJ'I BHAI: I told them that these boys were asking me to 
show the ticket, that I had my ticket with me any that I was an M.P. 
and was going to attend the Parliament Session. On ,this, they said that 
I was not looking like an M.P. One of them took attache from me and 
Mr. Supariwala told me that I would. be allowed to go only when I 
deposited Rs. 2011-. He said I looked like a smuggler. Mr. Supariwala 
is a T.T.E. I do not know the nante of theseeoftd g~DtJeman. I can 
recognise him by face. Both of them were railway oftlcers. 

SHRI VASANT lATHE: Did they ask for RI. 201/- as First Clu!r 
fare? 

SHRI LALJI BHAI: That I do not know. They only ,Said that if I 
wanted to go, I should deposit Rs. 201/-. 

DR. SHANKAR DAYAL SHARMA: What for did they demand 
Rs. 201/-. Did they ~ant bribe or was it for the fare? _ 

SHill LALJI BHAI: That I do not know what for they demanded 
',its. 201/-. 

DR. SHANKAR DAYAL SHARMA: -Did tG.ey say that yO\I will have 
to pay th.- penalty for; the ticket? Or wal it a. a bri~? Was ~t 
money being demanded for ticketless travel or as a birbe. 
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SHRI LAW. BRAt: They simply said that they would let me go 
()nly when I had paid Rs. 201/-. The students did not say anything. 
They simply said that either I should show the ideht!ty card andlor the 
ticket, or else I would have to pay the penalty. I told them that I would 
show it in the presence of some railway official. Then we crossed the 
bridge and went to that room. 

SHIp: ATAL BIHARI VAJPAYEE: Who demanded Rs. 20th the 
boys or the railway omeials? 

SHRI LALJI BHAI: Mr. Supariwala demanded Rs. 2011-. 
MR. CHAIRMAN: You have written two letters-dt. 2nd April and 

~th May to the Speaker. In your letter of 2nd April you said: "I told 
them that they do not appear to be the Railway Staff and that I would 
prefer to show my identity card to the proper authority". 

In your letter of 7th May in para 3(c) you said: "Inspite of my 
telling them repeatedly that I was a Member of Parliament, neither 
they accep.ted my plea nor allowed me an opportunity to open my attache 
to get my identity card out." 

I want to know what is the correct position and truth? 

SHRI LALJI BHA!: They did not" give back the attache case to me. 
But I had told them by name. ' 

SHRI ATAL BIHAR I VAJPAYEE: That attache was not given to 
him and tdentity card was lying in the attache. 

Mil CHAIRMAN: At first he said I would prefer to show my identity 
card to the proper authority. 

SHRI ATAL BIHARI VAJPAYEE:That he ,told to the students. 

SHRI V ASANT B.f\THE; In para 1 of yoW' letter dated the' 2nd April 
to the Speaker you have mentioned that some persons in plain clothes 
surrounded you and you told them that you would not disclose your 
Identity to them and that you would dtSclolie it oi11y if some oile from 
the railway staff came there. Were they asking for your identity card? 

SHRl LALJI BHAl: They had asked for it butar they were in civil 
dress, I refused to show them tee cud. 

SHRI VASANT SATHE: Did they resort to application of force 
there? 

SHRI LALJI BHAI: No. 
SHRI VASANT SATHE: You have written that on you~ not ahow~g 

the identity card they got infuriatej anj the persons who had surround-
. ed y'ou sttatched'your suit case With application of force andashed for 
tta .• 1/'..:; 811l! ~hey also told you that' they would. let you 10 free oaJv 
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when you had paid them Rs. 2011-. But just now you have said that 
when they took you to the T.T.E's room, Mr. Supariwala, T.T.E. demand-
ed Rs. 201/- In your letter you have stated that the boys demanded the 
money but now you are saying that the T. T. E., Mr. Supariwala asked 
for the money. Would you please clarify what the real position is? 

MR. LALJI BHAI: The position was like this. The boys first sur-
rounded me, then asked for the ticket and then they demanded money 
also. The boys did everything. They went to the room, got the challan 
prepared and also threatened me. They also made allegations on me. 
Mr. Supriwala also did so .. On reaching there, the students handed 
over me to the persons sitting there and asked me to sit down. They 
did everything but did not snatch my attache. 

SHRI VASANT SATHE: Did the boys not snatch the attache case 
from you? 

SHRT LALJI BHAT: No, please. 

SHRI VASANT SATHE: In your letter you have stated that they 
snatched your suitcase but here you are denying this. May be, you had 
committed a mistake in your earlier statement in a hurry. However, you 
mean to say that it is not correct that the boys snatched your suitcase; 
and that your present statement is that after going in the T.T.E's room, 
the T.T.E. snatched it is correct. 

SHRI LALJI BHAI: Yes, please. 
SHRI VASANT SATHE: The secolld point is as to who demanded 

Rs. 201/-, the boys or the T.T.E.? 
SHRT LALJI BHAI: The dispute arose only when the students 

demanded Rs. 201/-. It was the students who demanded the amount. 

SHRI VASANT SATHE: How much mQney did the boys demand? 

SHRI LALJI BHAI: They bed demanded Rs. 201/- but after reaching 
the T.T.E's office, they did not make such a demand. . 

.SliBI VASANT SATHE: Did they tell the T.T.E. that they had been 
asking for Rs. 201/ .. and that you were not paying the same! 

SHRT LALJI BHAI: They alongwith the boys were saying that I 
'Should be got arrested. Tbey misbehaved with me. 

SHRI VASAIn' SATHE: We are sorry for that- but We want to 
know the actual position. After all we will have to bold someone guilty. 

SHRT LALJI BHAI: But I can tell you only what has happened 
with me. 

SHRI VASANT SATHE: Since the boys had asked for Rs. 201/-, dB 
it that they told the T.T.E. that they had been demanding Rs. 201/· from 
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you, because the T.T.E. also asked for the same amount? Is it so that 
because the boys had asked for Rs. 201/- that is why the T.T.E. also said 
that you pay Rs. 201/.. and get your attache back? 

SHRI LALJI BHAI: The boys, the T.T.Ea. and the officers were all 
present th~re. 

SHRI ATAL BIHARl VAJPAYEE: Did the boys tell the T.T.E. in 
your presence that they had asked for Rs. 201/- but you were not paying 
the same? Did you hear this or not? 

SHRI LALJI BHAI: In the beginning I had heard Mr. Supariwalla-
saying that the amoun.t must be paid otherwise challan would have to be 
issued. 

SHRI VASANT SATHE: Who got the challan prepared? 

SHRI LAWI BHAI: Mr. Supariwalla said that since I was not paying 
the money, I should be challaned. 

SHRI VASANT SATHE: Was there any Railway Magistrate in 
whose presence the challan was being prepared? 

SHRI LALJI BHAI: Two Officers, a few students were there in the 
offtce and some other people were standing outside. Mr. Supariwalla 
told that as I was prepared either to pay the amount, nor to show the 
ticket, the challan would h..,e to be issued. 

SHRI ATAL BIHARI VAJPAYEE: The Ministry of Railways have 
intimated that one Railway Magistrate was present there. Are you aware 
of the presence of any Magistrate there? 

SHRI LALJI BHAI: Mr. Supariwalla had asked other person present 
there toiasue the challan. 

SHRI ATAL BIHARI VAJPAYEE: Who was he? 
SHRI LALJI BHAI: He was a pollcemari who was to tSlue the 

challan. Mr. Supariwalla got thechallan prepared. 

-8HRI ATAL BIHAR!, VAJPAYEE: Are you aware C1f ita to whe~er 
. he was a Railway Magistrate or not. If you are not aware of it then 
tell so. 

SHRI LAWI BHA1: Only two persons were there. 

SHRI ATAL BIHARI VAJPAYEE: Was there any. Railway Magis-
trate in your knowledge. 

SHR~ LALJI BHAI: None else was there. 

SHRI VASANT SATHE: May be that you were not aware of his 
Wenti~? 

SHRI LAL.TI BHAI: I can recognise the man by face who wu 
making entries into the register. 
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SHR1 VASANT SATHE: Was Mr. SupariwaUa making 'entries? 

'SHBI LALJI BHAI: I do not know the name of the man who was 
writing in the register. 

SHIH VASANT SATHE: Please now tell us when the charge--sheet 
was being preparec:l, who opened your suit case? In your letter you 
'have stated that one policeman opened yoUr attache but now you say 
that tbe man who was making entries opened your attache. A short 
while ago, when I asked you whether he was a policeman, you had 
Teplied_ 'in the negative. 

SHRt LALJI BHAI: The attache was with the policem .. n. 

SHItt VASANT SATHE: Who opened the attache? ,Wu it opened 
Iby the person who was making entries? 

SHRI LALJI BHAI: The policeman opened it. 

:SHRI VASANT SATHE: When? 

SHRI LALJI BHAI: After preparing the challan they "arched the 
:~a:ttache. They got the identity card in the attache. 

SHRI VASANT SATHE: Is it SO that when they opened your suit 
1:ase fOllnd the identity card, they' cancHled the 'cballan and releaSed 
you also. 

DR. SHANKAR DAYAL SHARMA: Had they been asking for 
'Rs. 201/- from the very beginning? 

SHRI LALJI BHAI: They had been demanding Rs. 201/-. The boys 
also had demanded this money. 

SHRI ATAL BIHARI VAJPAYEE: Did they enter the amount of 
Rs. 201/- in the memo they prepared? 

SHRI LALJI BHAI: I do not know' about ~his. They did not read 
it out to me. 

! SHRI ATAL BIHARI VAJPAYEE: When he was preparing the 
I memo, did you tell him that, ypu are an M.P.? 

SHRI LALJI BHAI: That I had been repeatedly' telling them that 
I was an M.P. 

DR. SHANKAR DAYAL SHARMA: Did the preparation of memo 
.and search of the attache were done simultaneously? 

SHRI LALJI BHAI: First they prepared. the memo and thereafter 
-they asked the policeman to open the attache. 
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DR, SHANKAR DAYAL SHARMA: Did the perSOn who was pre-
paring the memo not open the attache? 

SHRI LALJI BHAI: It was Mr. Supariwala who snatched the attache 
from my hand. 

DR. SHANKAR DAYAL SHARMA: And who opened it? 

SHRI ~LJI BHAI: It was opened by the policeman. 

DR. SHANKAR DAYAL SHARMA! Did not the policeman take the 
attache in the beginning? .. 

SHRI LALJI BHAI: The man whose name I have indicated had 
taken it, ~ 

SHRI VASANT SATHE: Had the boys snatched the attache earlier? 
SIIRI LALn BHAI: TbeydJd Ji9t s~iatch it.'They pUjihed me and: 

took me inside. . , 

MR. CHAIRMAN: The Railway authorities say that you produced' 
the identity card by yourself and that it was _ i'~d by .aybody else 
while searching the suitcase. Have you to say something? 

DR: SHANKAR DAYAL SHARMA: After the suitcase had been 
opened, was it so that you took out the identity card and showed it to 
tl}~m 9r they, 1hemselves to~k it out from the .t~e?· 

SHRI ATAL BIHARI VA.f~YEE: 'Did you open the attache and 
show the identity card and the ticket at the instance of the Railway 
authorities? 

SHRI LALJI BHAI: They took the' attache frbm me and got it 
opened by the policeman. 

DR, SHANKAR DAYAL SHARMA: Did you tell them that you hact 
the identity card? 

SHRI LALJI BHAI: They got it after the search. They called the 
policeman and got the attache searched. The identIty card was found 
after they had taken out the clothes etc. from the attache. 

DR. SHANKAR DAYAL SHARlrIA: Did tbeyrecognise that it was 
your identity card? 

SHRI LALJI BHAl: Yes, they did. 
SHRI H. N. MUKERJEE: You yourself never showed them the 

identity card. Is not it? 
SHRI LALJI BHAI: It was in the attache. It W88 not in my posse .. 

sion. This was what I told them but they did not believe me, I would' 
have shown It to the students· but they were in ciVil dress and they 
would h~ve harassed me. 
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SHRI H. N. MUKERJEE: Did you tell them, _~out yOW' identity 

card?-

. SHRI LAWI BaAl: I told them abou.t my identity catd. I told them 
my name also. Then they w.ent inside. There Mr. SlJpariwalla was 
sitting. He asked me either to pay Ri. 201/- failing which challan would 
have to be prepared. 

MR. CHAIRMAN: Have you the names and addresses of some per-
sons other than those you have already mentioned, So that we can find 
out somet)Ung from them also, if We can? ' 

SHRI LALJI BHAI: How could I tell anybody's name, there was 
nobody else there. Only two perlons were sitting there. On enquiry, I 
was mformedthat the name of one of those tw() persdns was Mr. 
Supariwala. 

SHR1 ATAL BIHARI VAJP.A¥~E: Are you sure that he w.a. 
Supariwala and not 'Panwala'? 

., 

,SHRJ LAWI BRA!: I asked about the naIJ.l~ just after I came out 
of the room. 

SHRI VASANT SATHE: Was he'Supariwala by name or was it just 
a nickname, as give such names to somepeople7 . t 

SHRI LALJI BHAI: The man whom I had asked his name, told me 
that he is called Supariwala. I do not know the name of tbe..other person 
but I can recognise him, by face .. 

DR. ~flANKAR DAYAL SMARMA: Is there anyone else who ('QuId 
be called for evidence? 

S~l LALJI ;aHAI: The room was open and the people Were stand-
ing outside. 

DR. SHANKAR DAYAL SHARMA: Was there nobody known to 
you? 

SHRI LALJI BHAI: Many of the people must be knowing him but 
none of them was known to me. 

SHRI ATAL BIHARI VAJPAYEE: In your earlier statement you 
had reported that they asked for' Rs. 100/.. but in your statement you 
gave the amount as RI. 20th 

MR. CHAIRMAN: There is a small discrepency here. In one Jetter 
you said they demand Rs. 200 /- and in the second letter you said they 
demanded Rs. 201/-. Would you like to clarify that? In the letter dated 
2nd April you said they demanded Rs. 2.01\- "for letting me go :free" and 
In the letter dated 7th May you said "they asked me to pay Rs. 200 sa 
bribe to let me off". 
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SHRI LALJI BHAI: I had asked to write Rs.201/- but perhaps he 

has writien Rs. 200/-. 

SHRIATAL BlHARIVAJPAYEE: He says the letter was not drafted 
by him but was drafted by some other gentleman. He says that is a8 
Rs. 201, but perhaps it has been typed as Rs. 200. 

DR. SHANKAR DAYAL SHARMA: Who asked whom to write the 
letter? 

SHRI ATAL BIHARI VAJPAYEE: He says that one Mr. Rajinder 
Shah drafted the letter. 

MR. CHAIRMAN: As a Member of Parliament you might have been 
bowing that the students were collaborating with the Railway authori-
ties on that day. You could have talked to the students in a friendly 
way. Can you remember at least who was the student leader who was 
-participating so that we can question him? 

SHIH ATAL BIHARI VAJPAYEE: You could have talked to the 
DOYs who were harassing you. You could have convinced them that you 
"Were a Member of Parliament. Do you recogniSe anyone of them 
So that we could take some help from him in this matter. 

SHRI LALJI BHAI: I cannot recognise anyone but one of them was 
.a sikh boy. 

MR. CHAIRMAN: It would be belpful to the Committee if you sug-
gest someone in the Rai1way~ from whom We can ftnd out the fact or 
'we could write to him and ask if he could help Us in the matter. 

DR. SHANKAR DAYAL SHARMA: You had written in your second 
letter that they were asking for a bribe but just now you have stated 
-that you do not know what for they were demanding the money? 

SHRI LAWI BHAI: They were saying that I may pay Rs. 201/-
and they would let me go. 

DR. SHANKAR DAYAL SHARMA: You have written that they 
-were. asking for a bribe. On what grounds you have stated this? 

SHRI LALJI BHAI: I had told that they were demanding Rs. 201/-. 

DR. SHANKAR DAYAL SHARMA: Did you ask Mr. Rajendra 
:Sharma to write about the bribe or he wrote about it of his own? 

SHRI LALJI BHAI: I did not ask him to write so. 

MR. CHAIRMAN: Thank you, Mr. Lalji Bhai,·for your coming here 
to give evidence . 

. (The Witness then withdrew.) 
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EVIDENCE OF SHRI SOHRABJ.I GODREJ SOPARIW ALLA., 
CHIEF TICKET INSPECTOR, AJMER 

(The witness took the oath.) 

MR. CHAIRMAN: Now, Mr. Sopariwalla, you may take the oath, 
before you tender the evidence. 

SHRI S. G. SOPARIWALA: Yes Sir. (reads) "I, Sorabji Godrej, 
do swear iii the name of God that the evidence which I give in this case 
shall be true, that I will conceal nothing and that no part of my evid-
ence shall be false." 

MR. CHAIRMAN: .I suppose you are a railway official. 

SHRI S. G. SOPARIWALLA: Yes, Sir. At Ajmer StatIon. 

MR. CHAIRMAN: What is your designation? 

SHRI S. G. SOPRIWALLA: Today I am working as a Chief Ticket 
Inspector attached to the Railway Magistrate's Squad. 

7]0 LS-3 
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MR. CHAIRMAN: On 23rd March, 1973 were you in Ajmer Railway 

Station? If so, in what capacity were you employed there? 

SHRI S. G. SOPARIWALLA: Then I was acting as Chief Divisional 
Ticket Inspector. 

SHR! VASANT SATHE: On 23rd March, 1973, Mr. Sopariwalla, did 
you appoint a special squad or was a special check organised with the 
help of some students in Ajmer Station? 

SHRI S. G. SOPARIWALLA: Yes, Sir. It was organised by the 
students of the D.A.V. College. 

SHRI VASANT SATHE: How many of the students were there? 

SHRI S. G. SOPARIWALLA: Roundabout 12. 

SHRI VASANT SATHE: Along with the students did you post any 
regular ticket checking official or staff with ~em? 

SHRl S. G. SOPARIWALLA: NorffiIU course is that when we check 
with the students, it is a ruling or an understanding that the T.T.Es. 
should accompany the students. 

SHRI VASANT SATHE: That is the normal rule. But on that par-
ticular day, were the student. aceompanled by any T.T.E. staff when 
70 Down to Ajmer was inspected? 

SHRI S. G.SOPJ\RlWALLA: I. cannot tell the exact number at that 
particular time who accompanied the students. I cannot go with each 
individual student or for that matter, I cannot go with each individual 
T.T.E. There are three platronns and at that time I was on platform 
Number 3. 

SHRI VASANT SATHE: Is it a fact -that some students brought 
Shri Lalji Bhai to your office on that day? 

SHRI S. G. SOPARIWALLA: Yes, Sir. 

SHRI VASANT SATHE: Were the students accompanied by any 
T.T.E? What was his name? 

SHRI S. G. SOPARIWALLA: Yes, Sir. There were many T.T.EB. 
at that time. 

SHRI VASANT SATHE: My question is: were the students accom-
panied by a particular T.T.E.? 

SHRI S. G. SOPARIWALLA: At that time I was not present. I 
only came' to the station at 8.30 p,.M. 

SHRI VASANT SATHE: Who was there in the room when these 
boys brought Shri Lalji Bhai? 

SHRI S. G. SOPARIWALLA: When I went there was a group of 
nearly 30 to 40 persons in that room and practically all the T.T.Es., were 
there. Students and other public were also in that room. 
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SHRI VASANT SATHE: Mter how much time did you go to the 

room? 

SHRI S. G. SOP ARlW ALLA.: I went there somewhere about 8.30 
P.M. 

SHRI VASANT SATHE: At what time did you go there? 

SHRI S. G. SOPARIWALLA.: Within 15 to 20 minutes when I came 
to know that there was some quarrel going on, immediately rushed to 
that office and enquired as to what the matter was? 

SHRI VASANT SATHE: How far away is your office from where 
you were? 

SHRI S. G. SOPARIW ALLA: I had come to my o~ right from 
platform number 3. 

SHRt V ASANT SATHE: Did you enquire from the boys' the rea-
son for their bringing SOO Lalji Bhai to your room? 

SHRI S. G. SOPARlWALLA: Yes, Sir. They said that they sus-
pected the person who was claiming himself to be a Member of Parlia-
ment who was not showing his identity card to them. I eaqufredfrom 
Shri Lalji Bhai-at that time I was in pWn clothe. . as to. who the 
gentleman was. He said: You have just come. You do not know hoW 
much they have ill-treated me. I told him that they were just like 
children and so he· should not indulge with them. At this, he said to 
me, "Uncle, you do not know how these people have ill-treated me." I 
begged his pardon for their misbehaviour: I requested him to snow me 
his identity card. He refused to show his card and asked ~s to complete 
the incomplete charge sheet and deposit his cheque. .. 

SHRI VASANT SATHE: Who prepared the charge sheet? 

SHRI S. G. SOPARIWALLA: It was prepared by Shri Mohan La! 
Chaurasia. In the meantime, the Railway Magistrate arrived at the 
platform. He enquired about the matter. He was apprised of the 
matter. He called for me. I told the Magistrate that half of the charge 
sheet had been prepared before I came. He wanted to know why the 
M.P. was not showing his identity card. I told him that I fail to under-
stand when Shri Lalji Bhai did not show his identity card. When the 
charge sheet was completed I requested Shri Lalji Bhai to let me know 
his identity card number to enable me to cancel the charge sheet. 
Then he agreed to show the identity card outside. He showed me the 
card and then I cancelled. the charge sheet. The card pass was in his 
purse. He took out the purse from his pocket and showed me his 
identit.y card. 

SHRI VASANT SATHE: I suppose you can understand English. 

SImI S. G. SOPARIWALLA:; Yes, Sir. 
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SHRI VASANT SATHE: He went out with you. 

SHRI S. G. SOPARIWALLA: Yes, Sir. It was on a condition that 
if .l went with him he would show the ticket. I did not mind that 
because I shan have to cancel the charge-sheet. 

SHRI V ASANT SATHE: Why was the charge-sheet prepared? He 
did not show the identity card either to YQu or to the students or to the 
T.T.Es. or to anybody. 

SHRI S. G. SOPARIWALLA: The public was highly agitated at 
that time, and they were saying whatever they liked. People ·were 
saying that an ordinary person would have been put behind the bars by 
now but no action was being taken against him as .he was saying that 
he was a Member of Parliament. I told them that it was not correct. 

~HR.l VASANT SATHE: You were insi8ttng on his producing the 
identity card. 

SHRI S. G. SOPARIWA.I.LA: That was just to cancel the charge-
sheet. 

SHRI VASAN'T SATHE: The charge-sheet was prepared because be 
was not showing his .identity card. 

SHRI S. G. SOPARlWALLA: y~, Sir. 
SHRI VASANT SATHE: Were any ot the T.T.Es. including you in 

uniform! 
SHRl S. G. SOPARIWALLA: Nobody was in uniform. We have 

been given identity card paues. 
SHRI VASANT SATHE: None of the T.T.E!. had uniform at the 

Station. 
SHRI S. G. SOPARIWALLA: At that time we were all in plain 

clothes. 
SHRI V ASANT SATHE: Was it because of the special check? 

SHRI S. G. SOP ARlW ALLA: It was a special check done by the 
5tudents. Ordinarily, I do not remain in uniform. The Magistrates have 
been specially authorised not to put on uniform. Magistrate accom-
panies us whenever there is mobile checking. We ~ very e~Sny ~e 
spotted if we are in uniform. So to facilitate chec~g we go l~ plain 
clothes. We are authorised to put on plain clothes, whIle conductmg the 
checking. 

SHRI VASANT SATHE: That is why you don't put on your uniform. 
You show your identity card. 

SHRI S. G. SOPARIWALLA: When demanded. 
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SHRI ,V ASANT SATHE: :My qUe6tion is: Did Shri Lalji Bhal 

demand from you the identity card? 

SHRI S. G. SOPARIWALLA: He did demand it from me and I 
showed my identity card. I' can produce that identity card. 

SHRI VASANT SATHE: You showed your identity card. 

SHRl S. Go SOPARIWALLA: Yes, Sir. 

SHRI VASANT SATHE: Even after you showed your identity card, 
he did not show you his identity card 

SHRI S. G. SOPARIWALLA: .I begged pardon of him for any mis-
behaviour in my absence. After 5 days of this ineident, I went to fiis 
residence and begged pardon of him. Some people told me that he had 
already lodged report about this matter. Shri Lalji Bhai told me that 
he would reply afte!' consulting Shri Vajpayeeji, who wu about to visit 
Udaipur. I went to his residence for the third time but I could not 
meet ~im. 

SHRI VASANT SATHE: Did Lalji Bhai have any suit-case? 

SHRI So G. SOP ARlW ALLA: He bad one small bed roll and two 
attaches. I think that something was wrong with one of the attaches. 

SHRI VASANT SATHE: Is it a fact that one of his attaches was 
taken possession of by the students? 

, ., 
SHRI S. G. SOPARJWALLA: Not in my J?resence. 

SHRr VASANT SATHE: Earlier. 

SHRl S. G. SOPAR1WAL~!\; I cannot teU. 
SHRI VASANT SATHE: Did my police otlcer, constable or' any .. 

body come there? 
SHRI S. G. SOPARIWALLA: There was no police oftlcer but some 

constables were there. 
SHIU V ASANT SATHE: What could have been the ticket fare with 

penalt)!' from Ajmer to DeJbi? . 

SHRI S. G. SOP ARlW AlLA: The first-class fare may be around 
Rs. 40 to 50? The charge-sheet was ftlled from RatJ.arn. He never men-
tioned from what station he was coming. W.e take the last checking 
station. 

SHRI VASANT SATHE: From Ratlam to Delhi what would be the 
firaklass charge? 

SHRI S. G. SOPARlWALLA: Round about Rs. 70 to :Its. SO. Some 
2ftnount is demanded in shape of penalty. 
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SHRI VASANT SATHE: Did anyone of you or in your presence the 
student or anyone else uk Mr Lalji Bhai to give Rs. 2OO1-? 

SHRI S. G. SOPARIWALLA.: How could we demand Rs. 2001- when 
the fare does; not work out so much. First class fare from Ratlam to 
Delhi can in no case be Rs. 200 1-. 

SHRI DARBARA SINGH:· Not even with the amount of penalty? 

SHRI S. G. SOPARIWALLA.: Not even with the amount of penalty. 
Secondly, we did not demand first class fare. We demanded only third 
class fare. 

The charge-sheet was filled for third-class fare because he was 
checked at the platform. 

SHRI VASANT SATHE: Did Lalji Bhai complain to you that these 
boys have been asking me for Rs. 2001-1 

SHRI S. G. SOP ARIW ALLA:· He uttered only these words "Today 
is yours, tomorrow will be mine". At this it appeared to me that he 
must be 8llJ M.P. After this I requested him that not to indulge with 
them. They were after all children and on their behalf I begged pardon 
of him. On this, he said to me, ''you have just come. You don't know 
how they have ill-treated me. Why are yoU begging pardon?" 

SHRI VASANT SATHE: That means you had asked him at that 
point it!lelf to be excused. 

SHRI S. G. SOP ARIW ALLA: Very certainly. 
SHRI VASANT SATHE: And forgive the boys if they have mis-

behaved. 
SHRI S. G. SOPARIWALLA.: Yes. I could read by the way he was 

saying: "Today is yours and tomorrow will be mine." 
SHRI VASANT SATHE: He disclosed his identity by showing you 

the identity card. 
SHRI S. G. SOPARIWALLA: He showed me the Identity Card out-

side the office. Then I C8llle back, JIlade an entry in the charge-sheet 
and cancelled it. Thereafter I escorted him upto the compartment .. 

SHRI VASANT SATHE: Was it mentiOll~· in. the charge-sheet that 
he (M.P.) refused to show the identity card? 

SHRI S. G. SOPARIWALLA: Charge-sheet reads: He refused to 
show ticket. 

SHRI VASANT SATHE: Can you produce a copy . of the: charge- I 

sheet. 
(The witness showed the cbarge-sheet to Mr. Sathe). 
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SHIt! VASANT SATHE: You said four days later you went to 
the residence of Shri Lalji Bhai and asked him to forgive the incon-
venience caused to him. Even today you are willing to say that. What 
would you like to express? . 

SHRI S. G. SOPARIWALLA: I would express my sorrow if he 
thinks he has been harassed. On behalf of the checking staft', I apo-
logise. 

SHRI DARBARA SINGH: Did you issue: some passes to the students 
who were posted there for checking? 

SHRI S. G. SOPARIWALLA: They have got arm-band. 

SHRI DARBARA SINGH: Is there any signature of the 'officer on 
that? 

SHRI S. G. SOPARIWALLA: It has been issued by the Railway 
Administration and it has been kept by our office. 

SHRI DARBARA SINGH: Is there any numbering? 

SHRI S. G. SOPARIWALLA: No" Sir. 

SHRI DARBARA SINGH: Have you got record of those students 
who had the charge on that day and can you identify them? 

SHRI S. G. SOPARIWALLA: The names of the persons who were 
their on triat day can be given but I cannot identify them since I come 
hardly in touch with them. 

SHRI DARBARA SINGH: Did the students bring M.P. from the 
train? 

SHRI S. G. SOPARIWALLA: No. He was on the platform. No-
body knew that he was a Member of P~rliament. 

SHRI DARBARA SINGH: You say that he was not recoginsed as 
an M.P. therefore, they dragged him. 

SHRI S. G. SOPARIWALLA: Why should they drag him.Tbey 
must have requested him to come to the Head Ticket ,Collector. 

SHRI DARBARA SINGlI. Did: they not maltreat him? 
" 

SHRI S. G. SOPARIWALLA: In my presence nothing was done. 
From 8.3Or till the departure of the man I was there. 

SHRI DARBARA ; SINGH: Two minutes earlier, in reply to Mr. 
Sathe's question you said that y?u ~ere . not th~t:e and noW'. you are 
~phatic that the students DeVer dragged 'him or mal~reated him. 

, SHRIS. G. sopARIWALI4: Nothing took place in the ofBce in 
my presence. I amtelllng about what happened. in the office, where I 
was present. 
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SHRI DARBARA SINGH: What happened in between the time you 

~ere not available there? 

SHRI S. G. SOPARlWALLA: Since 1 was not present at the spot, 
the people whom I asked denied to having done anything. 

SHRI DARBARA SINGH: Ii all this verbal or did somebody give 
in writing as well? 

SHRI S. G. SOPARIWALLA: It is in writing. I am narrating 
whatever happened in the room. 

SHRI DARBARA SINGH: Who else was present in the room? 
SHRI S. G. SOP ARIW ALLA: There were outsiders i.e., other then 

Railway employees. 

SHRI DARBARA SINGH: Did they not say anything? 

SHRI S. G. SOP ARIW ALLA: I have already stated that the people 
were talking all sorts of thinS8. There was cat-calling in my presence. 
But the students did not say anything objectionable. 

SHRI DARBARA SINGH: Shri Lalji Bhai has stated that his bag-
gage was searched at your instance? 

SHRI S. G. SOPARIWALLA: Ii neither ordered for search nor the 
baggage was searched in my presence. 

SHRI DARBARA SINGH: After all, did Lalji Bhai say ~ything to 
you? 

SHRI S. G. SOPARIWALLA: He said, "Uncle, you don't know bow 
they have ill-treated me." 

SHRI DARBARA SINGH: Is he related to you as he addresled you 
as unele? 

SHRI S. G. SOPARIWAI...4A: He is not related to me. Perhaps he 
might have addressed! me as uncle Jteeping in view my a_. But, I 
~annot say anything. 

SHRI NIHAR LASKAR:What was your re-action whell you knew 
that he was an M.P.? 

SHRI S. G. SOPARlWAILA: I begged pardon of him at that very 
time for any inconvenience caused to him. At this he asked me as to 
why I was apologisiug. 

SHlU 1'iIHAR LA.SKAR: What was your re.action when. he showed 
you hts iQentity card? 

SHRr S. G. SOPARIWALLA: I roW him that I wu apologising on 
behalf of the stUdents ~d the checIQng ltd I h '. 
checking staJf and the checking W~i being COndU:"~ undwas ead Of the 
., .' , IoC\,I er my super.. 
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VlSlon. Because lam the head and it bas been conducted under zuy 
supervision, naturally, I have to apologise if you take it that any wrong 
has been done by the stUdents. . 

MR. CHAIRMAN: According to you the identity card was shown 
to whom? 

SHRI S. G. SOPARIWALLA: It was shown to me and not to any-
body else when I went with him on the platform. The cards or tickets 
when demanded are required to be shown. 

MR. CHAIRMAN: The matter was referred to the Ministry of 
Railways. They have stated as under: 

"Shri Lalji Bhai refused to show his ticket. He did not disclose 
his identity either ...... A Railway Magistrate was available 
at Ajmer and. hence a cbarge-sheet was prepared against him 
for prosecution whereupon Shri Lalji Bhai disclosed. his 
identity card and said that he m\l,St leave for Delhi by 2 Down 
train." 

Here it has been stated that the identity card was shown to the 
Railway :Magistrate. 

SHIll S. G. SOPARIW.AiJ..A: No, Sir, except my talk with the Rail-
way l4agistrate Mr. Lalji Bha.i never met him. 

MR. CHAIRMAN: SQ, according to you this report is not true. 
SHRI· S. G. SOPARIWALLA: 'The Identity-card was shown to me. 

The Railway Magistrate was. not . present there; . He oceasfonally came 
there. Shri S. C. Mital, Railway Magistrate, called measrd BIlked me 
as to what was the matter. I told htm tqat there. wu, o~e gentl~
an M.P.-did not show his identity card to the students. 

MR. CHAIRMAN: The ~lway .. ~agistrate di4 nQt interfere. 

SHlU S. G. SOPARlWALLA: It was an occasional matter that lie 
came to the station and enquired. 

MIt CH.A.IRMAN: If the Railway Ministry baa sent the report to the 
Lok Sabha, could that be false? j 

Smu S. G. SOPAlUWALLA.: I C$IUlot say that. 
MR. CH.A.IRMAN: When Shri Lalji Bhai showed his identity, did 

he complain to you that he was maltreated or embarrassed? 
SHRI S. G. SOPARIWALLA: He said nothing except that this day 

is yours, tomorrow will be my day and that hinted me that he must be 
an M.P. 

MR. ClIAIRMAN: He did not· rnak. any,~plaintto you that he 
\Vas ill--treated by the students. 
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SHRI S. G. SOPARIWALLA: Except that sentence he said nothing. 
Before showing his identity I apologised because that sentence was 
sufficient for me to judge that he was an M.P. I said why do you 
quarrel with these boys. You please show me your card pass so that 
the charge-sheet which has been filled in may be cancelled. Then, he 
repreated the same sentence, "Today is yours, tomorrow will be mine." 

MR. CHAIRMAN: Earlier you said you apologised. 

SHRI S. G. SOPARIWALLA: It is because checking was carried 
out under my supervision. Therefore, I begged pardon of him for 'any 
misbehaviour on part of the students. At this, he said uncle, you have 
come quite late, you do not know how much ill-treatment they have 
meted out to me. 

MR. CHAIRMAN: The Railway Ministry report is as under: 

"A Railway Magistrate was available at Ajmer and hence a 
charge..sheet was prepared against him for prosecution." 

You have said that the Railway Magistrate has nothing to do with 
that and your second statement was that you apologised as 
soon as you knew that he was an M.P. 

Railway Ministry Report sho~ that Lalji Bhai refused to show 
the ticket and the Railway Magistrate was available. Hence 
a charge-sheet was prepared agaiRlt him for prosecution 
whereupon Shri Lalji Bhai disclosed his identity and said 
that he must leave for Delhi by 2 Down train. When his 
identity was disclosed, Shri Lalji Dbai wupersonally e8C0rted 
by the Chief Ticket Inspector (i.e. you) to the tram and the 
ch~t was cancelled. 

There is no mention of it that you apologised or expressed your 
concern. 

SHRI S. G. SOPARIWALLA:'Mr. Lalji Bhai will be the correct 
persCll to tell you that. Shri Lalp Bhai can. only tell you whether I 
have apologised or not. I have even apologised at his resid,nce. 

MR. CHAIRMAN: Lalji Bha! had already been eumined and he 
also never said that you had ever apologised. What you have stated does 
not tally with :the Railway _1.finistry's ,repQrt. Shri ~i Bhai has stated 
that he had been ill-treated..· Did you malee ally effort· even to ftnd out 
from him whether there was any embarrassment at the hands of-- the 
students on dUity or of the Railway. HaV1e·YOUrn.ade ,any efforts or not 
to find out the facts from 8hri l-alji Bhai? 

SHRI S. G. SOPARIWALLA:He Ollly repeated one sentence: 
-'Today is yours, tomorrow will be mine." 1 told him that the 

students had eommitteed the wrone and I -apologised. for the 
same. 
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:MR. CHAIRMAN: Here is the statement of Shri Lalji Bhai: 

"On March 23. 1973. while I was corning from my Udaipur consti-
tuency to Delhi to attend the Lok Sabha session and when I 
was preparing to leave Khandwa-Ajmer train for the requir-
ed train-change. some persons in plain clothes surrounded me 
and asked me to show the ticket. I told them that they did 
not appear to be Railway Staff and that I would prefer to 
show my identity-card to the proper authority. 

At this they got infuriated, snatched off my suitcase, manhandled 
me and demanded Rs. 201 for letting me go free. I pleaded 
that I was a Mem,bel' of Parliament and: that I had the re-
quisite Identity card but they dragged me into the T1'E room 
there, and called in a police man in uniform. They all again 
threatened and insulted me. 

When they could not extract money from me the police man 
opened my suitcase for search. Having found there my Iden-
tity-card, he whispered smoething into their ears and 
gradually each of them slipped away!' 

Further, he has written two letters to the Speaker. Obviously. 
ther.e must have been, to say the least, some embarrassment to 
him, but you only say that he uttered these words. How could 
you reconcile this with your statementtbat he said only one 
sentence. 

SHRI DARBARA SINGH: The witness has already said that he was 
!lot aware of what happened before be came. 

SHRI S. G. SOPARIWAILA: I have narrated only factual fads. 
There. was no need for me to apologise. But r fe1tthat stUdents might 
have committeed some wrong. 

SHRI SOMNATH CHA'I'rERJEE: The checking on that day was 
done by some.students. Who selects those 8~ta to act as volunteers? 

SHRI S. G. SOPARIWALA: A letter is written by the Divisional 
Commere.ial Superintendent to the concerned. coll~gesan4. they send: the 
boys. 

SHRI SOMNATH CHATTERJEE: Is tb.ere.an.yreeord bl the"boys? 

smn S. G. SOPARIWALLA=" Yes, Sir, because they are paid. 

SHRI SOMNATH CHATTERJEE: Is there anYr~fJicer also with..them? 
SHRI S. G. SOPARIWALLA: Railw.aylnspectors are there. Chief 

Ticket Inspector is also there. 
smu SOMNATH CBATrERJEE:' All ill UDif~s1 
SHRI S. G. SOPAlUWALLA= " Not necessarily. 
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SHRI SOMNATH CHATrERJEE: That means, when the students 
carry out the checking, an inspector mayor may not be there in uniform. 

SHRI S. G. SOPARIWALLA: It is possible. 

SHRI SOMN.ATH CHATTERJEE: Where were you at the time of 
the incident, when the students checked the ticket etc. 

SHRI S. G. SOPARIWALLA: I was at platform No.3. 

SHRI SOMNATH CHATI'ERJEE: Did you try to find out who wal 
,there when the inspection was carried out? 

SHRl S. G. SOPARlWALLA: I was there, but I was not there when 
-the incident' occurred. 

SHRI SOMNATH CHATTERJEE: Is it necessary that the Railway 
Inspectors should be there with the students? 

SHRI S. G.SOPARIWAILA.: TI'E has to be there. 

SHRI SOMNATH CHATTERJEE: Who was there on that day, please 
tell us correctly? Or WB,S there nobody? 

SHRl S. G. SOPARlWALLA: It is possible. 
SHRl SOMNATH CHATTERJEE: That means, the students can go 

()11 checking tickets and there would be nobody from Railways to super-
vise what they are doing. 

SHRl -So G. SOPARIWALLA: Normally we are there. 
, ' . . . . ' ,. 

SHRI VASANT SATHE:, We . .-eall eQllCel"ll8d. 'With this ~uW-
incident. We want to know, who ,~aS the man on that day? ',' 

~I' $. G. SOP ARlW Al.LA: I C$P.'t say as to who wu an duiJ 
there on that day? 

~H1U V ASANTSATHE: ,Did yru try to find out? 
SHRl S. G. SOPARlWALLA: I did try to find out but no one says 

1that 'he. waspreseat there. 
SHRI vASANT SATHE:' It was your duty to knoW, wbicli of yeur 

-officer was with the boys. 
SHlU S. G. SOPAlUWAlLA: I cmquired but I coUld not ftnd it out. 
SHRI V ASANr SATHE: All tlle TrEs said that 1)000e of them was 

there. 
SHRI S. G. SOPARlWALLA: Yes, Sir. 
SHRl SOMNATH CHATrERJE'E: Is there any training for the 

students? 
SHRI S. G. SOPARIW ALLA: They are told 110 be polite, avoid un-

necessary quarrels as far u p.os81Dle. ,'fb,ey.mPl"cl .. only ch~. the 
tickets. This is a general instruction when they come for the first day. 
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SHRI SOMNATH CHATTERJEE: But new people may be sent by 

the college. 

SHRI S. G. SOPARIWALLA: We give the same instructions to all 
those who come. 

I SHRl SOMNATH CHATl'ERJEE: Can you give us any reason, why 
this Member of Parliament woUld not show his identity card? 

SHRI S. G. SOPARIWALLA: I can't say any thing about this. 

SHRI SOMNATH CHATTERJEE: Can you tell us, why did you pre-
pare the charge-sheet? 

SHRI S. G. SOPARIWALLA: I cancelled it; it was one Mr. Chau--
rasia, who prepared it. He said that he was not prepared to show his. 
id~tity card. 

SHRl SOMNATH CHAT'I'ER.JEI!!: Was the other gantleman in uni-
form? 

SliRI S. G. SOPARIWALLA: He W8Snot, but hs showed his identity 
card . 

. '!:bmI SOMNATH CHATI'ERJEE: Is that the rule? Are you not. 
expected to be in uniform.? 

SlUU S. G. SOPARIWALLA: I have got the authority to remain 
in 'plain cJ.othes. 

SHRI SOMNATH CHATTERJEE: What about the other gentleman? 

SlfiU S. G. SOPARIWALLA: He was not in uniform, he has also 
got the authority. That is a written authority. 

Sl'fRI SOMNATH CHATTERJEE: Have these students got badges. 
and who supervises them? 

SHRl S. G. SOPARIWALLA: They have. I supervise them. 

SHRI SOMNATH C'HATTERJEE: How can you supervise them. You' 
were not there at the time of this incident? 

Sl{RI S. G. SOPARIWALLA: I keep on moving. That is why I was 
not pr.esent. 

SHRI SOMNATH CHATrERJEE: How many platforms are there?' 

SHRI S. G. SOPARIWALLA: Three. 

SHRI SOMNATH CHA,TTERJEE: How can you be there on all the 
'r ~ee platforms? . 

SHRI S. G. SOPARIWALLA: There was another T.T.E. present. 
there. 
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SHRI SOMNATH CHA'ITERJEE: You have no idea, what the 
students did before you came. 

SHRI S. G. SOPARIWALLA: Yes, Sir. 

MR. CHAIRMAN: Did you ask Mr. Lalji Bhai, why be didn't show 
his identity card earlier to the students? 

SHRI S. G. SOPARIWALLA: He did not not show his identity card 
to me. When charge--slleet was complete, he stated that he had to go to 
Delhi. I told him that he could leave only when charge-sheet was can-
celled and requested him to show hls identity card. He showed me the 
.card outside the office. ' -

MR. CHAIRMAN: When he showed you the identity card, did you 
.ask him, why he did not do so earlier? 

SHRI S. G. SOPARIW ALLA: I enquired from him, but he ,said, 
"'You do not know what happened with me ,earlier". 

MR. CHAIRMAN: He was probably referring to the embarrassment. 

SHRI S. G. SOPARIWALLA: He did not tell me more than that. 

SHRI DARBARASINGH: I would like to know, Mr.'.Chairman, 
-through you, whether they have got an authority to do cheeking with-
-out the uniform? 

MR. CHAIRMAN: Have you got any document to show that you 
need not be in uniform always at the time of checking? 

SHRI S. G. SOPARIWALLA: Yes, Sir. 

(At this stage, the witness showed the identity card, anti the 
authority whereby he can do checkin.g without uniform) 

SHRI SOMNATH CHATTERJEE: I believe you told us earlier ,that 
you apologised to the han. Member for any misbehaviour on the part ot 
the students. 

SHRI S. G. SOPARIWALLA: Yes, Sir. 

SHRI SOMNATH CHATrERJEE: Therefore, you believe that there 
had been some misbehaviour. 

SHRI S. G. SOPARIWALLA: You know the manner in which the 
students behave these days. I also enquired from the students inside 
the room. 

SHRI SOMNATH CHATTERJEE: Were there such students on that 
day who could have behaved rudely? 

SHRI S. G. SOPARIWALLA: It is just possible, Sir. 
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SHRI SOMNATH CHATTERJEE: What do you mow about the pre-
sent day students? 

SHRI S. G. SOPARIWALLA: Rowdyism prevails among them at times. 
SHRl SOMNATH CHA'ITERJEE: Therefore, you say that because of 

the general nature of the present day students, you apologised. 
SHRI S. G. SOPARIWALLA: I apologised not only on behalf of the 

students but I apologised on behalf of the staff also. 

SHRI SOMNATH CHATTERJEE: You knew that they misbehaved 
and you knew that there was a legitimate complaint from the ;hon. Mem-
ber and you apologised on behalf of the students without ascertaining 
from the students whether they had misbehaved or not. Now, leaving 
apart the rowdyism and other things, right from the platform to your 
office what is the distance? 

SHRI S. G. SOPARIWALLA: In order to come to my room, one 
has to crOis' a bridge. 

SHRI VASANT SATHE: From.' platform No.3 to platform No.' 1 
you, have to cross the bridge to reach your o1ftce. So, all that is posIible 
is that there might have been some misbehaviour by the students. Then 
in your office the charge-sheet was prepared. Was the charge-sheet pre-
pared by the Inspector at your instance? 

SHRI S. G. SOPARIWALLA: No. Sir. 

SHRI V ASANT SATHE: So, he on his own prepared the charge-
sheet and this was prepared for submission to the Magistrate for scru-
tiny. And you want us to believe that even then the hon. Member did not 
show his identity to Mr. Chaurasia who showed his own identity card to 
him. ,Even when the charge-sheet was prepared by him against the hon. 
Member, he did not show his identity card. It may be because he 
suffered this sort of humiliation and a threatened prosecution and deten-
tion. And only when you said that he could not go unless he showed 
the identity card, he took out his identity card from his pocket and 
showed it to you. All the while he was having his identity card in his 
pocket but he did not show it to you. That means after being bullied by 
the students and others, he ,did not show his identity card and that is 
what you want us to believe. 

SHRI S. G. SOPARIWALLA: Yes,· Sir. 

SHRI VASANT SATHE: Thank you very much. 

MR. CHAIRMAN: Have you come to know that Shri Lalji Bhai has 
raised the question of privilege? -------_._'----- ---------

"When the transcript of his evidence was sent to the witness for confirmation. 
he has added: "The students or the staff did not misbehave with Shri LalH Bhai 
in my presence. Shri Lalji Bhai showed his card pass only to me' outside the oftice 
on the platform." 
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SHRI S. G. SOPARIWALLA: Yes, Sir, It jwas in the newspaper. 

MR. CHAIRMAN: So, an enquiry was made by the Station Master. 
Did he contact anyone of you in this regard? 

SHRI S. G. SOPARIW ALLA: The enquiry was conducted by the 
Assistant Security Officer. 

MR. dHAIRMAN: And you were also called to explain the position. 
SHRI S. G. SOPARIWALLA: Yes Sir. 

MR. CHAIRMAN: Were you examined there? 
SHRI S. G. SOPARIW ALLA: Yes, Sir. 
MR. CHAIRMAN: Did you tell that oMcer that you had apologisef\! 
SHRI S. G. SOPARIWALLA: Yes, Sir. 

MR. CHAIRMAN: You said, you first prepared the cbarge..aheet, 
can fDU tell at what time it was prepared? 

SHRI S. G.SOPARIWALLA: It wu prepared 'SOmetime betWaeft 
lUlU· and. 8.30 p.m. 

MR. CHAIRMAN: You said you had cancell,ed the charge-sheet, 
can you tell at what time it was cancelled? 

SHRI S. G. SOPARIW ALLA: It was about 9 O'clock when we 
c:enceUed the charge-sheet. 

MR. CHAIRMAN: What were you doing ciuring these 40 minutes 
or so? 

SHRI S. G. SOPARIWALLA: I was asking the gentleman the same 
thing. 

MR. CHAIRMAN: I am asking what were you doing from 8.00 p.m. 
to 9.00 p.m? 

SHRI S. G. SOPARIWALLA: The charge-sheet was cancelled at 
9.00 O'clock and the departure of the train was 9.10 p.m. 

MR. CHAIRMAN: You said that the identity card was showect to 
you immediately. 

SHRI S. G. SOPARIWALLA: No. Sir. He did not show it im-
mediately. 

MR. CHAIRMAN: Did you show your identity card to him? 

SHRI S. G. SOPARIW ALLA: First I did not show my identity 
card to him. But when there were some allegations from the public 
that if that man (MP) was a pubUc man, I would have taken him to 
task by that time. 
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MR. CHAIRMAN: So, there was some agitation going on. 

SHRI S. G. SOPARIWALLA: Because the room was full with 
public men and the students. 

MR. CHAIRMAN: When i\:id he show his identity card? 
I 

SHRI S. G. SOP ARIW ALLA: When I told him that since you 
wanted to go to Delhi, you please show me your identity cani. 

MR. CHAIRMAN: How much time it took? 

SHRI S. G. SOPARIWALLA: It must have taken 15-20 minutes. 

Sl:lRI SOMNATH CHATTERJEE: Even in your p11eSeIlce, those 
volunteers were insisting that some action should be taken against him. 

SHRI S. G. SOPARIWALLA: Not by the students. It was the 
general public. 

MR. QH.AlRMAN: So far the public was not in the picture. Now, 
you are bringing the general public in the picture. 

SHRI SOMNATH CHATTERJEE: When such a shouting was go-
ing on inside the room, did you notice closely who were those who were 
shouting? Whether they were those voltmteers? At that time, did 
you try to find out who were making those demands? 

SHRI S. G. SOPARIW ALLA: They were quiet at that time. 

MR. CHAIRMAN: When you say that this general public got 
agitated at that time, how could you allow the general public to come 
inside the room? 

SHRI S. G. SOPARIWALLA: There was not much time left. 

MR. CHAIRMAN: Don't you think that it was a dereliction of 
duty on your part? 

SHRI S. G. SOPARIWALLA: Because these persons were those who 
were on the platform. 

SHRI SOMNATH CHATTERJEE: Why diet you not esk those per-
sons to get out of the room? 

SHRI S. G. SOPARIWALLA: I was more anxious that this dispute 
should be settled. 

SHRI DARBARA SINGH: You should invite more people. Did 
you want to collect the people in order to solve the dispute? 

SHRI S. G. SOPARIWALLA: I was not concerned with the dispute. 
I wanteci; to settle it. There were other travellers on the platform. 
They gathered around. They were the only publicmen. 
710 LS-4. 
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MR. CHAIRMAN: Instead of the general public, you should have 
to.ld us the travelling public. You should have put it in that way. Now, 
haVing gone through all these things, what is your reaction? 

SHRI S. G. SOPARIWALLA: lught ~rom the beginning, I; had 
apologised. I went to his (M.P.) house and apologiserl! with two 
prominent pe.raons from Udaipur. One was Mr. Phool Ohanri. Gupta. 
He was OW' ex-Divisional Superintendent Commissioner. There was 
one contractor besides one M.P. If you want, I can . produce those 
persons. 

SHRI VASANT SATHE: Who was that M.P.? 

'SHRI S. G. SOPARIWALLA: He is from Udaipur. 

SHRI VASANT SATHE: You went with this M.P. to Mr. Lalji 
Bbait~ house. 

MR. CHAIRMAN: But you cannot remember his name. 

SHRI S. G. SOPARIWALLA: I can tell you the name after making 
enquiries. If you name the M.P. from Udaipur I may be able to tell 
you. 

SHm SOMNATH CHATTERJEE: Who approached this M.P. to go 
with yoo? 

SHRI S. G. SOPARIWALLA: I think it was Mr. Gupta. 

SHRI SOMNATH CHATTERJEE: Who approached this M.P. to go. 

SHRI S. G. SOPARIWALLA: Because he was my ex-officer. 
SHRI SOMNATH CHATTERJEE: You had to go to his house be-

cause the situation was very bad. 
SHRI S. G. SOPARIWALLA: I did not know this at that time. 
SHRI SOMNATH CHATTERJEE: You had gone to other officers 

including M.P.s so that they could settle this rl'ispute on your behalf. 
SHRI S. G. SOPARIWALLA: I was taken by Mr. Gupta because I 

blew him only. 
SHRI SOMNATH CHATTERJEE: Why shoulri. he take you to that 

. MP~!J house? 
MR. CHAIRMAN: He was a retired otficer. You should have re-

CJ~ted him. Why did you go to him straightway? 
SHRI DARBARA SINGH: He says, "Gupta asked him to go." 
MR. CHAIRMAN: Your earlier statement was different. 
SHRI S. G. SOP ARIW ALLA: Because he was . the resittent of 

Udaipur .. Therefore, he could take me there. 
SHRI DARBARA SINGH: Then you should say that yOU requested 

SIHi· GupbJ- to take you to M.P's. house. 

SHRI S. G. SOPARIWALLA: It was so. 
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MR. CHAIRMAN: Don't you think it is a strange thing that you do not 
know the names of the MPs who had come to help you? Then there is 
another problem. We have examined Mr. Lalji Bhai. But he has never 
said that one MP approached him. When we aWed him whether he hact 
got anything further to say, he oould have said that. Now we can ask 
him about this. Prof. Mukerjee, don't you think so? We will discuss it 
afterwards. Have you got anything further to say? 

SHRI S. G. SOPARIWALLA: I am also prepared to apologise. 

MR. CHAIRMAN: Not prepared to. 

SHRI S. G. SOPARIWALLA: I am sorry, Sir. 
SHRI DARBARA SINGH: Nobony here would press you to apolo-

gise. 
SHRI S. G. SOPARIWALLA: I am prepared to apologise. 

SHRI DARBARA SINGH: What langu&ge you are using? 

SHRI S. G. SOPARIWALLA: I apologise on behalf ·of the students 
as well as the checking staff for the happening that had OCCUlTed. OD. that 
day. 

SHRI VASANT SATHE: And on your own behalf. 

SHRI S. G. SOPARIWALLA: And on my own behalf. 

MR. CHAIRMAN: You kindly send the name and ad«tI-ess of the 
MP who accompanied you to Shri Lalji Bhai. 

SHRI V ASANT SATHE: Have you found out the name? 

SHRI S. G. SOPARIWALLA: It was round about the end of 
March. 

MR. CHAIRMAN: You find out the date ann day on which you went 
and who were with you? 

SHRI S. G. SOPARIWALLA: This took place when Vajpayeeji 
came to Udaipur. At that time, Shri Lalji Bhai told me that he w()uld 
say something after meeting Vajp8'Yee Ji. 

MR. CHAIRMAN: It is allright. Let us know· the name of the 
MP who accoonpanied you and the date on" which you went to Shri 
Lalji Bhai. 

(The wUness withdrew) 

_._----_ ... ----.-~.-_._-------_.------ -- "- ._-------
*Subscqucntly, the witncm; intimalC(', in his leiters r'atC!· the. 2ISt Septembc:r, and 

2n,l October, 1973 1hat hehal1 gOI1('tothcrcsVt~nce. of Shri Lalji Bhal,M. P., on 29-9-19~3 
an',~ 31-3-1973, amongst other, With Shri SampalJilll Bohara, A, vocate, ~apu .Ba~!Uda!
pur, who Was an ex.- M.L.A. of Rajasthan an(l, n.ot an M. p, as stater1.. by hIm. (I,ur,mg 18 e\'I-
dence before the Committee. The witness : Iso ofiere,l his apologIse for Ihls mIstake. 
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EVIDENCE OF SHRI M. L. CHAURASIA, TRAVELLING TICKET 
EXAMINER. AJMER 

(The witness took the oath). 

MR. CHAIRMAN: You can speak either in English or in Hindi, 
whichever language you prefer. Mr. Chaurasia, you are the Travelling 
Ticket Examiner at Ajmer Railway Siation? 

SHRI M. L. CHAURASIA: Yes. 

MR . CHAIRMAN : You were on duty on 23rd March, 1973 at Ajmer 
Railway Station? 

SHRl M. L. CHAURASIA: Yes. 

SHRI SOMNATH CHATTERJEE: Do you remember of an incident 
at Ajmer Railway Station on the 23rd March, 1973? 

SHRl M. L. CHAURASIA: Yes. 
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SHRI SOMl"lATH CHATTERJEE: 'Did you have anything to c\o 
with that? 

SHRI M. L. CHAURASIA: I can tell you about that. Stuci.ents i 

checking was going on at Platform No.2 from 6.30 to 9.00 P.M. Students 
brought one passenger from there to Platform No. 1. He had not shown . 
his ticket. So he was brought to T.C. Office at Platform No.1. I showed 
him my Identity Card and asked him to produce the ticket but he did 
not produce it. 

SHRI SOMNATH CHATTERJEE·: Where did you meet this pas-
senger? At what place? 

SHRI M. L. CHAURASIA: On platform No. 1. 

SHRI SOMNATH CHATI'ERJEE: He was brought there by whom? 

SHRI M. L. CHAURASIA: By the students. 

SHRI SOMNATH CHATTERJEE: How many persons were there? 

SHRI M. L. CHAURASIA: The entire checking staff consisted of 
twelve members. 

SHRI SOMNATH CHA'M'ERJEE: Was he surrounci.ed? 

SHRI M. L. CHAURASIA: No. 

SHRI SOMNATH CHATIERJEE: Apart from the checking staff, there 
were also students volunteers? 

SHRI M. L. CHAURASIA: Yes. 

SHRISOMNATH CHATTERJEE: How many students were there? 

SHRI M. L. CHAURASIA: 8-10. 

SHRI SOMNATH CHA'ITERJEE: How many regular railway staff 
were there? 

SHRI M. L. CHAURASIA: I don't recollect the No. of staff. 

SHRI SOMNATH CHATTERJEE: Was there any railway employee 
at that time? 

SHRI M. L. CHAURASIA: Our checking staff was there and some 
passengers had also gathered there. 

SHRI SOMNATH CHATTERJEE: You cannot remember as to 
whether there was any railway employee when you reached the spot? 

SHRI M. L. CHAURASIA: Our checking staff was there. 

SHRI SOMNATH CHATTERJEE: They are all regular employees? 

SHRI M. L. CHAURASIA: Yes. 
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. SHRI SOl4N'ATH CHATTERJEE: Were. they taking part in the 
checking of the tickets? , . 
,[ SHRI M. L. CHAURASIA: They had also asked to produce the 
ticket before I .asbd. 

SHRI SOMNATH CHATTERJEE: What ctid you do after you reach-
ed there? 

SHRI M. L. CHAURASIA: I asked him to produce the ticket but he 
declined to do so. 

SHRI SOMNATH CHATTERJEE: He said he would not show the 
ticket. How many times did you ask him? 

. SHRl M. L .. CHAURASIA: I inquired about the ticket twice or 
thrice. When he asked my identity I showed him my Identity Card, 

SHRI SOMNATH CHATTERJEE: Where was he? Was he stand-
ing on the platform? For how long was this going on? 

SHRI M. L. CHAURASIA: 15 minutes. 

SHRI SOMNATH CHATTERJEE: What happened? Do you' re-
member? 

SHRI M. L. CHAURASIA: Thereafter he was provided a seat in 
T. C. Office. 

SHRI SOMNATH CHATTERJEE: He then went into the Te's 
Office? 

SHRI M. L. CHAURASIA: Yes. 
SHRI SOMNATH CHATTERJEE: What about the checking staff 

and the volunteers? 

SHRI M. L. CHAURASIA: The entire checking staff was there. 

SImI SOMNATH CHATTERJEE: They all accompanier! him to the 
TC's Office? 

SHRI M. L. CHAURASIA: Yes. 

SHRI SOMNATH CHATTER.JEE: How many were inside the TC's 
office. 

SHRI M. L. CHAURASIA: Almost entire staff was there. 

SHRI SOMNATH CHATTERJEE: Twenty persons, may be, 20-30? 

SHRI M. L. CHAURASIA: Yes. 20-22. 

SHRI SOMN ATH CHA TTER.JEE: All persons were vrey keen that 
they all went inside the TC's Office? 
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SHRI M. 'L. CHAURASIA: They wanted to know as to why the 

crow had gathered there? 

SHRI SOMNATH CHATTERJEE: 20-22 persons were so eager that 
they all went inside the TC's Office? What did you do? 

SHRI M. L. CHAURASIA: When he did not produce the ticket I 
started filling up the charge-sheet. 

SHRI SOMNATH CHATTERJEE: You prepared the charge-sheet on 
~mo~? ( 

SHRI M. L. CHAURASIA: Yes. 

SHRI SOMNATH CHATTERJEE: Then what happened? 

SHRI M. L. CHAURASIA: I had fillled up half of the charge-sheet. 
When he told that he was an M.P., I had filled up half the charge-sheet. 
Then I stopped. In the meantime our In-charge Mr. Supariwalla came. I 
told him that the passenger was M.P. that he had refused to prodUCe the 
ticket. 

SHRI SOMNATII CHATTERJEE: What did you report to Mr. Sopari-
walla? 

SHRI M. L. CHAURASIA: I told him that he had told me that he 
was M.P. and hac! declined to produce the ticket. 

SHRI SOMNATII CHATTEIUEE: Therefore, the gentleman said 
that he was a Member of Parliament? 

SHRI M. L. CHAURASIA: He disclosed this fact after I had filled 
up half of the chargc:.sheet. 

SHRI SOMNATH CHATTERJEE: Yom evidence is that although 
he said he was a Member of Parliament, he was not shoWing his identity 
card even after the charge-sheet was prepare<t? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: After some entires were made,. 
he said he was a Member of Parliament but did not show his card? 

SHRI M. L. CJrAURASIA: Yes. 

SHRI SOMNATH CHATTERJEE: Mr. Lalji Bhai did not show his 
card. You had asked for it. Where was Mr. Sopariwalla at that time? 

SHRI M. L. CHAURASIA: He (Mr. Sopariwalla) came to T. C. 
Office' from Platform No.3. I tolo. him that the gentleman told that he 
was M.P. but had declined to show his ticket. 

SHRl SOMNATH CHATTERJEE: When Mr. Sopariwalla came, was 
the charge-sheet completed? . 

SHRII M. L. CHAURASIA: No please, I had fined up only the half 
of it. 
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SHRI SOMNATH CHATTERJEE: Was it ever completed? 

SHRI M. L. CHAURASIA: _ \iter his orders, it was completed. 

SHRI SOMNATH CHATTERJEE: Did he ask you to complete it? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: Why ctid you stop short of com-
pleting it, earlier? 

SHRI M. L. CHAURASIA: When he told that he was M.P. I thought 
it better to verify this fact so that the question of filling up the charge-
sheet for M.P. did not arise. 

SHRI SOMNATH CHATTERJEE: Thereafter, Mr. SopariwaUa came 
and he directed you to complete it. 

SHRI M. L. CHAURASIA: Yes, Sir, after asking for the permission 
from the Railway Magistrate. 

SHRI SOMNATH CHATTERJEE: You then completed it? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: Thereafter, what happened? 
SHRI M. L. CHAURASIA: Mr. Sopariwalla requested once or twice 

to show the identity carci. after filling up the charge-sheet. He showed 
his identity card outside. Then I requested him to cancel the charge-
sheet with his own hands. 

SHRI SOMNATH CHATTERJEE: You mean, only that one sentence? 

SHRI M. L. CHAURASIA: He was saying us to have our way that 
day and that he would settle his accounts later. 

SHRI SOMNATH CHA'M'ERJEE: Did he never say that he was 
an MP? 

SHRI M. L. CHAURASIA: He saict afterwards of when I had filled 
up half of the charge-sheet. 

SHRI SOMNATH CHATTERJEE: He was repeating throughout only 
the sentence which you tell us now. Nothing else. 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: Did you find out whether this 
gentleman had told anybody else that he was an MP, before you had half 
filled in the charge-sheet? ' 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI SOMNATH CHATTERJEE: Do you know that the student 
volunteers had been tolci. by this gentleman that he was an MP? 

SHRI M. L. CHAURASIA: No, please. 
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SHRI SOMNATH CHATTERJEE: Do you kuow any student by the 

name of Tirath Singh? 

SHRI M.L. CHAURASIA: I saw him only that day. 

SHRI SOMNATH CHATTERJEE: Do you know anybody by the 
name of Vi nod Kumar? 

SHRI M. L. CHAURASIA: I can identify him if he is produced before 
me. 

SHRI SOMNATH CHA'ITERJEE: Were these students there only 
on one day? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: That was the only day when there 
was checking by the student volunteers-was it? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: Do you know whether any train-
ing is given tGl the student volunteers? 

SHRI ~. L. CHAURASIA: No, please. 

SHRI SOMNATH CHATTE·RJEE: Do you mean to say that the only 
instruction that is given to the volunteers is to be polite; and nothing 
else? 

SHRI M. L. CHAURASIA: Yes, please. 

SHRI SOMNATH QHATTERJEE: Has it got nothing to do with the 
manner in which checking is to be done, what is to be looked into etc. 
and what are the rights of checking staff? 

SHRI M. L. CHAURASIA: Officer in-charge advises to be polite. 

SHRI SOMNATH CHATTERJEE: Was any Railway official there to 
accompany these volunteers? 

SHRI M. L. CHAURASIA: No, please. 

SHRI SOMNATH CHATTERJEE: As such, the student volunteers 
whc hact gone there only for that day, had been given charge of check-
ing without any supervisor being present, and without there being any 
supervision by responsible Railway staff. 

SHRY M. L. CHAURASIA: Supervision is always there. 
SHRI SOMNATH CHATI'ERJEE: Was there anybody on platform 

No.2, when Mr. Lalji Bhai was asked to show his ticket? 

SHRI M. L. CHAURASIA: I think, there was none. 



54 

SHRI SOMNATH CHATTERJEE: Therefore, there was no super-
Yisor and no railway officer. Do you know that there is a report by 
Mr. Kalyan Singh, Assistant Security Officer in this matter? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHru SOMNATH CHATTERJEE: Do you know that in that report, 
~ it has been said that two student volunteers, by name Tirath Singh and 

Vinod Kumar approached him and requesteO: him to show the ticket, but 
the passenger did not show them the ticket, but declared that he was 
an MP? 

SHRI M. L. CHAURASIA: He did not say that ~fore me. 

SHRI SOMNATH CHATTERJEE: Nor did you ever try to aSCertain 
Efrom the students as to whether he had made any statement about his 

position? 

SHRI M. L. CHAURASIA: The students told that this passenger had 
refused to show the ticket. 

SHRI SOMNATH CHATTERJEE: Did they not report to you that he 
had already said that he was an MP? 

SHRr M. L. CHAURASIA: No, please. 

SHRI SOMNATH CHATTERJEE: Nor did you try to find out any-
thing else. 

SHRI M. L. CHAURASIA: Had he stated in the beginning that he was 
~ M. P., there was no point in filling up the charge-sheet. 

SHRI SOMNATH CHATTERJEE: After Mr. Lalji Bhai had shown his 
Card, did you do anything? 

SHRI M. L. CHAURASIA: I told that I had committed the mistake. , 
SHRI SOMNATH CHATTERJEE: Why did you tender your apology? 

SHRI M. L. CHAURASIA: I had filled up the charge-sheet 01 M.P. I 
had committed a mistake. Had I known it earl;er I would not have 
dpne it. 

SHRI SOMNATH CHATTERJEE: How many persons were there, 
Were shoutings going on inside the room of theT.C.? 

SHRI M. L. CHAURASIA: In all there were about forty members . 

. SHRI SOMNATH CHATTERJEE: They were shouting and they were 
making noises. 

SHRI M. L. CHAURASIA: Yes, please. 
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SHRISOMNATH CHATTERJEE: Can you teU~s why the pubiic were 

allowed access inside the TC's room? .. . 
SHRI M. L. CHAURASIA: Bonafide passengers had corne there. 

SHRI SbMNA~ CHATTERJEE: Can any passenger get ins:de the 
room of the Ticket-Checker? Is that the practice at the Ajrner railway 

. station? 
• ,; . SHRI M. L. CHaURASIA: Many efforts were made to drive out the 
~ple. . 

SHRI SOMNATIf CHATTERJEE: Or, wer~ the people made to assem-
ble'there? 

SHRIM. L.CHAURASIA: No, pJease. 
SHRI SOMNATH CHATTERJEE: Was any effort made to' stop people 

from getting in? 
, S;HRI M. L~ CHAURASIA: Many efforts were made. 

'.' SHRI SOMNATH CHATTERJEE: Then what happened-i.e. after, 
accOl1iing to you, you had tendered an apology? 

SHRI M, L. CHAURASIA: Thereafter, Mr. SopariwaUa, our in-charge 
escorted him outside. 

SHRI SOMNATH CHATTERJEE: You did not go with them. 

SHRI M. L. CHAURASIA: I had tendered my apology there itself. . . 
SHRI SOMNATH CHATTERJEE: Now, Mr. Cha.u.rasia, did you say 

. in your statement that you had tendered an apology'? 

SHRI M. L. CHAURASIA: Yes, please, 

SHRI SOMNATH CHATTERJEE: Where is it? You made a state-
ment on the 4th April, 1973. Do you remember? 

SHRI M. L. CHAURASIA: I had made the statement. 

SHRI SOMNATH CHATTERJEE: Did you say therein that you had 
. tendered an apology? 

SHRI M. L. CHAURASIA: I don't remember. 

<. SHRISOMNATH CHATrERJEE: You can look at you!' statement, 
which has been sent to the Lok Sabha Secretariat. (To the Lok Sabha 
staff) . 

(The witness is shown the statem.ent) 

Before you go through it, please tell me:,when did Mr. Lalji Shai I&y 
that he was an MP? Was it before Mr. Sopariwal1a came, or after he 

: came? 
SHRI M. L. CHAURASIA: After he came, Sir. 
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SHIU SOMNATH CHATTERJEE: Therefore, why did you stop writ-
ing out the _charge-sheet? 

SHRI M. L. CHAURASIA: When he told tha.t he was M.P. 

SHRI SOMNATH CHATTERJEE: Did he say that he was an MP., 
before Mr. SopariwaUa came? 

SHRI M. L. CHAURASIA: I had filled up half of the chal'ge-sheet 
when he told that he was M.P. Soon aILer I stopped writina charge-
sheet. In the mea.ntime, Mr. Sopariwalla came. I told him that this 
gentleman calls himself M.P. and did not produce the ticket. 

SHRI SOMNATH CHATTERJEE: You started filling up the charge-
sheet and you had filled in half of it. Then, according to you, you realiz-
ed that he was an MP and you stopped. Then Mr. SopariwaUa came; 
and did he ask you to fill it up completely? 

SHRI M. L. CHAURASIA: Yes, please. 

SHRI SOMNATH CHAITERJEE: Then you filled it up completely. 
Thereafter, Mr. Lalji Bhai showed his card. This is what happened, 
according to you. Why did you then tender your apology? Have you 
recorded that you tendered your apology? 

SHRI M. L. CHAURASIA: This is not written here. 

SHRI SOMNATH CHATTERJEE: Can you give any explanation as to 
why Mr. Lalji Bhai, if he had an Identity Card with him thrQugpout, 
would not show the Card to you and be ~ the time gheraoed by so many 
persons Who were shouting against him? 

SHRI M. L. CHAURASIA: It is his sweet will that he did not produce 
the ticket. 

SHRI B. P. MAURYA: Student volunteers were checking the tickets. 
Where has this system started.? 

SHRI M. L. CHAURASIA: For quite a long time. 
SHRI B. P. MAURYA: Is it still in vogue? 

SHRI M. L. CHAURASIA: It has not been finalised as yet after tbat 
days incident. 

SHRI B. P. MAURY A: For how long was this procedure in vogue 
earlier to this happening? 

SHRI M. L. CHAURASIA: Perhaps for the last two years. 
SHRI B. P. MAURYA: Which Railway officer had ordered and 

under'wbat orders the students would carry out the checking? WRS any 
order issued in this regard? 

SHRI M. L. CHAURASIA: Orders on this behalf are issued by the 
Deputy Commercial Superintendent. 
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.SHRI B. P. MAURYA: Are there any written orders or be just tsaue. 

general instructions? From where the students are selected for the pur_ 
paR? 

,SHRI M. L. CHAURASIA: Colleges are intimated for this purpose. 

SHRI B. P. MAURYA: Do they wear any uniform? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI B. P. MAURYA: Do you give them any special mark? 

SHRI M. L. CHAURASIA: One badge of volunteer~hecker is issued 
to them. 

SHRI B. P. MAURY A: How many students were there on that day? 

SHRI M. L. CHAURASIA: About 10 or 12. 

SHRI B. P. MAURYA: Who informed you that a passenger is n01 
ehowing the ticket? 

SHRI M. L. CHAURASIA: When the crowd was moving, I was on 
Platform No. 1. 

SHRI B. P. MAURY A: Did you reach there of your own accord? 

SHRI M. L. CHAURASIA: Yes, I reached there of my own accord. 

SHRI B. P. MAURYA: You have stated in your statement that the 
'student volunteers came to you and informed that one passenger was not 
shOWing the ticket. But here you are saying that you reached platform 
No.1 on your own. WhICh ot the statement is correct? 

SHRI M. L. CHAURASIA: When r reached before the T. C. Office. 

SHRI B. P. MAURYA: I am asking a simple thing. You have just now 
made a sta.temen~You were just now looking your statement in which 
you have stated that the student volunteers and the checking staff inform-
oed you. Then you went to the spot and you have just now stated that 
you reached the spot on your own. Which of these statements is true? 

SHRI M. L. CHAURASIA: I reached there on my own. The students 
who were standing there informed me that this passenger has refused to 
show the ticket. 

SHRI B. P. MAURYA: Do you know the name of the ltudents who 
interrogated the M.P.? 

SHRr M. L. CHAURASIA: No, please. ,. 

'SHRI B. P. MAURYA: Don't you know? 

SHRI M. L. CHAUR4SIA: lQ"G, -please. .:~ 

"110L.S.~ 



58 

.. !SHBlB. P. MAURYA: .. nrst the stuceI'lts DkeEfhim,Ml 5h'tiw' the;fiCket. 
'l'IIeJtJiGU ,and the other members' 'of the staff ai\iv'ed. Ttren that mob 
entered the office. You prepared half of the charge-sheet. How long cJid 
it take? , , 

, 
SHRI M. L. CHAURASIA: About half-an-holU'.,· 

, ~ " " ,. , 1 

SHRI B. P. MAURYA: You de~d ~eM.P.,for hfili-an..oour7 , 
SHRIM~ L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: Was he to get do~D, at, tPJlt staLon? 
.', i ,. . . 

SHRI M. L. CHAURASIA: Later on it transpired that he had to go to 
Dt11hi, 

SHRI B. P. MAURYA: Was he not to getd~'Y:Q,at ~his station? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURY A: Had he any luggage with him? 

SHRI; M. L. CHAURASIA: He himself got down 'at the plaform be-
cause that was the terminus of the train. 

, 

SHRI B. P. MAURYA: Had he any luggage' with him? 

SHRI M. L. CHAURASIA: Yes, he had. 

SHRI B. P. MAURYA: You have said in your sta~ent that he asked 
you to show the badge which you showed to him. 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: Do you normally show your ba.dge or show it 
only when asked to do so? 

SHRI M. L. CHAURASIA: We show our badge when called upon to 
do so. He asked for the authority and so it was my duty to show my 
badge. 

SHRI B. P. MAURYA: You showed your badge out of fear or nervous,; 
ness or being impressed by his appearance or clothe.? 

SHRI M. L. CHAURASIA: I showed him my badge in normal course. 

SHRI B. P. MAURYA: At which site did you see tile M.P. for the first 
time? 

SHRI M. L. CHAURASIA: In front of T.e. 'Oftlce. 
~ ., : 

SHRI B. P. MAURYA: Not on platform No.1. 

l 
SHRI M. L. CHAURA'SIA: T.e. Oftke'is ill Ptatfarm' No.1: . 
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i SHBl,B.P;' MA1JRYA± YkreiybU ROt' iWire'·ttMlt.!he was ;M1P. ",*hen 

you first prepared the charge-sheet? 

SHliI M.,L. CHAURASIA:Yes,pl.~e., 
SHRI B. P. MAURYA: Were you not told so by any body? 'Not ~ 

by the stude~:? 

SHRI M. L. CHAURASIA: Yes, please. 

SHRI B. P. 'MAURYA: Please see your ~,lh whic1l you have 
stated that you' <fiB no-t know tUl the time of wtiting charge-eheet that 
he was an M.P;.,After filling tip half of ' the charge-.etyou came to'Jmow 
that he was an M.P. 

$lJi-! M. :{... CHAURASIA: Yes, please. 

SHRI B. P. MAURYA: How much service you have put in? 

SHRI M. L. CHAURASIA: I have foUrteen years service at mymdit. 

SHRI a: 'Po MAURYA: Is there no' adverse entIyin your 'fourteen 
yea,rs service? 

SHRI M. L. CHAURASIA: No, Sir. 
sheet in my career. 

Perhaps this is the flrst' charge-

SHRI B. P. MAURYA: But ,ou might be charging the ticket money? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHHI B. P. MAUHYA: Have you never filled up charge-sheet in 14 
years service? 

SHRI M. L. CHAURA~T": Perhaps this is the second or third charge-
sheet that I have filled up. 

SHRI B. P. MAURYA: You havt:; ~tated just now that you have never 
filled up the cha,rge-sheet? Speak after fully considering over the matter. 

SHRI M. L. CHAURASIA: I have filled up two or three chargesheets. 

SHRI B. P. MAURYA: You stopped writing the charge-sheet then and 
there? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: Did you see the identity card? 

SHRI M. L.CHAURASIA: No, Sir. 

SHRI B. P. MAURYA: Then why did you fill it up? 
, i· :),.. . .• 

SHRI M. L. CHAURASIA: When he 'B8itl that ,be was an M.P. then, f 
stopl*d. 'J;'pen Mr. $0J?-~'r.u4\, ,c~e., ' . ," " ' ' '! " j ., ,'~ 
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SHRI B. P. MAURYA: Btlt you did not uk him. before Mr. SopariwaUa 

came? 
SHRI M. L. CHAURASIA: Railway Magistrate was standing there. 

Thereafter ..... . 

SHRI B. P. MAURYA: That's to say that the M.P. did not show his 
identity card at any stage? 

SHRI M. L. CHAURASIA: Yes Sir. He did not show his identity card 
before 5-7 minutes of the departure of Delhi Mail. That too he showed 
his identity card to Shri Sopariwalla outside the T.C. Office. 

SHRI B. P. MAURYA: During this incident you left over the half fini-
shed charge-sheet which you wrote when the M.P. had not showed his 
identity card? ~ 1'1 . j •. " ~ 

SHRI M. L. CHAURASIA: Yes Sir. 

SHRI H. K. L. BHAGAT: How long did you talk to 8hri LaJ.ji Bhai 
before Shri Sopariwalla came? 

SHRI M. L. CHAURASIA: For about 15 or 20 minutes. 

SHRI H. K. L. BHAGAT: During these 15-20 minutes you asked him 
to produce the ticket. He asked you to show your identity card.You 
showed your idenUty card. You say that he did not show you his ticket 
or identity card. Did you ask him why he does not show his identity 
card? 

SHRI M. L. CHAURASIA: He said that the students had misbehaved 
with him. He also lodged a complaint as to who these checkers were and 
under what authority they were conducting the checking? 

SHRI H. K. L. BHAGAT: Did you ask him as to how they have mis-
behaved? 

SHRI M. L. CHAURASIA: No, Sir. • 0 

SHRI H. K. L. BHAGAT: Why did you not ask him? When one pas-
senger complaints that these people have misbehaved with him, then is 
it not your duty to ask how they misbehaved with him? 

SHRI M. L. CHAURASIA: I did not enquire this. 

SHRI H. K. L. BHAGAT: Should you have asked or not? 

SHRI M. L. CHAURASIA: I should have asked. 

SHRI H. K. L. BHAGAT: Shri Sopariwalla also c!id not ask as to how 
the students had misbehaved with him? 

SHRI M. L. CHAURASIA: But he (M.P.) also did not say anything. 
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SHRI H. K. L. BHAGAT: Did he (8hri Sopariwalla) ask and then did 
he (M.P.)' not say anything or did Shri Sopariwalla not ask anything 
regarding the misbehaviour of the students? 

SHRI SOMNATH CHATTERJEE: Were you not in uniform when you 
bad a talk or discussion with Mr. Lalji Bhai. 

SHRI M. L. CHAURASIA: I was not in the uniform. 

SHRI SOMNATH CHATTERJEE: Is it the practice for the checking 
sta,ft to do checking on the plaform without uniform? 

SHRI M. L. CHAURASIA: I have been authorised to wear the plain 
clothes. Railway Magistrate gang and the T.C. gang comprising about 
14 persons are authorised to wear pla,in clothes. 

SHRl SOMNATH CHATTERJEE: You may have an authority to be 
in plain clothes. Is it the practice that you will ordinarily be in plain 
clothes? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: You are not required to be in plain 
clothes. You may a.s well be in uniform. 

SHRI M. L. CHAURASIA: It is not necessary to wear the uniform. 

SHRI ATAL BIHARI VAJPAYEE: Before whom did you give the 
statement dated 4th April, a copy of which has just been shown to you? 

SHRI M. L. CHAURASIA: Before Asstt. secudty Officer, Shri Kalyan 
Singh. ' .: .~ ''t ~II':" 

SHRI ATAL BIHARI VAJPAYEE: Who inquires into such mat~s as 
took place that day or when some passenger is found travelling without 
ticket or when' some passenger complaints that he has been ill-treated. 
Does the Asstt, Security Officer enquire every such matter? ,. 

SHRI M. L. CHAURASIA: No, Sir. Orders ~ere recei1{ed fl.orn Head-
quarters. So he conducted the enquiry, .. 

1 • S:aRI ATAL BIHARI VAJPAYE~.:_ Generally, Who enquires, in,t,~such 
matters? "'.' "' . 

, . 

SHRI M,· L. CHAURASIA: DivisiQl¥lI Commercial' Superin~~r.tent 

conducts the enquiry. 
": , l ' I . 0"" .,....." ~ • • • l' .• ,I- ' 

. SHRI ATAL BIHARI VA,TPAYEE: tyo~ might have see~ your state-
ment-There is a questlon-" . .. . . 

uDo you remember if the. passenger W86 any time miS;.')eha\o:ed or 
manhandled by any of the staff deputed for the joint check.wi~1l 
the student voluntary ticket checkers on 23rd March. 1973." 
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To this you have replied in neg"tive. But just now you ~VI 
stated that Shri Lalji Bhai complained that the students had 
ill-treated him. Why did you not say this. in your totatement 
that day? 

SHRI M. L. CHAURASIA: Regarding the students? 

SHRI ATAL BIHARI VAJPAYEE: Yes regarding the students. You 
were asked whether somebody ill-treated the M.P.? 

SHRI M. L. CHAURASIA: He was not ill-treated in ~y presence, so 
how could I say that? 

SHRI ATAL BIHAR! VAJPAYEE: You were on platform No.1 and 
Shri Lalji Bhai got down on Platform No.2. 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI ATAL BIHARI VAJPAYEE: Then how can you say that the 
students did not ill-treat him? 

SHRI M. L. CHAURASIA: I cannot even say that he was ill-treated. 
It appears from the statement of Shri Lalji Bhai that he was ill-treated. 

SHRI ATAL BIHARI VAJPAYEE: This fact you have not stated in 
your statement of that day that 8hri Lalji Bhai complained that he was 
ill-treated by the students. Therefore, he did not show the ticket. 

SHRI M. L. CHAURASIA: Yes. Sir. 

SImI ATAL BIHARI VAJPAYEE: Why did you no~ say this tiUng 
that day which you are saying today? Have you brought that charge-
sheet with you which was half prepared and was filled up later on? 

SHRI M. L. CHAURASIA: Yes Sir. 

SHRI B. P. MAURYA: Mr. Chairman, please have this charge-sheet. 
We will examine this. 

SHRI ATAL BIHARI V AJPAYEE: What do you do if some J(.f. says 
that he is an M.P. but does not show his card? 

SHRI M. L. CHAURASIA: We con;;i~er }lim a,s a, ~.r. 
SHRI AT AL BIHARI V AJPA YEE: But you did not consider SAri Lalji 

Bhai as an M.P.? 
SHRI M. L. CHAURASIA: He did not say so otherwise this incident 

would not have taken place. 
SHRI ATAL BIHARI VI\JPAYEE; ~ Qe(:t4P)disQlo~ lUi j4en-

tity you had filled up half of the charge-sheet. Then why did you fill 
it up? 

SHRI M. L. CllAURASIA: On the orders of R.ailway :r.tagistrate and 
thTCI .... '-i'·' e . .. . .. 
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SHRr ATALBlliARI VAJPAYEE: This means that the RaUway Mag-

istrate and other senior officers were not ready to accept him as an M.~. 
Perhaps they bad bef;,n under the impression that he w:as travelling ",ith-
out ticket. 

SHRI M. L. C~AURASIA: Yes, Sir. 
SHRI ATAL BIHARI VAJPAYEE: Did he ever say during this time 

that he was an M.P. from Udaipur? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI ATAL BIHARI VAJPAYEE: Did this fact not come to ypur 
notice at that time? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI ATAL BIHARI VAJPAYEE: Asstt. Security Officer conducted 
ihe enquiry and took your statement. Were the statements taken one by 
one or collectively? 

SHRI M. L. CHAURASIA: Ofte by one. ' .. 
SHru ATAL BIHARI VAJPAYEE: He asked. you only one question 

whether the M.P. was ill-trea.ted or not? 

SHRI M. L. CHAURASIA: Yes, Sir. 
SHRI ATAL BIHARI V AJPAYEE: Everyone stated that he was not 

'Il-t t d' 'T' "r ~ , !!, 1 rea e . : I 11 : 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI ATAL BIHAR! VAJPAYEE: There was no official with the 
students at Platform No. 2. The~ how did the Railway Official come to 
know that the students had not ill-treated the M.P.? 

SHRI M. L. CHAURASIA: How could this be ascertained? 

SHRI ATAL BIHARI VAJPAYEE: What happened when re got down 
from the compartment and the students checked him? 

SHRI M. L. CHAURASIA: None except the students know th!s. 

SHRI ATAL BIHARI VAJPAYEE: Was this fact enquired from the 
stUdents' when the M.P. said that he was ill-treated? ' 

SHRI M. L. CHAURASIA: Yes, T.T.I. asked the students. 

SlilU AT~L BIHARI VAJPAYEE: What did the studen~ say? 

SHRI M. L. CHAURASIA: They said that they had not ill-treated 
the M.P. 

SHRI ATALBIHARI VAJPAYEE: Ilici &hri 4Jjj~ihimself ~~e 
to the room of T.C. or was he brou~ht there? ' ' , 

SHIH M, L. CHAURASIA: I think he came by himself. ,,' j 
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SHRI ATAL B1HARl VAlPAYEE: Not what you think. What did 
you see? When you came, was be at the Plaform'! 

SHRI M. L. CHAURASIA: I had discussed with him at the Plaform~ 
for 15-20 minutes. Charge-sheet was filled up in T.C. Office. 

SHRI ATAL BIHARI VAJPAYEE: Who brought him to the T.e. 
SHRI M. L. CHAURASIA: The amount of Rs. 101- repre<;en s penalty .. 

Office. 
SHRI M. L. CHAURASIA: I can not say who brought him there? 

SHRI ATAL BIHARI VAJPAYEE: You might have taken him. He 
might have been told that the charge-sheet would be prepared against 
him. 

SHRI M. L. CHAURASIA: There was a great rush. How can it be 
sald as to who took him there? 

SHRI ATAL BlliARI VAJPAYEE: Do you understand what you Me 
laying? You were standing there and talking to him. You fillfd up the 
charge-sheet inside, but you don't know as to who asked him to go inside 
theT.C. Oftlce? Do you want that we should believe jn whRt you say? 

SHRI M. L. CHAURASIA: Yes, Sir. There were 110-12 students alld 
10-12 T.T.Es. 

- , 

SHRI ATAL BlHARI VAJPAYEE: Y,)U have said just now thtlt Shri. 
La1ji Bhai came himself. 

SHRI M. L. CHAURASIA: Yes, Sij I think so. 

SHRI ATAL BIHARI VAJPAYEE: dave you filled up this charge-
sheet? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHIU ATAL BIHARI VAJPAYEE: From which station to which 
station yoU have ftlledup the charge-sheet? 

SHRIM. L. CHAURASIA: &tlam is the checking station. Therefore, 
it hall been filled up from Ratlam. 

SHRI ATAL BIHARI VAJPAYEE: Did he not himsE'lf s~y as to wnere-
from he was travelling? 

SHRI M. L. CHAURASIA: 70 Down starts from there. 
SHRI ATAL BIHARI VAJPAYEE: Therefore you have filled up the 

CDal'ge..sheet from Ratlam. How much amount have you c.harged?· 

SHRI M. L. CHAURASIA: Rs.10. 

""'sHRI ATAL BIHARI VAJPAYEE:"But you have fm~~. ~P lts. 20j-? 

SHRI M. L. CHAURASIA: The amount of RE!.,101~ r~~resen~s. I?~nalty .. 
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SHRI ATAL BlHARI V AJPAYEE: But this is third class fare?' 

SHRI M. L. CHAU.KA.SIA: As he was on the Plaform so third class 
fare has been chargea. 

SHRI ATAL BIHARI VAJPAYEE: But according to the statement 
of the students the passenger was coming out of the first class compart-
ment? 

SHRI M. L. CHAUltASIA: But this is not in my statement. When the 
passenger is caught on the platform he Is charged third class fare. 

SHRI ATAL BIHAR! VAJPAYEE: Leave aside as to what happens. 
Your volunteers said that he came out of the first class compartment Did, 
they tell you about that? 

SHRI M. L. CHAUHASIA: No, Sir. 

SHRI ATAL BIHARI VAJPAYEE: You have come to know this for 
the first time? 

SHRI M. L. CHAURASIA: Yes Sir. 

SHRI ATAL BIHARI VAJPAYEE: When you filled up the amount of 
Rs. 2101- in the charge-sheet, did you ask him to pay the amount of Rs. 
201- or go to the jail? 

SHRI M. L. CHAURASIA: This charge-sheet was incomplete at tha,t 
time. 

SHRI ATAL BIHARI VAJPAYEE: Do you sign the incomplete 
charge-sheet or the complete charge-sheet? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURY A: What, yes Sir. 

SHRI M. L. CHAURASIA: It was completed afterwards when the' 
Railway Magistrate and C.T.l. ordered to complete it. 

SHRI B. P. MAURYA: You have just stated'that when this fact came-
to your notice that he 'is an M.P. You left the itltompletr. charge-sheet. 
Is your charge-sheet complete cr incomph:;te? 

SHRI M. L. CHAURASIA: I received further orders. 

SHRI B. P. MAURYA: You tHled up this~harge-shp':'t lifter-it came to 
your notice that he was an M.P.? 

SHRI M. L. CHAURASIA: When I received the orders to do so because 
he refused to show his identity card ..... . 

SHRI B. P. MAURYA: Look here, I will'eross-cxllmine you for a long 
time. TIlerefore, talk in a straight forward manner. You, filled· up' -this 
ch~;r:ge-slIeet even after knowing that he was an M.P.? .. 

SHRl M. L. CHAURASIA: It was left iDeotnplete~' 
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SHRI B. P. MAURYA: But this is complete. Did you fill it up after-
-wards inspite of the fact that you were aware that he "'as an M.P.? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: Mr. Chairman, please record this-uI was 
aware that he was an M.P. and even then I filled up the charge-sh~t 
afterwards." . 

SHRI M. L. CHAURASIA: Under the orders of C.T.!. 

SHRI B. P. MAURYA: Leave that aside. Who has written 'cancelled'? 

SHRI M. L. CHAURASIA: I wrote it in my own h~nd. 

SHRI B. P. MAURYA: Did you cancel it in your (lwn hand? Does it 
leave your signatures? 

SHRI M. L. CHAURASIA: Yes Sir. I cancelled it under the ord<:>r! 
of Shri Sopariwalla. 

SHRI B. P. MAURYA: You were saying just no., that according to 
:the procedure in vogpe you would have handed over him to the police. 

SHRI M. L. CHAURASIA: In ease he had not shown r.is identity card? 

SHRI B. P. MAURYA: You have stated in your statement that you 
did not see his identity card and he did not show it tu' you. You have 
already stated that when he said that he was an M.P. ~ou did not hand 
him over to the police. Then why were you ha.ckling and ill-treating an 
M.P. for such a long time? 

SHRI M. L. CHAURASIA: I di~ not misbehave with him. 

SHRI B. P. MAURYA: It tantamqunts to misbehav.iour. What had 
happened that you allowed him to go after half-an-hour? 

SHRI M. L. CHAURASJA: C.T.I. had seen his identity-c:ard. 

SH~U .~~ f. M.f\l-mY4: rou 4id not ~ it? 
SHRI M. L. CHAURASIA: No Sir. I did not s~e. 

SHRI B. P. MAURYA: When he showed the ident:ty card, did he get 
its number recorded. After that you cancelled the Ch~1rge-sheet" 

SHRI M .. L. CHAURASIA: I wrote what the C.T.l. ordered Me to 
write. 

SHRI B. P. MAURYA: Have you not seen the identity-card of the M.P. 
-so far? 

SHRI M. L. CHAURASIA: Yes Sir. 

SHRI DARBARA SINGH: You have stated that lOU met ~im· after h,e 
.got down at Platform No.2. Do you not know how the students behaved 
with him? Is it a fact that t~ M.P. complained to you that tn. .tud.ents 
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had misbehaved with him? Did you make an attempt to ask the students 
as to why they had misbehaved with him? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI !)ARBARA . SINGH: Why did you not ask them? 

SHRI M. L. CHAURASIA: Students said that he was not producing 
the ticket. 

SHRI DARBARA SINGH: Why did you not take n0tice of 'the com-
plaint of the M.P. that the students had misbehaved with him? 

SHRI M. L. CHAURASIA: I did not ask. 

SHRI DAR.BARA SINGH: Why did you not ask? 

SHRI M. L. CHAURASIA: This is my fault. 

SHRI DARBARA SINGH: If someone misbehaves on the platform, 
raises hue and cry, mishandles some body, engaged in slogan monger-
ing and abuses, should you not take notice thereof? 

SHRI M. L. CHAURASIA: Notice should be taken. 

SHRI DARBARA SINGH: Who should take notice. 

SHRI M. L. CHAURASIA: I should take notice. 

SHRI DARBARA SINGH: Do you take notice, have you ever taken? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI DARBARA SINQH: Did the students tell you that this 
gentleman says that he was an M.P. he was not pr~ueing his tickQt or 
that he came out of the first class compartment? 

SHftI M. L. eHAURASIA: Stqd~nts did npt tell me about the fb':"t 
class. 

SHru DAR~AM SINGH: What did the students say? 

SHRI M. L. CHAVRASIA: Students said that he was not producing his 
ticket and said that he was an M.P. 

SHRI DAltBARA SINGH: It has been stated in the stat(.!ment that ~~ 
said that he was an M.P. He was asked to produce the ticket. Ther~to 
he replied that he would not show his ticket to th~ 9tudents. WMn 
you heard that he was an M.P. and he was not showing his card to the 
students, then did you not ask him to produce the ticket? What did 
he reply thereto? 

SHru M. L. CHAURASIA: He saidtbat he wauld not shaWl hiJ ticket. 
Sa~1 DARBARA SINGH: Did he ask you your identity? 
SHRI M. L. CHAURASIA: I asked him about his ticket. He saId that 

~ be had no ticket. i j; I 4, 1 
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SHRl DARBARA SINGH: Does an M.P. possess a ticket? 

SHRI M. L. CHAURASIA: He should have identity cord. 

SHRI DARBARA SINGH: When he said tha.t he had no ticket, then did 
you tell him that you cbarge ticket iT' c:,~e one tra"cls without ticket, fine-
him and even he is put behind the bars. Did you request him to show 
whatever authority he had to travel? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI DARBARA SINGH: What did he say to that? 

SHRI M. L. CHAURASIA: He said that he did not have any ticket 
etc. with him. 

SHRI DARBARA SINGH: When he said that he wus an M.P ...... . 

SHRI M. L. CHAURASIA: He said when I had filled up half of the-
charge--sheet. 

SHRI DARBARA SINGH: I am not asking this. When he said that 
he was an M.P. what would have you asked him? 

SHRI M. L. CHAURASIA: I would have asked for identity card. 

SHRI DARBARA SINGH: Suppose I don't have identity card. And 
if I say that I am an M.P. then what would you do in such circumstances? 

SHRI M. L. CHAURASIA: He must have some authority. I will 
ask for that. • ~. ~ 

SHRI DARBARA SINGH: What something? 

SHRI M. L. CHAURASIA: Some authority for travelling. 

SHRI DARBARA SINGH: .1Ie could give the number of identity 
card. But for such a long time you did not ask him whether he was an 
M.P. or not or whether he had ticket with him or not. You did not 
ask him _ anything and straight away started writing the charge-sheet. 

SHRI M. L. CHAURASIA: ~ soon as I came to know that he is an 
M.P..... . \ 

SHRI DARBARA SINGH: But you say tb,at you did not ask any 
qaestion. 

SHRI M. L, CHAURASIA: How can we ask each and every ordinary 
member. 

SHRl·DARBARA SINGH: 
ticket? 

Were some more pe:rsons caught' wiiho\lt~ 

SHRI M. L. CHAURASIA: . I am not aware of this. 
SHRI DARBARA SINGH: Was anybOdY··ciiugbt tin : the platform 

wbere . you were on duty? 
. , 

SHRI M. L. CHAURASIA: No, Sir. 
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SHRI DARBARA SINGH: No one was aught because aU the'r.T.Ea. 

bad collected around you and they started seeing the show instead of 
.attending to their jobs. . 

SHRI M. L. CHAURASIA: The train had reached much earlier. 

SHRI DARBARA SINGH: There were forty persons in that room 
How big is that room? How much bigger that room is than this one? 

SHRI M. L. CHAURASIA: It i'3 about one-fourth. 

SHRI DARBARA SINGH: Were all the people standing inside? 

SHRI M. L. CHAURASIA: Yes, SLr. 

SHRI DARBARA SINGH: When he (M.P.) was not replying to your 
question did someone say in a frenzy to put him behind the bars? 

SHRl M. L. CHAURASIA: Yes, Sir. 

SHRI DARBARA SINGH: Then what did you tell him? 

'(The witness did not reply) 

SHRI DARBARA SINGH: Thousands of people come to the platform 
;after purchasing 25 paise ticket. Are all of them bonafide travellers? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI DARBARA SINGH: Or, do many people come inside without 
ticket with your consent? Can they alSO enter inside like this? How 
did forty persons gather there? ~" •. ',. "I 4 I' ", .. , ",~ 

SHRI M. L. CHAURASIA: There were 10-12 students, 10-12 T.T.Es. 
:.and rest were the passengers. 

SHRI DARABARA SINGH: You say that you don't know whether 
'what misbehaviour was done or that whether misbehaviour was done at 
all. When you started preparing the challan against the M.P. who had 
tCaught him to you? . 

SHRI M. L. CHAURASIA: I don't know. oj 

SHRI DARBARA SINGH: He reached in the T.T. Office. How did 
be reach? You were putting que .. tlons to him, how did he disappear in 
!the meantime? 

,SHRI M. L. CHAURASIA: Other T.T.Ea, were also standing there. 

BHRt DARBARA SINGH: "I don't know who was standing there!' 
You were putting questions to him. When you asked him that he had 
no ticket, then what did he say? 

SHRr M. L. CHAURASIA: From whom? 
SHRI DARBARA SINGH: From M.P. Sahib. 
SH.RI M. L. CHAURASIA: He did not say anything. 

"~Il<W!'~ .. .1'" .~;; ,-. , . . . '. "., 
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. ~l3.l~' SHtGH: T~n how tfid you chaIian him?' , 
:SHRlM. L. CHAURASIA: He did not produce the ticket wherl called 

upon to do so then I started filling up the charge~sbeet. 

SHRI DARBARA SINGH: Charge-sheet for ticktteu trav~l? 
SHRI M. L~ CHAURASIA: Yes, Sir. 

SHRI DARBARA SINGH: You asked hisrmtne. 

SHRI M. L. CHAURASIA: Yes, Si.r. 

SHRI DARBARA SINGH: Who asked ,h'rft name? Didyoti ask 
him after sitting inside? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI DARBARA SINGH: Then how did he go inside unlesg snme-
. one took him there? . { 

SHRI M. L. CHAURASIA: He was standing in front of T.C. Office. 

SHRI DARBARA SINGH: Did you ask him to come inside .the 9ffice 
as he was to ·.-be . challaned'? 'j 

SHItl M. L. CHAURASIA: He entered in~ide.· 

SHRI. DARBARA SIN~H: When be was talk,ing to you dld you 
hot ask }Urn to. 'Step in!'l;de the Office? 

" 

SHRI M. L. oaAURASIA: In the meantime, he entered the T.C. 
Office. 

SHRI DARBARA SINGH: Someone must have asked him to go in-
side . 

. SHRl M. L. CHAURASIA: He came in himself. How he came I do 
not know; I was Manding nearby. 

SFfRl DARBARA SINGH: Do you n 1 know .how he came inside? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI 8. P. MAURAYA: How much time would have been lost in this 
incident? 

SliRl M. L. CHAURASIA: 15-20 minutes. 
SHRI B. P. MAURYA: At what time did the trairireaeh AjiMrt 
SHItt M. L. CHAURASIA: At 8' clock. 

SHRl B. P. MAURYA: At what time.di4. you." ,cancel the :~barge-
sheet? .... ';' ,.\ ,', ~: I ' j' 

SHRI M. L. ClIATJ~~ ~ 9'.c~r: 
'. 

.'~j " '. ' 
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S~I a; p.)lADRY~: 'In this manner tbis incident· lasted for one· 
hour and ten n;U;DUtes. ~ou are,.ying only 20 minutes; 

SHRI M. L., CHAURAS1A:It takes 15 minutes to croiS bridge 
between platform No.2 and platform No. 1. . 

SHRI B. P. MA1.1'RYA: This illcident lasted fur one hour and ten 
minutes. It means that you detamed a Member of Parliament unlaw-
fully for one hour and ten minutes i.e. time taken between the check-
ing of student-volun~ers and you~ cancellation of t~e charge-sheet. 

SHRI M. L. CHAURASIA: Might be. 

SHRl B. P. MAURYA: Did nobody tell you that he got down fro~ 
first classcompltrtment? ' 

SHRI M. L. CHAURASIA: No. 

SHRI B. P. MAURYA: Did the students ard the members of the 
staff, who brought him (MP) to you, not tell you that he got downifrom 
first class compartment? 

SHRIM. L. CHAURASIA: No.· They Staid that he was not showing 
the ti{)ket. 

SHRI B. P. MAURYA: ·When you prepared the charge-sheet did you 
not ask him by which class had he travelled? Wh~en charge-sheet is 
prepaJed do you ask the passenger whether by which class first or 
third has he travelled? 

SHRr M. L. CHAURASIA: No. 

SHRI B. P. MAURYA: Do the rules prov:de that the charge-sheet 
should be filled up in respect of travel by third clasS' without asking 
anybody about the class by which he has travelled? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: What is the rule about this? 

SHRI M. L. CHAURASIA: The fare is demanded in respect of the 
class-first class, second class or third-class-from which compartment 
one is caught getting down. . 

SHRI B. P. MAURYA: This is their case. They say, he got down 
from first class. This is Security Officer's report. It is said some Mem-
bers of Parliament go down from First-class.. At that stage two student 
volunteers asked for the tirket. That was their case. To my question 
he says, '~e never put the question. He prepared the charge-sheet for 
third class, on his own, suo motu. I asked about rule, he says, yes, such 
is that rule. 

SHRI M~' L. CBAlJRASIA:. It happens that if ·we :are standing near 
tqe first .SSebmparbrJ8nt~,andifsomeone is caught trav.atng withowrt 
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ticket we III up the charge-sheet for first claas.Similarly the charge. 
sheet for second and third class is filled up If we are 8t:anding near 
second and third class compartment and if somebody is found travel-
ling without ticket. . 

MR. CHAIRMAN: Who asked you to prepare the charge-sheet? 

SHRI M. L. CHAURASIA: I filled it up myself. 

MR. CHAIRMAN: You acted on instructions from your superiors'( 

SHRI M. L. CHAURASIA: Yes, Str. 

MR. CHAIRMAN: When you begin making charge-sheet it is normal 
that you consult the officers superior to you. Who asked you to prepare 
the charge-sheet? 

SHRI M. L. CHAURASIA: At times Officers are not pre3ent at the 
moment. 

MR. CHAIRMAN: He was not alone. So many officers were there. 
There was one person claiming himself to be an M.P. Many others were 
.also there. Public interest must have been aroused. You should be 
presumed to have gone into details of the matter, before preparing the 
charge-sheet. You may have been told, this gentleman came down 
from first class. It cannot be held to be your presumption. This is con-
.nected to a chain of events. 

SHRI B. P. MAURYA: You have stated that 20-30 persons had 
gathered there. Is often there such a crowd when some person is 
caught travelling without ticket? It was a special occamon when 20-30 
~persons had gathered. When often such crowd does not gather, then 
<did nothing crouped up in your mind that something extraordi.nary had 
happened? Was it not an extraordinary occasion when 20-30 persons 
:had gathered there? 

:SHRI M. L. tHAURASIA: Yes, Sir. 

SHRI DARBARA SINGH: Are you aware as Shri Sopariwalla has 
Mid that somebody from the crowd said that same treatment should be 
meted out to the M.P. which is meted out to an ordi.nary person, in such 
circumstance3. Who was he? Someone among the public or a T.T.Es.? 

SHRI, M. L. CHAURASIA: I am not aware. 

:8HRI DARBARA SINGH: How did he know that he was an M.P.? 

SHRI M. L. CHAURAS'IA: I don't know. 

SHRI DARBARA SINGH: Even then you continued to fill up the 
charge-sheet? 

SHRI M. L. CHAURASIA: I had filled up half of the charge-sheet. 
I had not filled in the amount and not signed the charge.sheet.} asked 
hia name, address, age and place of l1'e9ldence which he told me. _.' • 
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'. SHRI DARBARA SINGH: Did he tell you his right name. 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: Did he tell accurately the name of his father 
and the place of residence? But did he not show his identity card? 

SHRI DARBARA SINGH: Could you not guess from common sense 
that he was an M.P. when he told his address correctly? Even then you 
were filling up the charge-sheet? But when somebody said that why 
don't you treat an M.P. like an ordinary man then you came to know 
that he was an M.P.? 

SHRI M. L. CHAURASIA: I told Shri SopariW'alla that this gentle-
man calls himself a M.P. Somebody from the- public ,said we Blre giving 
some concession to an M.P. 

SHRI DARBARA SINGH: What were you doing when Shri Sopari-
walla came? 

SHRI M. L. CHAURASIA: I was waiting for him. 

SHRI DARBARA SINGH: You had filled up the charge-sheet. You 
had only to fill in the amount and sign the ch.arge-sheet. 

SHRI M. L. CHAURASIA: It was known that the passenger was 
M. P. when Shri Sopariwalla came. I told Shri Sopariwalla that the 
passenger calls himself an M.P. 

SHRI SOMNATH CHATrERJEE: When did you for the first time 
come to know that the name of this p89senger was Shri Lalji Bhai? 

SHRI M. L. CHAURASIA: When r was filling up the charge-sheet. 
SHRI SOMNATH CHATTERJEE: After you started filling up the 

charge-sheet? And without any hesitation he gave his name? 

SHRI M. L. CHAURASIA: Yes, Sir. 
SHRI SOMNATH CHATTERJEE: In the end, he did not say that he 

was an M.P.? 
SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: You said earlier tn the course of 
the evidence that you did not know the names of the students? 

SHRI M. L. CHAURASIA: They were a~ked. 
SHRI SOMNATH CHATTERJEE: But you have filled in their 

names? 
SHRI M. L. CHAURASIA: I asked at that time. 
SHRI SOMNATH CHATrERJEE: Therefore, you hafl come to know 

the names of the students? 
SHRI M. L. CHAURASIA: Yes, Sir. 
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SHRI SOMNATH CHA'f'l'~IWEE: Therefore, you.had come to know 

their names? So, Why did 'you say that you did not know the names? 
(No reply was given.) 

SHRI SOMNATH CHATTERJEE: You could have said that you 
would consult the charge_sheet and find out their names? 

(No reply was given.) 

SHRI SOMNATH CHATTERJEE: I tind that at two places, the 
names of the students have been written. 

(No reply was given.) 

SHRI SOMNATH CHATTERJEE: What is the exact fare between 
Ratlam and Ajmer for third class? 

SHRI M.L. CHAURASIA: Rs. 10/-. 

SHRI SOMNATH CliATTERJEE: Is that your assumption or guess? 

SHRI M. ~. CHAUMSIA: Rs. 10/- from my point of view. 

SHRI SOMNATHCHA'rrERJEE: Can you show records to show 
that that is exactly Rs. 10/-? 

SHRI M. L. CHAURASIA: Yes, Sir. 
SHRI SOMNATH CHATTERJEE: You can ~ow that from the rail-

way fare chart? If so, will you please arrange to produce it before this 
Committee? 

SHRI M. L. CHAURASIA: Not at this time. 

SHRI SOKNATH CHATTERJEE: Later on, you C!1n send it. Some-
thing else was written where Rs. 10 has been written? Some figure was 
mentioned. What was that figure? 

SHRI M. L. CHAURASIA: Rs. 10/-. 

SHRI SOMNATH CHATTERJEI:: There is an alteration over that? 

SHIt! M. L. CHAURASIA: There is some mistake. 

SHRI SOMNATH CHATrERJEE: Rs. 20 also is changed. Some-
thing else was written. What was that? 

SHRI M. L. CHAURASIA: Ten plus ten. 

SHRI SOMNATH CHATrERJEE: What else was written before? 

SHRI M. D. CHAURASIA: This is written. There is overwriting. 
SHRI SOMNATH CHATTERJEE: Do yoq not find any overwriting? 
SHRI M. L. CHAURASIA: Yes, Sir. 
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SHRl SOMNATH CHATTE:RJEE: Whtlt was there previously? 
SHRt M. L. CHAURASIA: I don't know. 

SHRI SOMNATH CHATTERJEE: It is your writing. So, try to help 
the Committee. 

SHRI M. L. CHAURASIA: TE'n plus ten is written on this. 

SHRI SOMNATH CHATTERJEE: That is quite obvious. But some-
thing else was written there. That is also obVklal. 

MR. CHAffiMAN: What was the original thing over which you have 
overwritten? 

SHRI M. L. CHAURASIA: I don't remember the original. 

SHRI SOMNATH CHATTERJEE: When you know the fare between 
Ratlam and Ajmer, what wa''; the occasion for any mlstake? 

SHRI M. L. CHAURASIA: There was some mi9take regaroing the 
fare. 

SHRI SOMNATH CHATI'ERJEE: Did you not know the third class 
fare between Ratlam and Ajmer? 

SHRI M. L. CHAURASIA: Some mistake happened while seeing the 
fares. 

8HRI ATAL BIHARI VAJPAYEE: What did you write earlier? 

SHRI M. L. CHAURASIA: I don't remember. Later on I wrote 
Rs. 10/-. 

SHRI SOMNATH CHATTERJEE: Did somebody ask you to make 
changes there? 

SHRI M. L. CHAURASIA: No. 
SHRI SOMNATH CHATI'ERJEE: On your own you could fix the 

amount, or did you consult the raHway magistrate? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI SOMNATH CHATTERJEE: So, you did not consult him? 
There was the railway magistrate? Was he in the ticket collectors' 
room? 

SHRI M. L. CHAURASIA: I did not consult. 
SHRI SOMNATH CHA'ITE·RJEE: Did you not consult him before 

making the charge-sheet? 

I SHRI M. L. CHAURASIA: No, Sir. 

~ .. SHRI SO.MNATH CHATTERJEE: Did you ever talk to him 
IS matter? 
SHRI M. L. CHAURASIA: No, Sir. 

about 
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SHRI SOMNATH CHATTERJEE: You 'aaid that the CTI or the rail-
way magistrate asked you to complete the char~eet and you com-
pleted it? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: Therefore, you had a talk with 
the railway magistrate? 

SHRI M. L. CHAU~IA: Shri S~patiwa.lla had talks. 

SHRI SOMNATH CHATTERJEE: But you said earlier that you did 
not have talk? 

(N 0 reply was given.) 

SHRI SOMNATH CHATTERJEE: You said there earlier that 
while you had completed half the charge-sheet you had come to know 
that he was an M.P. and then you stopped writing it; then Shri Sopari-
walla came. and on his direction, you completed the charge';'sheet? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: Have you mentioned all this in 
your statement? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI SOMNATH CHATTERJEE: Why not? That was a very im· 
portant aspect, as far as you were concerned. So, why did you not say 
that? 

SHRI M. L. CHAURASIA: I did not consider it necessary. 

SHRI SOMNATH CHATTERJEE: According to you, what you did 
at romebody else's direction was not important to be recorded before 
the inquiring officer who was specifically asked to inquire into the 
matter, and what you are now saying does not find any place in the 
written statement. 

SHRI ATAL BIHARl VAJPAYEE: When you and Shri Lalji Bhai, 
M.P. were standing on the platform, did someone say that as he (Shri 
Lalji Bhai) was an M.P. no action was bei,ng taken against him? They 
were saying that action should be taken against him (M.P.) Your col-
league has said this in a statement. 

SHRI M. L. CHAURASIA: I came to know that he was an M.P. 
after filling up the charge-'Sheet. 

SHRI, AT AL BIHARI V AJPA YEE: I will take up charge-sheet later 
Did people not 9ay that why you were not taking any action agaiMt an 
M.P.? 

SHRI M. L. CHAURASIA: They did not say so ~hile r was filling 
up the charge-sheet. They said after 1 had filled up the charge-sheet. 
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SHRI DARBARA SINGH: Please pay attention to the question 
asked by Vajpayeeji. One of your officers has stated that he (M.P.) was 
sitting on the bench. He tried to ask M.P. but he refused to say any-
thing. Thereafter, the M.P. was surrounded by the students and other 
pa9Sengers. M.P. stated that the students had misbehaved with him. 
At the same time someone standing against them said that why don't 
you give the same treatment to an. M.P. which is given to an ordinary 
citizen. Did someone say this? 

SHRI M. L. CHAURASIA: Yes, Sir. 
SHRI DARBARA SINGH: Then you asked Mr. SopariwaUa in pri-

vacy whether he (M.P.) had identity card to which Shri SoparlwaUa 
said that he was an M.P. Is it correct? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: Who keeps the charge-sheet? 

SHRI M. L. CHAURASIA: It is' kept in the oIBee. 

SHRI B. P. MAURYA: Is there no incharge of charge-sheets? 

SHRI M. L. CHAURASIA: No, Sir. 

SHRI B. P. MAURYA: In whose custody is it kept? 

SHRI M. L. CHAURASIA: It is kept in the office in the ordinary 
way. 

SHRI B. P. MAURYA: lSI the charge-sheet of M.P. sahib kept in 
the same office where it was prepared? 

SHRI M. L. CHAURASIA: Yes, Sir. 

SHRI B. P. MAURYA: Was it not in your po$session when you met 
the M.P. at platform No.2? 

SHRI M. L. CHAURASIA: It was not with me. 
SHRI ATAL BIHARI VAJPAYEE: You have stated that Shri Lalji 

Bhai went outside with Shri Sopariwalla and there he showed his identity 
card to Shri Sopariwalla. Did he take out the identity card from his 
pocket or attache? 

SHRI M. L. CHAURASIA: Attache was lying on the bench. He 
showed the card from his pocket. 

SHRt ATAL BIHARt VAJPAYEE: Do you remember correctly? 
SHRI M. L. CHAURASIA: He was wearing jacket or Kurta. He 

itook out the identity card from jacket or Kurta and showed it to Shri 
t Sopariwalla. 
l, SHRI ATAL BIHARI VAJPAYEE: Have you said after correctly 
~ecollecting the incident. 
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SHRI M. L. CHAURASIA: Yes, Sir. 

SHRl ATAL BIHAR! V AJPAYEE: Did someone snatch his attache? 

SHRt M. L. CHAURASIA: No, Sir. 

SHRI ATAL BIHARI VAJPAYEE: How.were the jawan& of R.P.F. 
involved in this case? 

SHRr M. L. CHAURASIA: They w~re on the;! platfogn. 

SHRI ATAL BIHARJ VAJPAYEE: Is ~,a facttbet. the jawans ot 
. R.P.F. were accompanying ShIi LaljiBhai when he w.as ClUniQg from 
platform No.2 with the students? 

SHRI M. L. CHAURASIA: I think theyaceompanied him. I was at 
platform No. 1. 

SHRI ATAL BlHARI VAJPAYEE: Who ant thestudenta f~ check-
ing at platform No.2? 

SHRI M. L. CHAURASIA: Students go. themselves for checking 
when the train arrives. . 

SHRI ATAL BIHARI VAJPAYEE: Does no station official decide as 
to what platform and whicl. ~ain the student volun~rs have to check? 
Did nobody send them to platform No.2? 

SH1U M. L. CHAURASIA: No, Sir. 

SHRI ATAL BIHAR I VAJPAYEE:. Is it a fact that those two 
students were without badge that day? 

SHRI M. L. CHAURASIA: They were with badges. 

SHRI ATAL BlHARIVAJPAYEE;: DidShp. Lalji Bhai notrE!ee the 
b~~? . . , 

SHRI M., L. CHAURASIA: He might have. seen. 

MR. CHAIRMAN: Item 5; this over.wriilrik has ,beeJipOinted out. 
Now, normally. when such over-writing takes place, you are supposed 
to initial it. There are also other o\i'er-wmtin.gs. and: cancellatiOG-' and 
erasing. Not only in item 5 but there are at leut two more prominent 
erasings or obliterations of the opginal figures, . Ha'Ve YOl!-o ,any e?C.\>lana-
tion to give to these over-writings or era sings .. Or ·obllterationswithout 
your proper initials? Y()U are also a responSible tail way oflicialand you 
must know this elementary principle. 

SHRr B. P. MAURYA: What did you erase? 

SHRI M. L. CHAURA8IA: Checking Station. is, Ratlam. I had writen 
Udaipur. li have carried out this correction. . 
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MR. CHAIRMAN~ Wherever you"have made such overwritings efforts 
have been mAde to erase them. Is it by rubber or what'?-You have no 
explanation to give. ' 

SHRI M. L. CHAURASIA: No Sit. 

MR. C!ilAlrtMAN: Now, d~d ydu 'aSk ShriLalji Bhai to pay any money 
towards the payment of farelJ?' '; .. ,,' 

SHRl,)i •. 1». CHAURASIA: Yea. L' 

MR. CHAIRMAN: How much money? ' " 

SHRiM.'L.c1tAtl1tASIA: R's. '20. 1\s. 10 8:8 't~'~e and 'as. 10 as 
penalty. . " , • . " . 

MR. 'CHAfRMAN: It is said, someofftcills I AskcM fot' Rs. !OO or 
Rs. 201. May be you also. 1 ., 

SHRI M. L .• CHAURASIA: Itj~ iD;lpGJsib~., ~ 

MR. CHAIRMAN: Have YO\.lj, ,a*-d? 
[. 

SHRl. M. L~ GflAURASIA: I Jw.ye not asked. 
MR. CHAIRMAN: Have you heard anybody demtllldiftg,fneludtng 

the student volunteers, Rs. 200 aa. fare or ,~alty? , 

SHRI.~. L.CHAURASIA:, No,. $,ir. 
MR. CHAIRMAN: Have youbeea told that SOlJ)e student vo4tnteers 

have asked? 

SHRI M. L. CHAURASIA: That;;1 do not know. .: . " 
MR. CHAIRMAN: Have you made any enquiry to this effect before 

the charge-meet was framed? ; , ,; 

SHRI M. L. CHAURASIA: No. 

MR. ClIAIRMAN: This incident took placeo'n23rd l'btch, 1973. 
From the records, it is seen that this privilege issue was raised in:Parlia-
ment on the 2nd April. It is seen: that it·arousedpablic interest. On 
the 23m, a situation was created wherein some railway officers and 
passengers got involved. Suq~quelltly, Shri Lalji Bha'i, the Person 
concerned, himself revealed that' he' wa's an M.P. 'In th1s backgrbund, 
have you taken any interest in making an enqwry before this·· matter 
was raised in Lok Sabha. You had. started the enquiry only on the 4th 
April. Did it occur to you that there should be some: :enquit'y about 
these things since you ftledtne charge-sheet? Did you make any en-
quiry on this matter? Shri Lalji Bhai has complained to the railway 
officers that he was hat:assed and there was misbehaviour and all that. 
Did it occur to you, as one who has framed this charge-sheet, to make 
an enquiry? Subsequently, you knew that he was an M.P. Did it occur 
to you that there should be some enqUiry on the spot? You have taken 
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some initiative only on the 4th, after the matter was raised in Parlia-
ment. 00 it not occur to you that there should be an enquiry as to 
whether he was harased or not? 

SHRI M. L. CHAURASIA: It did not. 

SHRl B. P. MAURYA: What is the first class fare from there? 

SHRI M. L. CHAURASIA: I don't know. 

SHRI B. P. MAURY A: You have put in 14 yean service and you 
don't know first class fare? 

SHRI M. L. CHAURASIA: There are a number of stations. How 
can one remember fare of each station? 

SHRI B. P. MAURY A: How much according to your estimate? 

SHRI M. L. CHAURASIA: I have no idea. 

SHRI B. P. MAURYA: How much is third class fl¥'e? 

SHRI M. L. CHAURASIA: R8. 08.10. 

SHRl B. P. MAURYA: Don"t you know the ratio between third class 
aoo first clas fare! 

SHRI M. L. CHAURAS1A: Yes, Sir. 
MR. CHAIRMAN: We have heard your evidence. Now, have you got 

anything more to say, other than what you have tendered in evidence 
about this incident? 

SHRI ATAL BlHARI VAJPAYEE: Do you want to add lomething 
more to what you have already said? 

SHRI M. L. CHAURASIA: I want to make this IUbmilSion. If I 
have made some mistake I apologise for that. 

SHRI B. P. MAURYA: Don't you feel that you have done a serious 
mistake. 

SHRI M. L. CHAURASIA: Yes Sir, I have done a serious mistake. 

SHRI B. P. MAURY A: Do you feel that you have done a serious 
mistake and that you are uhamed for it? 

&HRI M. L. CHAURASLA: Yes, Sir. 
MR. CHAIRMAN: We 'Shall meet tomorrow at 11 a.m. 

(The Committee then ad;ourned) 
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EVIDENCE OF SHRI KALY AN SINGH, ASSISTANT SECURITY 
OFFICER, WESTERN RAILWAY, AJMER 

(The witness took the oath). 

MR. CHAIRMAN: You were Assistant Security Oftlcer of the 
Western Railway and you conducted this enquiry on the alleged mis-
behaviour of Shri LaIji Bhai on 23rd March, 1973. 

SHRI KAL Y AN SINGH: Yes. 

MR. CHAIRMAN: You may tender your evidence either in English 
or in Hindi. Which ever language you like. 

SHRI KALYAN SINGH: I would like to speak in Hindi. 

SHRI SOMNATH CHATTERJEE: Do you belong to Railway Pro-
tection Force? 
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SHRI KALYAN SINGH: I am on deputation to Railway Protection 

Force from the Rajasthan police. 

SHRI SOMNATH CHATTERJEE: On 23rd May 1973, you were on 
deputation to the Railway Protecti~ ~orce. What are your duties? 

SHRI KALYAN SINGH: Security of the Railway property. 

SHRI SOMNATH CHATT~~: On 23rd March were you in Ajmer 
Railway Station, when this incirtent occurred? 

SHRI KALY AN SINGH: 
with inspection. 

I was out of Headquarters in, connection 
, \. . 

SHRI SOMNATH CHATTERJEE: Who asked yQU .to make this en· 
quiry? 

SHRI KALYAN SINGH: C.S.O. Western Railw.ay informed me on 
telephone on 3-4-1973 that some such untoward happening 'has taken 
place and he ordered me to conduct the' enquiry aud intimate the result 
thereof. 

SHRI SOMNATH CHATTERJEE~ Was there tIo other ordei? 

SHRI KALYAN SINGH:Nm ttay' a telegram was also received. 

SHRl SOMNATH €HATTERJft: What was the incident about 
which you were to make enq¢ry? 

SHRl KALYAN SINGH: The treatment meted out to Shri Lalji 
Shai at the Railway Station. 

SHRI SOMNATH CHATTERJEE: What did YQu do? 
',' . \ , 

SHRI KA,LYAN SINGH: I conduct~d the enq»iry. I made e,nquiries 
:from the perMps concerned. ,~~ '" "~'_'". . " , 

.\ , r/, ". .! .. 

SHRI SOMNATH CHATTERJEE: On that day you heln enquiry. 
Did you ask for anything in writing ff<)ln anybody? 

SHRI KALYAN . SINGH: I started the enquiry 0Il~8rd -April,. 1973. 
. 'l. I • 

SHRI SOMNATH CHATTERJEE: Did you ~sk ~,witm!s'seS . tG 
give anything in writing? , , 

~ .) < 

SHRI KALYAN SINGH: Yes Sir .. I recorded the statement of wit-
nesses. There was llo complaint bef~ me. I asked aU the can.cerned 
persons-booking clerks, the 1t1etnbefISJ of the R.P;F:, G.R.P. 

SHRI SOMNATH CHA'M'EHJEE: How many statement.g did you 
get?,; 

SHRI KAL Y AN SINGH: Seven statements. 

SHRI SOMNATH CHATTER,JEE: One is Supariwala. Other is 
Chaurasia and Mr. H. C. Dutta:' 'Then Mr. Om Prakash and Sitaram. 
That is all? 
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SHRI !{ALYAN'SINGH: They were left behind. The statements of 
Sarvashri Bardsr Singh, Noor Mohammed, Gauri' Sh~ker of C.R.P. were-
recorded on the second or third ~y. 

SHRI SOMNATH CHATTERJEE: Were any of these perSOns eye-
witnesses to those incidents according to you?' 

SHRI KALYAN SINGH: AIl those, who. gave, the statement;e,. were 
present there. They were on duty 011 the spot itself or at nearby places. 

SHRI SOMNATH CHATTEIUEE: Did 'the' narhe of any' student 
come up during the course of the '.quiry? 

SHRI KALYAN SINGH: Two stuc\9nts. 

SHRI SOMNATH CHATTERJElt: Did' you' take' statement from 
them? 

SHRI KAL Y AN SINGH: Their statements 'were not taken. 

SHRI SOMNATHCHATrERJEE: Why not? 
SHRI KALYAN SINGH: It were they who brought Shri Lalji Bhat 

to the office. As such there was no hope of' gettirig any' useful infohna-
tion from them. 

SHRI SOMNATH CHATTERJEE: Did you come to- know during 
the enquiry that the allegation was that the stud~,nts he4 dete<rted that 
Lalji Bhal was supposedly travelling without ticket arid he haa supposec\. 
ly refused to show his identity card? Therefore the 'students were im-. 
portant witnesses. Were they not? 

SHRI KALYAN SINGH: Yes, Sir. But &os they: themselves brought 
him to the office they would have not liked to give evidence. 

SHRI SOMNATH CHATTERJEE: Have you got a copy of your reo 
port? "; 

SHRI KALYAN SINGH: Yes, Sir, it is with me. , . 
SHRI SOMNATH CHATTERJEE: You said two student voh.lriteers 

named Tirath Singh and Vinoei' Kumar approached him and requested 
him to show the ticket but the passenger did' not show them the ticket 
and replied that he was an M.P. Now who ~ve yQU. this infoI'IA8ijon? 

SHRI KALYAN SINGH: These people were-saying that the sturi.ents 
brought him in this Wf4Y and told my subordinate. Om Prakash etc. all 
these things. ' 

SHRI, SOMNATH CHATTE~EE; FrPIll' th~1ll YQu came to know 
that Lalji Bhai told the sudents that he was an' M.P., 

SHRI KALYAN SINGH: Yes, Sir. 
SHflI SOMNATH CHATTERJEE: When be got doWn from the 

train ... 
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SHRI KALYAN SINGH: As soon as he got down from the train be 
IWas asked to show his ticket which he did not anrt at this they brought 
him (MP) to the office. 

SHRI SOMNATH CHATTERJEE: According to information that 
. you got Mr. Lalji Bhai had told the student volunteers that he was an 
M.P. That is your report.. . 

SHRI KALYAN SINGH: Yes, Sir. 

SHRI SOMNATH ClHA1TERJEE: 'nlat he told the student vo]un-
'teers when he got down from the train ... 

SHRI KALYAN SINGH: But he clidnotshow his tic:ket. 

SHRI SOMNATH CHATI'ERJEE: He informed these people that 
be was a Member of Parliament. That is your report. 

SHRI KALYAN SNIGH: Yes Sir, that is correct. 

SHRI SOMNATH CHATTERJEE: You. have accepted .that state-
;ment? You had no reason to doubt that statement? 

SHRI KALYAN SINGH: Yes, Sir. 

SHRI SOMNATH CHATTERJEE: Did you come to know that the 
'Charge-sheet had been prepared.? 

SHRl K.AL Y AN SINGH: The T.T.E. said this that he had filled up 
the charge-sheet as he (MP) tUd not show his ticket. He did not be-
lieve in his being MP and that's why he filled up tlte charge-sheet. 

SHRI SOMNATH CHATTERJEE: You have said that Shri Supari-
wala proceeded to fill up 'the cbarge-aheet. Who gave you this 

jnformation? 
SHRI KAL Y AN SINGH: Sarvashri Supariwala and Chaurasia told 

this. 
SHRI SOMNATH CHATTERJEE: 'Do you know that Shri Chaurasia 

bad prepared the charge sheet and not Supariwala? 

SHRI KAL Y AN SINGH: Shri Chaurasia prepared it. 
SHRI SOMNATH CHA'n'ERJEE: Your report says that Shrt 

Supariwala prepared the charge sbeet. 
SHRI KAL Y AN SINGH: Both are T.T.Es. He might have prepar-

<eel after his departure. 
SHRI SOMNATH CHATTERJEE: Did you try to find out for how 

long was this incident there? For how long was Shri Lalji Bhai keot 
there? 

SHltI KALYAN SINGH: The train arrives at 8.00 P.M. and +Jo.a Mail 
leaves at 9.00 P.M. 
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SHRI SOMNATH CHATTERJEE: Have you said anywhere in your" 
report as to how long was he detained there? 

SHHI KAL Y AN SINGH: The time in between the two timings. 

SH}H SOMNATH CHATTERJEE: You did not make an enquiry on 
that aspect as to for how long was he detained? Did you find out how" 
many persons had a'Ssembled there? 

SHRI KALYAN SINGH: Everything happened in one hour between 
the arrival of train and departure of the train. 

SHRI SOMNATH OHATTERJEE: That would be one hour. Dirt 
you make any enquiry. I am trying to find out that. 

SlffiI KALYAN SINGH: The entire time was lost in the incident. 

SHRI SOMNATH CHATTERJEE: Do you not think, as a responsible 
police officer, that it was surprising that for one hour's time a Member 
of Parliament was kept there waiting or was detained there and that 
people assembled round him and charge sheet would be prepareri! against 
him? How could all these things happen? 

SHRI KALYAN SINGH: He got down at one platform and the-
office is at another platform. Some time was lost in coming to the office. 

" SHRI SOMNATH CHATTERJEE: You did not apply your mind to" 
these aspects as to why people assembled and why should all these" 
complaints be made? 

SHRI KALYAN SINGH: I did everything which I could do in the 
short time at my disposal. I was asked to send the report quickly. 

SHRI SOMNATH CHATTERJEE: Because you were asked to sub-
mit your report quickly, therefore, you could not apply your mind or 
make a thorough enquiry. 

SHRI KALYAN SINGH: That would have taken a long time. I did 
everything, which I could possibly do, to ascertain ~he facts. I had to 
find out whether he was ilMreated. Nobody said this. 

SHRIll SOMNATH CHA'ITERJEE: You did not try to meet Mr. Lalji 
Bhai to find out as to what had happened. 

SHRI KALYAN SINGH: Shri LaljiBhai was not present there. I 
was ordered to complete the enquiry at an early date. 

SHRI SOMNATH CHATTERJEE: Did you ever request him to make 
a statement? 

SHRI KALYAN SINGH: I did not have sufficient time at my dis-
posal. There is great urgency in regard to the Parliamtlllt questions and 
such like things. 
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you had made enquiries from all the persons concerned and you have 
given seven name.:). But you have not given the names of the students 
who were primarily concerned nor was their statement taken. 

SHRI KALYAN SINGH: I did not consider it necessary to make an 
-enquiry from the students. They would not have stated anything. 
favourable to the enquiry, 

SHRI SOMNATH CHA1TERJEE: You had given a note that the 
Member of Parliament had complained about the behaviour of the 
students and the Railway Staff. Even then you did not think it neces-
sary to make any investigation or enquiry &0 far as the students were 
concerned. 

SHRI KALYAN SINGH: There is no complaint regarding the 
checking staff. None of them said that the students had misbehaved. 
If the students would have themselves stated so then it could have 
been proved, but they would not have told so ..... . 

SHRI SOMNATH CHATI'ERJEE: Did you ask anybody whether the 
. students had misbt!l.~aved with the Member of Parliament or not? 

SHRI KALYAN SINGH: Whomsoever I investigated he did not say 
that the students had done so. This much everyone said that they 
brought the passenger to the office. 

SHRI SOMNATH CHA1TERJE.E: Why did you put that question to 
the witnesses whether the students had misbehaved with the Member of 
Parliament or not? 

SHRI KALYAN SINGH: I should have made inquiries from the 
students. But there was no time. There was none else to assist me. 

SHRI ATAL BmARI VAJPAYEE: Is it a fact that you asked aU 
the Railway officers whose statements were recorded by you as to 

·whether Shri Lalji Bhai was ill-treated? 
SHRI KALYAN SINGH: Yes, Sir. I had asked all of them. 
SHRI ATAL BIHARI VAJPAYEE: Why did you ask this question 

-when there was no such complaint? 
SHRI KALYAN SINGH: It was published in the new9paper that 

he (MP) was brought (to the STC office). That's why I asked whether 
he has been ill-treated or not? This was the purpose of the enquiry. 

SHRI ATAL BIHARI VAJPAYEE: You should have definitely askecl 
those students who. brought him (MP) from platform No. 2 to platform 
No.1 as to whether they had ill-trealed him. But you did not ask. You 
did not ask anything from Shri Lalji Bhai either. 

SHRI KALYAN SINGH: Shri Lalji Bhai was not available. I don't 
know if he was in Delhi. Delay might have occurred in finding him out. 
I did not have that much time at my disposal. Had I a period of 10-15 
days at my disposall would have done the complete enquiry. I thought 
that it is a very important case. Some senior officer would investigate 
-this matter. 1 thought that that was a preliminary enquiry and that my 
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job was only to find the facts and submit them. I thought that the 
quest;ontnjght~ave been taken up by the Railway Board and that is· 
why I did it in hurry.' 

SHRI SOMNAm CHATIERJEE: Therefore,you felt and you still 
feel th~t this was a case which called for a closer enquiry. 

SHRI KALYAN SINGH: A detailed enquiry should have been con-
ducted, but that would have taken time. 

SHRI B. P. MAURYA: Did you join the service a"3 a constable? 
SHRI KALYAN SINGH: Yes Sir. For two years I was a constable 

and head constable for one B}ld a half years. For twenty years I have 
been subMinspeCtor am incharge of the police station. I have done many 
investigations. 

, 
SHRI B. P. MAURYA: What was the scope of your enquiry? What 

specific orders did you receive? 

SHRI KALYAN SINGH: To ascertain whether Shri Lalji Bhai wag 
ill-treated. 

SHRI B. P. MAURYA: From whom did you enquire whether Shri 
Lalji Bhat had been illMtreated or not? 

SHRI KALYAN SINGH: I took the statement of seven jawans. 
SHRI B. P. MAURYA: Are you aware that Shri Lalji Bhai alleged 

that first of all the students misbehaved with him? 

SHRI KALYAN SINGH: I did not have any statement of Shri Lalji 
Bhai. But I was told that the students brought to the (T.e.) office. 

SHRI B. P. MAURYA: You have written in your report that the 
allegation was that the students had misbehaved with Shri Lalji Bhai, 
MP. In this case the facts could be verified from two sources: ,one from 
those who had illMtreated and the other from him who had been ill-
treated. You did not enquire anything from the students who ill-
treated the MP? 

SHRI KALYAN SINGH: Had they misbehaved, would they have 
admitted it? 

SHRI B. P. MAURYA: But you did not enquire anything from them? 

SHRI KALYAN SINGH: No Sir. 
SHRI B. P. MAURYA: You did not make any enquiry from the M.P. 

also. 
SHaI K.t\LYAN SI~GH: He was not available. It would have 

taken more time. 
SHlUB. P. MAURYA: Did you receive any order ~ complete the 

enquiry within a stipulated period? 
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SHRI,KALYAN SINGH: We always expedite anything relating to 
the Parliament, it may be a question, enquiry or any other matter. 

, SHRI B. P" MAURYA: You have mentioned a})Put the pauctty of 
time ,many, a ,tIme, Were you given any special orders to complete the 
enqulry wIthIn a given period when you were asked to go into this 
incident? 

SHRI KALYAN SINGH:. There was no such order, But such en-
qUiries are urgent. I received telephonic orders to give t;Ae report early. 
I received a telegram also, 

SHRI B, P. MAURYA: Was it mentioned in the telDQram that yOtl 
should complete the enquiry within a given period? 

MR. CHAIRMAN: Have you got the references that you have cited? 
SHRJ: KALYAN SINGH: Yes, Sir. 
SHRI B. P. MAURYA: You have written in the report: 

"I made enquiries with all the persons concerned in this case." 
Who were the parties concerned in this case? 

SHRI KAL Y AN SINGH: Students and Shri Lalji Bhai. 

SHRI B. P. MAURYA: But you did not contact those very parties. 
Was it not an error on your part? 

SHRI KALYAN SINGH: I did not contact Shrl Lalji Bha!.. As for 
students there was no likelihood of their giving such information. 

SHRr B. P. MAURYA: You have also stated in the report~ 

"But did not find anything to suggest mi'3chjef or insult to him at 
the hands of student volunteers,or the ticket checking staff. 
Had Shri Lalji Bhai .shown his iden t ty cam and disclosed 
identity at the fir .. t instance, this whole incident would have 
been averted." 

When, how and where did you come to know that the MP' did Dot 
show his identity card? 

SHRI KALYAN SINGH: The T.T.E. said so. Had he (MP) shown 
the identity card the T.T.E. would not have filled up the charge·sheet. 

SHRI B. P. MAURYA: Shri Chaurasia has stated that when the MP 
got down from first class compartment he was not present on the spot. 
Then how did you reach at this conclusion that had 'the MP shown his 
identity card, this incident would not have taken place? 

SHRI KALYAN SINGH: It all happened on account of . this. Had 
he shown the identity card nothing would have happened? 

SHRI B. P. MAURYA: For how lon·g did the students surround him? 
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SHRI KALYAN SINGH: They brought him to the office soon after 

he' got down from the train. 

SHRI B. P. MAURYA: The train arrived at 7.55 P.M. then the mail 
train left at 9.10 P.M As such this incident with the MP took place for 
1 hour and 15 minutes. During this period for how long did the students 
surrounded Shri Lalji Bhat? 

SHRI KALYAN SINGH: Fifteen minutes. 

SHRI B. P. MAURYA: Thereafter for how long did he remain with 
Shri Chaurasia and other members of staff? 

SHRI KALYAN SINGH: Rest of the time he remained in the office. 
He was there for one hour. 

SHRI B. P. MAURYA: So far the incident wh~h took place with 
the students you have stated that the incident would not have taken 
place had he (MP) shown his identity card. Wherefrom you got this 
information that he did not show the card? 

SHRI KALYAN SINGH: The question of his bringing to the office 
would have not arisen had he shown his identity card. 

'SHRt B. P. MAURYA: Mr. Chairman, he is not replying to my 
question. 

According to the statement of the witness, the entin) 'incident took 
about one hour and ftf~ minutes. Shri Lalji Bhai was 
with the students for 15 minutes IlDd in the oftlce of the staff 
foro_hour. He has given thia report; hat! the Member'shown 
his icltlDUty card, the entire ineldent Would have been averted. 

M¥ qwtllltionil, how did he come toW. concluSion, that' the 
Member did not show his identity card that the students: bad 
asked for. He never enquired from ,the students. . 

MR. CHAIRMAN~ Please tell 1.IS, Jiow did you come to that CO,n-
clusion. ." . ;"!" ... ~ , .,. 

SHRI KALY AN SINGH: The students brought him to the office 
only when he did not show his identity card to them. He did Dot first 
show his identity card in the office also. When he showed it, the cnarge 
sheet was canceUed. He showed his identity card a little' before the 
completio~ of charge sheet and consequently the charge sheet was can-
celled. Earlier to that he showed his card neither ~o the students nor 
to the T.T.Eg. The whole matter was dropped when he showed his 
identity card. 

SImI B. P. MAURY A: Hearsay evidence is no evidence. How did 
you come to know that this Member of Parliament never showed his 
identtty card to the students within the period of fifteen minutes? (I 
'llm Umtttng it to fifteen minutes first). 
710 LS-7. 
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SHRI KALYAN SINGH: He did not show his card \0 the students 
during those fifteen minutes. The matter wouki have ended then and 
there had he shown his identity card. 

SHRI ATAL BIHARt VAJPAYEE: You did not examine the 
students? 

SHRI KALYAN SINGH: No, Sir. 

SHRI ATAL BIHARI VAJPAYEE: Nor you examined Shri Lalji 
Bhai? 

SHRI KALYAN SINGH: Students took him to office only when he 
did not show his identity eanl otherwise they would not have brought 
him there. Only those passengers are brought to the oftlce who do not 
show their tickets. 

SHRI B. P. MAURYA: You presumed that he (I4P) was brought to 
the T.T.E'. office because he did not show his identity eard? 

SHRI KALYAN SINGH: Really it has happened. 

SHYtI B. P. MA'L~YA: You have stated in the report. 

"The students were in plain clothes, but they were weenn, their 
badges ............ A sample of these i9 enclosed". 

Wherefrom have you ak.ea lhia .ample? 

, SHlU KAL'YAN SINOH: 'they Wear it On their arms. . ,: 

'" ~ 13. P. ~Y.A: 1& the ... ~ YOII bav.e appended with 
~ report tAe .same 1f(Akh u...e iWG,tudent6 were 'WtIIIlIlg? 

SHRl KALYAN SIHGH: Tbl8 is tb.e-badfa whloh it .... lied to the 
.Wente. 

SHRI B. P. MAURYA; Is the, badse, which you have apptUlde4 with 
the report the' 1i!ne ~icb waS Jttpptfed 10 the Irtudentlr'? 

SHRI KALYAN SINGH: That must be the same. It is aupplied to 
tlMm. 

SHRI B. P. MAURYA: Wherefrom have you taken this badie? 
SRKI KAL YAN SINGH: Theee badges are withdrawn from the 

students afterwarc.t.. 
SHRI B. P. MAURYA: How ,have you come to know that on that 

day those two studentg were wearing badge9? 

SHRt KALYAN SINGH: I was told that they wear badges. 

SHRI B. P. MAURYA: Who -told you? 

SHRI KALYAN SINGH: Shri Chaunlia. 
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SHRI B. P. MAURYA: In a way this complaint i. &galnstShri 

Chaurasia. 
SHRI KALYAN SINGH: I am not concerned with Sbri Chaurasia. 

SHRI B. P. MAURYA: Was it not necessary to enquire from the 
students as to whether they were wearing badges or not? 

SHRI KALYAN SINGH: I did not ask them. And would they have 
no~ stated correct position on my asking? Students are not under the 
control of even thea- parents now-a-days. 

SHRI B. P. MAURYA: You have stated that the charge sheet was 
prepared by Shri Sopariwalla. 

SHRI KALYAN SINGH: The charge sheet was prepared by Sbrt 
Chaurasia. It was prepared in ,the presence of Shri Sopariwalla. Both 
were there when it was prepared. 

SHRI ATAL BIHARI VAJPAYEE: You are not there at that time. 
You have stated that the charge sheet was prepared by ShriS¥pariwaUa. 
Yesterday Shri Chaurasia said that he was preparing the charge .sheet. 
You did not see as to who prepared the charge sheet! .. 

SHRl KALYAN SINGH: One of them might have ,prepareci. 

SHRI ATAL BIlJARI V AJPAYEE: Be (Chaurasia) aid'liathe :had 
written half of the charge -sheet. 'lIhen m.rt SopariwaHa ·eallle. 

SHRI B. P. MAURY A: After consulting whom did you write in tbe 
report as to who prepared the .cbar.ge ·sheet? 

S~ KALYAN SINGH: After coneulting,.sarv-. ,8epaJtwalla and 
ChauraSia. 

-SlDU '9. P. M}\t:r!tYA: After .enquiring frQm whoJ,n did you write 
that the charge $heet was written .by Shri ,Sopari"..,.ua? 

-BHRI KAL'YAN stNGH: They (SopaciwaHa and ChauraSia) said it 

•• 
SHRI B. P. MAURYA:Did Sawashri Sopariwalla 'and Chaurasia 

both teU you that both of them had prepared the eba. ·Iheet? 

SHRI KALYAN SINGH: They prepared it. 
SHRI B. P. MAURYA: Was it prepared by Shri Chaurasia and 

signed by Shri Sopariwalla? 

SHRI KALYAN SINGH: The charge sheet is not with me so I can-
not say anything. 

SHRI B. P. MAURYA: Did you see the <!harge sheet'! 
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SHRI KALYAN SINGH: No, Sir. I was told th.at it wa'S prepared 
and was later on cancelled. 

SHRI B. P; MAURYA: Do you still feel after the full enquiry of the 
incident that it would have been averted bad the MP shown his identity 
card? 

SHRr KALYAN SINGH: The question cropped up that way. 

. SHRl B. P. MAURY A: And then may be that tt was made a prestige 
Issue? 

SHRr KALYAN SINGH: Yes. Sir. 

SHRI B. P. MAURYA: Do you even now feel thl}t this incident 
would have been averted bad the MP shown his identity card or there 
is some change in your conclusion now? 

SHRI KALYAN SINGH: The case started only when he (MP) did 
not show the identity card and was dropped as soon as he showed the 
identity. cliM. 

SHRI B. P. MAURYA: Hon'ble Members have put questions to you 
and you have replied to them. Do you still feel that this incident would 
have beeR averted had he (MP) shown bis identity card? 

SHltIKALYAN SINGH: What can I say in this matter? 
SHRI B. P. MAURYA: You did not make any enquiry from the 

students? 

SHRI KALYAN SINGH: I did not investigate them. 

MR. ·CHAIRMAN: First Of all, you started the inquiry' on the.bIais 
of a telegram from the eso, Western Railway. Have y~ gone through 
the terms of reference? You should have. made .~ enquirW .and 
submitted the re~those were the terms of reference you were 
given. Do you think that you have discharged your duties in 
in terms of the direction ~ven to you byCESO because the .4etaiW en-
quiry involves examining of persons who are directly concerned? I th~ 
you have not contacted Mr. Lalji Bhai or taken any statement from him, 
though he is one of the most important persons involved'! Have you con-
tacted the students? On 24th all these things had appeared in the news-
paper. Now, can you tell why you had not made enquiries on this even 
though there were directions from your boss that you should make detail-
ed enquiries? 

SHRI KALYAN SINGH: I cannot say anything more than this, 

MR. CHAIRMAN: So you would admit that you had not carried out the 
instructions given to you by your boss. Now, do you admit that you had 
!lOt discharged your duties properly? 
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SHRI KALYAN SINGH: Everything has been. stated in the statement. 
There was no likelihood of getting any statement from the students which 
would have been contrary to their interests .... 

SHRI ATAL BIHARI V AJPAYEE: The statements of Railwa.y offtcials 
go against them. I feel that the statements of Railway officials have been 
given by them with a view to protect themselV'E!'8. Do you also feel80? 

SHRI KALYAN SINGH: I cannot say anything a.bout the statements. 
The questions that were put to them and their replies are before you. 

SHRI ATAL BlHARI VAJPAYEE: When Railway ofticials had not 
said anyt~ing that goes against them then how could you except the 
students to say anything that would have gone against them? However, 
you could have enquired from the students also as to whether they had 
misbehaved with the MP. 

SHRI KALYAN SINGH: Would they admit that they have misbehav-
ed? 

MR. CHAIRMAN: Are you aware of the fact that Mr. Lalji Bhai him-
self had complained that the student volunteers-or may be others-had 
demanded Rs. 2001- or Rs. 2011- from the Hon. Member because it is stated 
that this was mentioned in the newspapers? Did you conduct any enquiry 
in that regard? 

SHRI KALYAN SINGH: This fact was not before me. I did not know 
anything regarding the money asked. for. 

SHRI H. K. L. BHAGAT: You received. the telegram for conducting the 
detailed enquiry in respect of the news item published in the daily "Nav· 
jyotl". Did you read that news item? 

SHRI KALYAN SINGH: Yes Sir, I read it. 
SHRI H. K. L. BHAGAT: Have you got that with you at the moment? 
SHRI KALYAN SINGH: It is not with me here. But all the news 

regarding the reported ill-treatment meted out to him was published in 
the newspaper. 

SHRI H. K. L. BHAGAT: You have not brought with you the report 
of "Navjyoti". You say that you had no complaint, no basis and no first 
information rep::>rt. When it was mentioned in the telegram that you con-
duct enquiry ~n the news item published in 'Navjyoti" then that means 
that you have received the complaint. You did not conduct enqUiry on 
the points mentioned in that news item. 

Leave it. Have you sent anywhere the copy of t.he news item with your 
enquiry report? 

SHRI KALYAN SINGH: I had not received the cutting of the news 
item. 

SHRI H. K. L. BHAGAT: Did you read that paper cutting before 
conducting the enquiry or not? Have you seen it till today or not? 
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SHRI KALYAN SINGH: I came to know about it but I ha'Ve not seen 
it. 

SHRl H. K. L. BHAGAT: Accordin~ to your statement you were order-
ed to cood.uct the enquiry Oft tfte press report published in the I1ewlPSper 
but you have DOt done so. It is also mentioned in the report tb.at y~ had 
telephonic convrersation with the Chief Security Offtcer. What instructioRS 
did he give y.u1 Is it l'ftOrdad somewhere? 

SHRl KALYAN SINGH: It is not recorded. 

SlITU H. K. t,.. BHAGAT: What were his instructions? 

SHRI KALYAN SINGH: He asked me to 'intimate the full facts a.t an 
early date relating to what happened with Shri Lalji Bhai at the Railway 
Station when he was asked to show the ticket. 

SHRI H. K. L. BHAGAT: Did you have no other talks, other than the 
telegram? 

SHRI KALYAN SINGH: Telegram was received afterwards. He asked 
me only ~ tha,t I sboW.ti intiJrJate the full facts about that news it-em. 

SHRI H. K. L. BHAGAT: You have stated just now that there was no 
use of investigating others. You took the statements of Railway officials, 
put questionS" to them and heard their replies. Did you also cross examine 
them? 

SHRI KALYAN SINGH: There was only one question-that was of 
m·treatment. 

SHRI H. K. L. BHAGAT: In the news item there was a complaint re-
garding a few (2-4) Railway oftieials also. How did you come to the con-
clusion by hearing their ex part-e statemen.ts that it would have been better 
if the Hon'ble M.P. would have lodged some complaint? 

SHRI K.AL Y AN SINGH: There are the statements of others also who 
are not involved in this case-statements of Head Constable and Sub-Ins-
pector etc. of the G.R.P. There atTe the statements of those persons also 
against whom complaint had been lodged. 

SHRI H. K. L. BHAGAT: Have you also recorded the statements ot 
other persons also who were independent or not in any way involved in 
this case? 

SHRI KALYAN SINGH: I did make an attempt. Many persons had 
gathered there when the incident took place. But I could not aueeeeci. 

SOl H. K. L. BHAGAT~ You sa.y this that you could not record their 
statements. 

SHRl KAL. YIJi: SINGH: I did tzy.. 
SHRI H. It. L. BHAGAT: Whom did you enquire? 
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SHRI KALYAN SINGH: 1 did not come across anyL\.Idy who might 

have knowledge of this incident. 

SHRI H. K. L. BHAGAT: Have you stated in your report that you tried 
to find out some independent persona, penons other than the officials of 
Ha1l1way police and Railway Department who had gathered there to witness 
the incident but you could not succeed? 

SHRI KALYAN SINGH: I did Ilot know the name of anybody. 

SHRI H. K. L. BHAGAT: In other cases in the name of investigation 
you make enquiries at a number of places and produce witnesses but in 
this case you have not done anything. A number of vendors and coolies 
are always present at the Railway station. Why did you not ask them? 
How would you know if you do not ask anyboGY? 

SHRI KAL YAN SINGH: I tried to ask all the persons other than the 
members of the staff. The jawans of G.R.P. were 30180 pJesent there in 
addition to the jawans of the RP.F. 

SHRI H. K. L. BHAGAT: HMre you ever investigated such a matter 
earlier also? 

SH,RlI\AI,.YAN SINGH: I have condueted a number of investigations. 

SHRI H. K. L. BHAGAT: In such ma.tters? 

SHRJ KALYAN SINGH: I never came a~oss such a case of an M.P. 

SHRI AT AL BIHARl V AJPA VEE: Did}'C)u eome t& kDow of this news 
from Railway officer or you read th!!S news in a newspaper or came to mow 
of this from others? I 

I 

SHRI KAL Y AN SINGH: I came to have this inlonnation from them. 

SHRI ATAL BIHAR! VAJPAYEE: You did not know of it earlier. You 
ha.ve stated. iQ. your report that the passeDgers who got down from te 
train told the students that the said passenger (Shri Lalji Bhai) was an 
MP but he had refused to show his lidentity card. Did you try to find out 
whether there were any Railway offtcials with the students? 

SHRI KALYAN SINGH: At that time only the students were a.t the-
platfoml. T.T.Es. were in their rOQm. 

SHRI ATAL BIHARI VAJPAYEE: Were any of your constables there? 

SHRI KALYAN SINGH: There is no information of their being nearby 
the students. 

SHRI ATAL BIHARI VAJPAYEE: The train was coming at plAtform 
No.2. Thai day there was speeial checking. No train arrived at platform 
No.1. Your entire checking staff was at platform No. 1 and not at 
platform. 
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No.2. Did you try to find out as to why it W8B90? 

(He did not reply). 

SHRI ATAL BnIARI VAJPAYEE: If any MP does not have MP pass 
or if his pass has been lost or if he could not bring it with him then what 
is to be done in such a matter? ' 

SHRI KALYAN SINGH: We should try to believe him that he is an 
MP. U be is really an MP then there is no harm if he does not show his 
pass. But as the MP (Shri Lalji Bhai) did not belong to that area so the 
staft did not believe in what he said. 

SHRI ATAL BnIARI VAJPAYEE: How was it known that he did not 
belong to that area? 

SHRI KALYAN SINGH: He was not from Ajmer, he was from Udaipur. 
We come.in contact with MLAs but seldom with MPs. 

SHRI ATAL BIHAR! VAJPAYEE: But people know MPs more than 
the MLAs. Do you feel that such an extraordinary event, which took 
place for one hour and ten minutes, does not ordinarily occur? 

SHRI KALYAN SINGH: Such things should not happen. But perhaps 
that day Shri Lalji Bhai was in 'Such a mood. God knows what happened 
to him that time. 

SHRI ATAL BIHAR! VAJPAYEE: When you were reoording state-
ments did you not feet that all the persons were saying the same thing and 
the object of the statements of all of them was not to be involved in this 
case? 

SHRI KALYAN SINGH: I cannot give my personal opinion. Whatever 
statement they will make I will record the same. 

SHRI ATAL BIHARI VAJPAYEE: Did you put only one question to 
each one of them-whether Shri Lalji Bhai was ill-treated? 

SHRI KALYAN SINGH: Yes, Sir. 
SHRI ATAL BIHARI V AJPAYEE: What was the aim of your asking 

this question? Did you expect that someone would say that he had mis-
behaved? Or your aim was just to record it to make it clear that they 
had not misbehaved and were not guilty? 

SHRI KAL Y AN SINGH: One has got to ask this question clearly. They 
might give whatever reply they like, affirmative or negative. We should 
expect that they will speak the truth. 

SHRI ATAL BIHAR! VAJPAYEE: You please see this statement. It 
has been stated therein that before preparing the charge sheet some people 
were shouting at the platform as to why no action was being taken against 
the MP? Why is he not being brought to the book like other passengers? 
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When you heard this, did you not feel that when aU the people came to 
}mow th8t he was an MP why he was detained for one hour and a charge 
sheet was prepared? 

SHRl KALYAN SlNGH: People said that no action was being taken 
against him as he says that he is an MP. Had there been an ordinary per· 
son they would have put him behind the bars or would have taken legal 
action against him? 

SHRIATAL BIHAR! VAJPAYEE: How did the people know that he 
was an MP? 

SHRI KALYAN SINGH: By the statement of Shri Lalji Bhai or by 
his dress made of Khadi. 

SHRI ATAL BIHARl VAJPAYEE: Once it was known that he was an 
MP., was it nece6S8l'y to detain him for an hour? 

SHRI KALYAN SINGH: After knoWing this and accepting it that he 
was an MP., so much time would not have been taken. If he (MP) does 
not disclose his 'identity and if his mood is otherwise then it is a different 
matter. 

SHRI ATAL BIHARI VAJPAYEE: According to your report, as soon 
as he got down from the train, he told that he was an MP but he did not 
show his identity card. 

SHRI KALYAN SINGH: To the students. 

SHRl ATAL BIHAR! VAJPAYEE: After that you have mentioned that 
turmoil which took place for one hour and during the course of which thirty 
to forty persons had collected there. 

SHRI KALYAN SINGH: In such incidents what happens is that the 
crowd gathers and sees tha,t no favour is shown to him and that _he should 
also show the ticket. In such circumstances the employees become help-
less and they have no alternative but to see the identity card, Such an 
atmosphere is created that reluctantly they have to do so. This is the 
prevalent trend now-a-days. 

SHRI B. P MAURYA: Did you enquire from the people as to in what 
manner he was brought from platform No.2 to platform No.1? An MP. 
has so much of self respect that he would not accompany such persons 
ordinarily. Did you collect the information as to how he was brought to 
the platform NO.1? The MP has complained that he was brought forcibly 
with the help of police and that he was dragged. There is a bridge in 
between. So he could not have been brought over without the use of 
force. 

He has also complained that many people misbehaved with him; they 
manhandled him. So, the question arises as to how he was brought from 
platform No.2 to platform No.1. Have you investigated this matter? 
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StiRI KALYAN SINGH: I do not know anything a"bout his being drag-
.Iftld. He was _ked fx) go and M did aecordingly. " 

SHRI B. P. MAURYA: Would an MP who is not showmgbis identity 
c:ar.d go to the T.T's oftice on being asketl by the two students! That' .. 
why I am asking you in what manner he was brought, from platform. lfo. 2 
topJatfbrm, No.1. Haveyou'colleeted'S6I'De infOnnation in this regard?' 

SHRI KALYAN SINGH: I did not come to know that this thing hap-
pened with him. ThiB is correct that he was brought to the office but I 
have no information as to in what manner he was brought there. 

SHRI B. P. MAU1lYA: Have you not collected any information in re-
gard to the manner in which he was brought to the office? Did'he go there 
willingly or he was brought by fOl'ce, or WR8' he dragged? 

SHRI KAL Y AN SINGH: Dragging is really very bad:.......but he was 
brought to the office. 

SHRI B. P. MAURYA: He wasJorced to go to office. Students brought 
him to the oftlce. 

MR. CHAIRMAN: Ha.ve you got to say anything more than what you 
have said jUst now? I 

SHRI KALYAN SINGH: No, Sir. 

(The witnes. thea with~' 



4PrQIPIX. , 
(See para 10 of the ~) 

LAWI BHAI 
Membe-r of Parliczmen,t 

Speaker 
Lok Sabka 

Sir, 

[Pricilege Motion u/r 2221 

86. SoUTH AV'IIn1Bp 
NEW Dam-ll. 

April 2, 1973. 

I seek your permission to Mise the fol}.()wing matter under rule 222 in 
the House, regarding breach of privilege. 

On March 23,1973, while I was coming from my Udaipur Constituency 
to Delhi to attend the Lok Sabha Session and when I W~ preparing to 
leave Khandwa-Ajmer train for the required train change, some persons in 
plain-clothes surrounded me and asked me to show the ticket. I told them 
that they did not appear to be ralilway-staff and that I would prefer to-
shOow my Identity-card to the proper Authority. 

At this they got infwia1Ml, snaWled-oft my suft-case, manhandled me 
and, deIIWlded Re. 2011- for letting me go free. I pleaded that I was a 
Member of ParUament and: that I had. the requisite Jdetttity-Card but they 
ckaaed. me into. the·T.T:Il. room there. and caIlecl' in a policeman in uni-
furm. They all again threatened and· ill91:11ted me. 

When they could not extract money from me, the policeman opened 
my suit-case for search. Having found' there my .Identity-card. he whisper-
~ something into their ears and gradually each of them slipped away. 

Sir, dt is obvious that with the connivance of the Railway-stat! and Rail-
way Police of Ajmer station, a. gang of miscreants thelle manhandled and 
insulted me and tried to obstruct my coming to the Parliament. You can 
imagine, Sir, hrl\V these people must be harassing the g.eneral travelling 
public. 

I, therefore, submit that the RaHw.ay Staff and Railway Police at Ajmer 
Station are ge'Ity of breach of privilege and suitable action may be taken 
against them. 

With deep regards, 
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YOliR'1I sincerely, 

Sdj- I,ALJI BRAl 
423. 
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GoVJ:RNKlZN'r OF INDIA 
MINISTRY OF RAILWAYS 

(RAILWAY BOARD) 

Most Immedillte 

Ccmjidential 
:SUBJBCT: -Notice oj quemon. of privilege given by Shri Latji Bhai, M.P. 

against some railway staff for allegedly misbehaving with him 
at A;mer Railway Station. on 23rd March, 1973, while he was 
'coming to Delhi to atteftd Lok S4bha Session. 

'REP'EllI:NCE:-Lok Sabha Secretctnat's U.O. No. 17161C1173 dated 2nd April, 
1973. 

The facta as ascertained from the Western Railway are as follows: 

On 23M March, 1973, aapecial check was organised at Ajmer by the 
.Railway with the help of student-volunteers. One of the stucient 
volunteers requested Shri Lalji Bhai who had arrived from 
Udaipur by 70 Down en route to Delhi to show his ticket. 
Shri Lalji Bhai refused to show his ticket. He did not disclose his iden-
tity either. The student volunteer then escorted him to the office of. the 
Chief Ticket Inspector. In this office other Travelling Ticket Examiners 
and members of the Railway Protection Force were also assembled as they 
had ga.thered for this special check. The Chief Ticket Inspector also re-
queried Shri Lalji Bhai to show his ticket. Shri Lalji Bhai did not show 
his ticket nor did he disclose his identity. A Railway Magistrate was avail-
able at Ajmer and hence a chargesheet was prepared against him for pro-
secution whereupon Shri Lalji Bhai disclosed his identity anct said that he 
must leave for Delhi by 2 Down train. When his identity was disclosed, 
8hri Lalji Bhai was personally escorted by the Chief Ticket Inspector to 
the train and the chargesheet was cancelled. 

It is not true that anyone snatched off his suit-case or manhandled him 
or demanded Rs. 2011- for letting him go. No insult was offered to him 
nor was h1. suit-case opened by a policeman or anyone else. The Identity 
Card was froduc.ed by 8hri Lalji Bhai himself and not found by anyone 
else by searching his suit-case, as alleged. 
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There was no connivance by the railway staff in any alleged foul play. 
This letter issues wtith the approval of.the Deputy Minister, Railways. 

Sdl- K. K. R. RAO, 
Joint Director, TrafJic (General) Railway BO.clrd. 

The Lok Sabha Secretariat (Committee Branch-I) 

Ministry of Railways (Railway Board) U .0, No. 731Tkt. Checkingl1036l 
PllS dated 3rd April, 1973. 1/ 



:Le\LJI BHA! 

APNNDIXm 
30, Rajendra Pd. Rd. 

(See para 13 of the Report) 
30, 

Member of Parlwment 
To 
!'he Bpea'ker. 
Lok Sabha 
New Delhi 

RA.J!:NDRA PD. RD. 
NB'W DzLm-l 

7-5-73. 

REF: Reply of Ministry of Railways (Railway Board) U.O. No. 73/ 
Tkt. Checking/l038/P/18, April 3, 1973 to Lok Sabha's U.O. 
No. 17/6fCIf73 dated April 2, 1973. 

[Issue of Privilege] 
Sir, 

I have carefully gone through the above referred letter of the Hon'ble 
Dy. Rly. Minister and humbly submit before your Honour: 

1. I am shocked that the Dy. Minister has approved the Jt. 'Director's 
letter which is contradictory to facts of which I am myself an eye-wit-
ness and which I have suffered myself. I will not be able to express my 
agony in words. 

Z. The referred letter does not mention whether any officers were 
c8ent from the Centre for enquiry and how and at which level the enquiry 
was conducted. 

When the Dy. Minister found that Shri Rao's letter contradideci my 
facts, did he himaelf make some probing? If yes, how and what ·were 
the results? Is it not a fact that there was no uniformed Railway staft 
member with the so-called students. 

Mr. Speaker: Will you concede that an M.P. will like to be forcibly 
taken from the Railway bogie to the Inspector's Room anrl be insulted, 
but would not dislcose that he was a member of Parliament? 

3. I repeat the facts <as a sufferer myself) that: 

(a) There was no Railway staff in uniform with the so-called 
students when they forced me down from 70 Dn. (by which I 
was travelling from my constituency to attend the Parlia-
ment Session in Delhi) and insulted me and forcibly took me 
to the Inspector's room. 
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(b) They &'Skeel me to pay Rs. 200 asbirbe to let me off. 

(c) In spite of my telling1item repeatedly that I was a Member 
of Parliament, neither tbey accepted .my pleas nor allowed: 
me an opportunity to bpen my attachee to get my Identity-
carel out. 

(d) In the Tkt. Inspector's room, they alleged that I was a smug-
gler and threatened me to be charge-sheeted ancf handed over 
to the police. There also I told them repeatedly that I was 
a Member of Parliament and an opportunity be given to open 
my attachee to take out my I.C. but to no avail. When at last 
a policeman opened and searched my attachee and founei: the 
I.C. then alone these persons let me off. 

4. Mr. Speaker, in the light of these facts, how sad it is that the Dy. 
Minister has approved Shri Rao's letter. I seek protection from you. 

Sir, I ask you whether my version of facts will carry less weight 
before )!Ott because; I eeIeng to a ·&heduled tribe, I am shy by nature 
and am less educated than the Han. Dy. Minister, who has got the style and 
all meaD$ at his command for putting up a Railway Ofticer's ve'l'SIoa 
more forcefully? 

I -.ppeal,..u, . .sir,;from mymnermost but injured feelings that tIIb 
ja -At OI8erto,b&·~wirad into by the Privtleg!l!s ,Commit_for asue;. 
taiang ,thltfMts aDCI:taldng utiOn. 

I request you, Sir, to hand over this.case to·tile PrivilegeS ;Commlttee 
for neee..-ry Ittion. 

~WIth·""1IIt .'1..-, 
'Yours sincerely, 

-6d/- LALJIBHAl. 



Al-' flENDIX IV 

(See para 16 of the Report) 

(Enquiry Report of the Assistant Security Officer, Ajmer) 

Western Railway 

No. AFC 4/3/1. 
The Chief Security Oftlcer, 
Bombay. 

OFFICE OF THE 

Assn. SECURITY OFFICER, AlMER. 

Ajmer, dated 4 April, 1973. 

SUBJECT: Alleged mis·behaviour with Shri Lalji Bhai, M.P. at A;mer 
Station on 23-3-1973. 

REFERENCE: Your XXR wire No. SFII64121 (73) 0/ 3-4-1973. 

With reference to your above and the telephonic instructions 01 
3-4-1973, I made personal enquiries into this matter and found that:-

In pursuance of the directive from the CCS-CCG to the DeS-AIl, the 
latter had organised a check against the Ticketless travellers at Ajmer 
Station on 23-3-1973 It 2.f-3-1973 with the assistance of Student Voluntee1'8 
uncler the charge of Divisional Chief Ticket Checttng Inspector Sbri 
S. G. Supariwala of Ajmer. 

On 23-3-73, on arrival of 70DN Khandwa-Ajmer Passenger train, 
one passenger got down from a I Class compartment at Ajmer Station 
at about 19.55 hours. Two Student Volunteers named T1ratb Singh and 
Vinod Kumar approached him and requested him to show the ticket but 
the pa£senger did not show them ticket and replied that he was 
an. M.P. The stuctent Volunteers requested him to disclose his full 
identity and show his Identity Card-pass but the latter refused to do so. 
The Student Volunteers took him to the Head Ticket Collector's Office 
and reported to T.T.E. Shri Mohan Lal Chaurasia, who on his part re-
quested the gentleman to disclose his identity and show the I.C.P. but 
to no avail. On the contrary, he asked Shri Mohanlal Chaurasia and the 
Student Volunteers to show their Authority for checking the tickets. On 
this, Shri Mohanla! showed his Buckle No. and the student volunteers 
displayed their Badges, but still that gentleman neither discloseci: his 
full identity nor gave his I.C.P. In the meantime, DCTI Shri S. G. 
Supariwala came there and after hearing the details, requested the 
gentleman to disclose his identity anrt show I.O.P. but to no avail. Shrl 
S. G. Supariwala contacted the Railway Magistrate, Ajm.er who happen,-
ed to be available at the Station platform and narrated the facts to him. 
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The Railway Magistrate is said to have suggested to 8hri 8upariwala to 
proceed under Rules & Law if that gentleman ctid not give his identity 
and show the I.C.P. Shri Supariwala returned to that gentleman and 
once again requested him to disclose hi'S identity and show the I.C.P. but 
to no avail. Shri Supariwala then proceedec1: to· fill-up the chargesheet 
and informed the gentleman of the consequences involved, when that 
gentleman disclosed his identity as Shri Laljl Bhai M.P. and showed his 
I.C.P. after taking him out of the H.T.C.'s office. 8hri Supariwalathen 
cancelled the Chatgesheet, pairl: him respects and escorted. him to the 
First Class coach of ZOn. ADI:.DLI 'Mail train, which had then arrived 
on the station platform and by which Shri Lalji Bhai was to proceed to 
Delhi. • I 

I made enquiries withaJI the persons concemf!d:* in this c88e;but did 
not find anything to suggest mischief or insult to him at the hanrt!' of 
the student volunteers or the ticket checking staff. Had Shri Lalji Bhai 
shown his I.C.P. and disclosed identity at the first instance this whole in-
cident would have been averted. 

The Stucient Volunteers were in plain clothes but they were wearing 
Arm-Badges as 'StUdent Vol. Ticket Checker'. A sample of this· barge is 
enclosed.·· 

A copy of the report No. C 54919 dt. 30-3-73 sent by the DCS--AII 
to the CCS-CCG in this matter is enclosed· for favour of perusal. 

Enc1 / 11 & one badge. 
Sd/-

Assistant Security Ofjicer, 

Ajmer.4:-+1973. 

C/-The SOR-All for favour of information. 
Attested 

Sd/-
ACS (TT) , 26-:~V3.: 

Assistant Commercial Sup.erin.~endent· (TT) 
Western. Railway 

Ch1U'th Gate, :Bombay. 

~------------ ---_._------
... See Annexure 
"Not received from 1 he Ministry of Railways. 



ANNEXURE 

(Statements ~de by the witnesses during enquiry by the Assistan.t 
Security Officer, Ajmer] 

(i) 
. STATEl4NT OF SHRI S. G. SUPARIWALA, C. T. I. MAGISTRATE SQUAD, 

NMER 

On being asked I have to state that I am working as a Chief Tieket 
, lIllJpector (Magiatra~ Squad) at Ajmer. On 23rd March, 1973 a stu~ 
. dent check was organised at Ajmer Railway Station as per instructions 

of the adminwtration. At about 20130 or 20140 hrs. on 23rd March, 1973 
1 JlQticed a crowd gathered outside the HTC office Ajmer and on enquiry 
I was told that a person W&s unwilling to show his ticket on demand. 
~ entered the HTC office anrt I saw a gentleman sitting on the bench and 
the staff was l'equesting him to show his ticket. I introduced myself to 
the'said passenger and reveal to him of my identity and a student check 
was organised by the administration to eracticate ticketless travel. I 
then requested him to show his ticket to me. Here the studentls complained 
of his unmannerly behaviour meted out to them. I again asked for his 
ticket but he did not show his ticket to me for the reasons best known 
to ,him. Contrary he complained of the misbehaviour of the students 
anet the checking staff and the high handedness of the GRP and RPF 
penonnel which was repudiated by all concerned on his face. Mean~ 
While a public man got enraged on Shri Lalji Bhai's attitude and asked 
me what would have been the fate of an ordinary passenger and he 
committe<t the same offence of not showing the ticket and why such 
M.Ps. are not prosecuted. Here I wa'S told by one of my staff that the 
~lway M1tgistZ'ate is happened to be at platform and I immediately 
apprised of the faCts to him. He too suggested that a man of M.Ps. 
status who is not showing his card pass should be chargesheeted. Here 
Shri t:.aljt Bhai c!isclosed that he had to go to Delhi and was a M.P. and 
he win show me hiB pass outside the HTO office. I immediately agreed 
to go out and he produced his ICP to me on the platform. Accordingly 
his chargesheet which was filled by Shri Mohan Lal Chaurasia T.T.E. 
was cancelled. He was then escorted by me anll! Shri Lal Chaurasia HTC 
Ajmer to ADI-Delhi First Clall'S Slip coach. It would not he out of place 
to mention that he gave a threatening to all the staff and he will see that 
severe action is taken against them. 

Q. Did you in any way misbehave with this passenger or any other 
staff? 

A. No. 
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This is all what I have to state. The statement is read by me and is 

correct. 

(ii) 

Attested 

Sri/-
S. G. SUPARIWALA, 
CTI/Magistrate Squad, 

A;meT. 4+1973. 

Sd/-
ACS(TT). 26-9-73. 

Assistant Commercial Superintendent (Tl') 
Western Railway 

Church Gate, Bombay. 

STATEMENT OF SHRI MOHAN LAL CHAURASIA, T. T. E. DS GANG AJMER 

On being asked I have to state that I am working as a '1TE in DS 
Gang Ajmer for the last 3 years. I was on rtuty at Ajmer Railway 
Station from 18.30 to 21.30 hrs. on 23rd March, 1973 in connection with 
the joint check with student volunteer Ticket Checkers. At about 20.00 
hrs. on 23rd March, 1973 I noted some people ctiscussing with some 
passenger in front the UTe office and approached to find out the reason 
of such gathering. I was told by the checking staff and student volun-
teer Ticket Checkers that this passenger has been brought from plat-
form No.2 and has arrived by 70Dn passenger train. Since he ci:eclined 
to show his ticket to the student volunteers Ticket ~eckers I appealed 
the said passenger to kindly show his ticket. On this he. demanded my 
identity which was shown to him i.e. my irtentity card pass and badge. 
But even after that he did not show his ticket and maintained that ·he· 
is not going to 'Show his ticket to any body. In the meantime he was 
repeatedly reques~d to show the ticket by other checking staff who had 
approachecl But no one's r·equested was heeeded to. Seeing the in-
creasing number of passengers and public he entered the HTC Oftic~ .and 
took his seat. Here also he was requested by me and all our staff· o~ 
DS Squad to kindly show his ticket but he was not agreeable at all. At 
20.30 hrs. on 23rd March, 1973, Shri Supariwala CTI came to HTC 
Oftlce and after enquiry showcrl: his identity card to the passenger con-
cerned and requested him to show his ticket but it was turned down 
and the passenger further asked the CTI to take legal action for the 
offence of not showing the ticket subsequently I filled up the chargesheet 
and the passenger was explained of the complications. He was unmoved 
and again asked to fill up this chargesheet and I will sign this check boo~. 
But s1m.ply asked the CTI to follow him to the platfQrm, It was at ~b:l'1 
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sta~ ,that he told the, CTI th:.t he is an M.~~ and . possess ICP. The.ICP was 
brought and the chargesheet was cancelled after entering its number ill. ' 
the chargesheet. On disclosure of his being M.P. VIP treatment was 
ac.corded t01 hiin aPoet was escorted by CTI Shri Supariwala and HTC 
Almer to his reserve compartment. 

Q. ':Da yoo ~mber if the passenger was any time misbehaved or 
man handled 'by any of the staff deputeQ for the joint check with the 
student volunteer Ticket Checkel"S on 23rd March 1973 at Ajmer 
Station. ' 
A. No. 

This is all what I ha,ve to state. The statement is read by me anet. is 
correct. 

(iU) 

Attested 

Sd/-
M. L. CHAURASIA, 

'M'E/AII 
4-4-73. 

Sd/-
ACS (TT), 2f)..9-73. 

Assistant Commercial Suprerintend.ent (TT) 

Western Ra~Zway 
Church Gate, Bombay. 

STAft:MBNT or SHRI H. C. DuTrA, SR. TTE. A.rMER (DS GANJ) 

On being questioned I have to state that I am working as a Sr. TT! 
ill.DSgang Ajmer for the last 4 years. On 23rd March, 1973 I was on 
duty at Ajm.er Railway station from 19.00 hrs. to 21.00 hros. in connec-
tion with students Volunteers Ticket Checking alongwith other staff of 
DS gang. After the. arrival of 70 On passenger train two students 
checker had ,bl'ought one passenger from platform No.2 who had arrived 
by 7UDn to Head. Ticket CoUectoI"S office as the passenger refused to· 
show.his ticket. It was also heard from the students that they had been 
lrl.haved as w.u as by the passep.ger. On seeing the gathering in 
front of HTC Office I also went to see as to what has happened. I per. 
son8Ily ~ard the other checking staff requesting the sai~ pa'S8enger to 
sb.Qw . his ticket but . he was continuously refusing to show his ticket. I 
also requested· him that when he has come by 70Dn therE!! is no hann to 
show his- ticket, but he flatly refused. In the meantime more people had 
gaiMre-ci there and- the said passenger had his way in the liTe offtce and 
safldo9in tht!re. A,aain he w~ requestet\ _by everybod~ bl1t of no avail. 
In the meantime Shri Supariwala. en Q~e into HTC offl~e IUlU·after 
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enq~ ,the matter introduced himself to the passenger by showing 
his, idelltit,. card· and requested to show his ticket but even 
CTJ's request-ed was not accepted to by him. On the con,trary the 
passegger dietated the CTI to go for legal action for this offence not 
showing the' ticket. Subsequently the chargesheet was filled by Shri 
MoJaan LalChaurasia TTE anrt explained him that, unless he pays the 
dues .QeJllBl1ded therein are paid the chargesheet cannot be cancelled. On 
th~ he told the CTIto come, out of the HTC office with him wher~ he 
will 'show his ticket. Then on the platform he disclosed to the CTI of 
his being an M.P. He also showeci: the ICP which was brought in the 
Hearl. TO Office by CTI Shri Supariwala and the chargesheet was caa-
celled by entering the No. of ICP therein and he, was eSCQrted, by CTI 
Shri Supariwala personally alongwith tile HTC Ajmer to acc~da.te 
him in his reserved accommodation and all VIP treatment was accorded. 

Q. Was there any man-handling by ticket checking stafl', Volunteer 
students checker, RPF or GRP staff with this passenger in your presence? 

A. No. 
This is all what I have to state. The statement is read by me and 1t 

correct. 

(iry) 

Attested 

Sd/-
H. C. DUTTA, 

Sr. TTE Ajmer (DS Gang) 
4-4-73. 

Sdj-
ACS (TT), 26-9-73. 

Assi3tant Commercial Su~intendent (TT) 
'II estern Railway 

Church Gate, Bombay. 

STATEMENT OF SHRI OM PRAKASH HRK (PC) MF 16917 

On being questioned I have to state that I am working as a HRK(PC) 
in ASOoffice Ajmer. I was deployed on special duty, for Mass checking 
by studen~ at Ajmer on 23rd March, 1973 and 24th March, 1973 by the 
IPF (HQ) Ajmer. At about 20.00 hrs. on 23,rd March, 1973. when 70Dn 

t ain from KNW han. arrived and when the passengers started 
::~:::m r platform the student checking party checked the tic:et of a 

asse . er who was putting on a Dhoti-Kurta and Basket, but t e ~
p n.g. d t h the ticket and in the meanwhile other checking 
Stenffgerl"refUSme e :n; t:y also demanded ticket from this passenger. SiDhece 
s a a .,0 (!a . ' k t ass he was brought to t 
this );ltlSSenger wa~ not ~hoWlng any tIC e or P -
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Head Ticket Collector's office on platform No. 1 anei with great diftiettl-
ties he showed his pass. I was told by the ticket checking staff that this 
passenger was a M.P., and I also learnt from this staff that a ehargesheet 
was also made against the M.P. and when the M.P. showed his card pass 
his chargesheet was cancelled and he was allowed by the CTl to go to 
2Dn Mail which was standing on platform No.7. At this time there was 
a big crowd of students checking staff, Regular ticket checking staft,GRP 
staff on duty, RPF staff on duty and also a great number of pasaengers. 
Even I heard from the passengers that they were rather insisting this 
M.P. to show his ticket but he was much adament in this. 

Q. Was there any man-hanrtling of this M.P. by the Students check-
ing staff or by the GRP or by the RPF? ' 

A. No. Every thing was in order. 

Q. Was this M.P. abused by any staff on duty or by the students?, 
Q. No. 
This is all what I have to state. The statement is explain~to meb. 

Hindi and is correct. 

Attested 

Sd/-
OM PRAKASH, 
ME/6917 

HRK (PC) All. 

Sd/-
ACS(TI') , 26-9-73. 

Assistant Commercial Sup'erintendent (TT, 
Western Railway 

Church Gate, Bombay. 

(v) 
STATEMENT OF SHRI SITA RAM RK CARRIAGE AND WAGON SHOP, AJMIIll, 

ME/7080 
On being asked. I have to state that I was on spe~ial dut! .at Ajmer 

Railway station on 23rd March, 1973 in connection WIth th~JOIr;: c~Ck; 
ing by student che~king staff and the regular checking s~ '1 tt :'~~r 
20.00 hrs. on 23rd March, 1973 I was on duty. at platform rOth ~Td and 
station and I saw that there was a crowd outslde the office o. e taft 
when I approached there I could 'See that the ticket check;n~ s to ::: 
asking a ticket from a passenger and this passenger was r~:g thitl s pas-. 
the ticket. This time GRP and RPF ~ta.ff, was there'ce and RPF and 
sen~er and other checking staff went mOs~'eHT~ ~r some time 1 
GRP staff rema,in~d outsiQe the HTC . ce an 
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learni that this passenger was let off by the ticket checking staft when 
pass of M.P. was shown as he was a M.P. 

Q. Do you know any thini that this passenger whose identity was 
disclosed later on as M.P. has misbehaved or manhandled by any ticket 
checking staff or RPF or GRP? 

A. No. 
This is aU what I have to state. The statement is explained to me 

in Hindi and ia correct. 
Sd/-

SITA RAM, 
RK. 

Attested 
Sd/-

ACS (TT), 26-9-73. 
Assistant Commercial Superintendent (TT) 

Western Railway 
Church Gate, Bombay. 

MG.lPND-LS 1-710 LS-6-7-'l4--750. 
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